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HOUSE OF THE PEOPLE
Wednesday, 24th March, 1954

The House met at Two of the Clock
[Mgr. DepuTv-SPEAKER in the Chair]
ORAL ANSWERS TO QUESTIONS

IMPORTED STORES SCREENING COMMITTEE

#1254, Sardar Hukam Singh: Will the
Minister of Defence be pleased to
state:

(a) whether, during 1953-54, the
Imported Stores Screening Committee
was able t0 exploit the possibilities of
indigenous production of any further
imported stores; and

-(b) if so, what were those stores?

The Deputy Minister of Defence
(Shri Satish Chandra): (a) and (b).
During 1953-54, the Imported Stores
Screening Committee and its sub-com-
mittees have been able to recommend
about 442 items of defence stores for
indigenous production. The Services
placed trial demands for 301 of these
items on manufacturers within the
country. Apart from general stores
and clothing these {tems include
Mechanical Transport, naval, medical,
and signal stores.

Sardar Hukam Singh: What was the
value of the imports during 1952-53
of the articles recommended by this
Committee for indigenous production
during 1953-547

Shri Satish Chandra: I cannot give
that figure. Certain orders may have
heen placed in earlier years, and
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materialized in the current financial
year, but no fresh orders relating to
these items have been placed abroad.

Sardar Hukam Singh: What was the
total value of imports so far as Army
requirements of these stores during
19053-54 were concerned?

Shri Satish Chandra: I have not got
the figures. It is very difficult to com-
pile figures for all these items, I can
only say that the total cost of the
orders which are in the nature of trial
demands to begin with was about Rs.
21,46,218 in respect of the 301 items
for which orders were placed on the
trade in India.

Sardar Hukam Singh: May I know
whether anything was done by the
Army authorities or the Ministry of
Defence in studying the requirements
of the Army, so that indigenous pro-
duction might be encouraged?

Shri Satish Chandra: Yes, there is a
Technical Development Establishment
ir the Army and there are also corres-
ponding branches in the other
Services. Whenever they find that a
particular thing can be maunfactured
in this country or the Imported Stores
Screening Committeee recommends
for its manufacture in the country,
they sometimes prepare drawings and
specifications etc. The trade is then
asked to make articles according to
those specifications.

Shri G. P. Binha: May I know whe-
ther the requirements for which orders
had been placed have been supplied,
and whether they have been found
satisfactory?
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Shri Satish Chandra; Out of the total
value of Rs. 21 lakhs and odd, orders
worth Rs. 2,61,000 on trial
demand materialised during this
Year, They were tested and
most of them found satisfactory.
The rest are being tested. This is a
very recent thing. It pertainsg to the
current financial year.

Shri H. N. Mukerjee: Could the hon.
Deputy Minister give us an idea of the
proportion of the wvalue of imported
stores purchased during 1953-54 to the
total value of stores purchased dur-
ing that period?

Shri Satish Chandra: I require no-
tice for that. That statement has been
laid on the Table several times.

EconoMmY IN EXPENDITURE

*1256. Shri Jhulan Sinha: Will the
Minister of Finance be pleased to
state the total economy effected to-
date in the expenditure of the Central
Government, by implementing the
recommendations of the Estimates
Committee?

The Deputy Minister of Finance
(Shri M. C. Bhah): Approximately
about rupees fifty-one lakhs (Rs. 43°3
lakhs recurring and Rs. 7'81 lakhs non-
recurring) by  implementing the
recommendations of the first four out
of six reports of the Estimates Com-
mittee. Further information is be-
ing collected and will be laid on the
Table of the House as early as pos-
sible.

Shri Jhulan Sinha: May I know the
Departments where these economies
have been effected?

Shri M. C. Bhah: About ten recom-
mendations of the Estimates Com-
mittee in its first four reports have
been accepted. Shall I read out all
these ten recommendations?

Mr. Deputy-Speaker: He only wantg
to know the Ministries or Department
where these economies have been
effected.
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Sari M. C. Shah: The following are
the Departments or Ministries:

The Ministry of Industry and Sup-
ply. (Now, it is not there; it
is now the Commerce and In-
dustry Ministry.)

The Works, Housing and Supply
Ministry

The Directorate-General of Supply
and Disposals.

The Department of Printing and
Stationery.

The Estate Office.

The Assistant Director of Exhibi-
tions, Commerce and Indus-
try Ministry.

The Office of the Controller of
Imports and Exports.

The amalgamation of the functions
of the trade representatives,
Commerce and Industry Minis-
4ry.

Then there are two other reports.
One concerns the Irrigation and Power
Ministry and is being looked into.

tﬁt{ﬂowoﬁiﬁ:ﬁ#ﬁt@m
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Shri M. C. Shah: The first four re-
ports of the Estimates Committee were
processed by the Finance Ministry.
The fifth one is being processed by the
Irrigation and Power Ministry. The
sixth report was only submitted in
November 1953. Again, there is an
Economy Unit iIn the Ministry of
Finance which is looking into all the
Ministries in order to economise the
expenditure.

Shri Jhulan Sinha: May I know in
which of these departments the econo-
my was the largest?

Mr, Deputy-Speaker: I cannot allow
the whole question hour to be
taken up by detaily read out by the
Minister,
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Shri Jhulan Sinha: May I know the
total expenditure incurred in the Esti-
mates Committee for the purpose of
each report?

Mr. Deputy-Speaker: Is it the total
economy recommended by the Esti-
mates Committee? (Interruptions).
If four or five speak simultaneously,
I connot hear. Why should there be
any interprétation? Let the hon. Mem-
ber put his question.

Shri Jhulan Sinha: I want to know
the total expenditure incurred over
ihe meelings of these Committees by
ithe Central Government.

Shri M. C. Shah: That concerns the
Parliament Secretariat. That infor-
mation cannot be supplied by the
Finance Ministry.

Shri B. 8, Murthy: May I know whe-
ther there is any department which
has disagreed with the recommenda-
tions of the Estimates Committee and,
if so, for what reasons?

Shri M, C. Shali: We have processed
al] the actions taken on the recommen-
dations of the Estimates Committee
and those papers have been laid on
the Table of the House from time to
time.

Shri T. N. Singh: May I know what
are the recommendations of the Esti-
mates Committee for economy which
have not been accepted?

Mr. Deputy-Speaker: The hon.
Minister has said that whenever parti-
cular recommendations have been ac-
cepted, they have alwayg been laid on
the Table. It will require a lot of
time and he may not have the lst, If
a question is put down, I.am sure he
will reply.

Shri Morarka: May I know whether
the Estimates Committee has made any
recommendation about the National
Sample Survey and whether any action
has been taken on that?

Mr. Deputy-Speaker: Generally we
go into details; how can the Minister
be expected to know all the details?
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COMMONWEALTH RBLATIONS OFFICE

*1257. Shri 8. N. Das: Wil the
Minister of Finanee be pleased to
state:

(a) whether there has been any
lessening and curtailment in respect
of agency functions performed by the
Commonwellth Relations Office of the
Government of United Kingdom on
behalf of the Government of India;

(b) if so, the exfent and nature of
the same: and

(c) the amounts assessed and paid
during 1951-52, 1952-53, 1953-547

The Deputy Minister of Finance
(Shri M. C. Shah): (a) Yes, Sir.

(b) With the exception of the work
connected with the management of
sterling debt and Railway annuities
and payment of military pensions
which still remain with the Common-
wealth Relations Office, all the other
items of agency work have now been
{inally taken over from that office by
the High Commission for India in
London.

(c) The amounts assessed and paid
are:

Asscssed Paid
1951-52 £ 103,000 £ 102,000
1952-53 £ 87,000 £ 90,000
1953-54 £ 178,500[Nor yetr paid

Payment will be
restricied to
budget grant
viz. £ 76,5¢0]

Shri 8. N. Das: May I know whether,
as a resulf of the transfer of these
functions, there has been any ex-
pansion in the strength of the staff in
the High Commissioner's Office, and
if so, the amount of expenditure in-
volved?

Shri M. C. Shah: So far ag informa-
tion goes. there is no substantial ex-
pansion. but I have not got the figure
of excess expenditure incurred on
this account.
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INDIAN TRAINER AIRCRAFT

*1259. Shri Radha Raman: Will the

Minister or Defence be pleased to
state:

(a) the total number of Indlan-
designed and Indian-manufactured
trainer aircrafts now in use in India;

(b) how many aircrafts were manu-
factured in India during the last year;
and

(c) the scheduled programme of
manufacture for the current year?

The Deputy Minister of Defence
(Shri Batish COhandra): (a) None at
present,

(b) 20 trainer aircraft were manu-

factured during the calendar year
1953.

(c) Hindustan Aircraft Ltd, have
planned to manufacture 54 HT-2
alrcraft during the calendar year
1954,

Sbri Radha Raman: May I know if
the Indian-manufactured trainer air-
craft and their componentg are of

indigenous make or they are assembl-
ed here?

Shri Satish Chandra; The main body
or the fusilage of the aircraft is entire-
ly made in India. It has been designed
and manufactured in this country.

Shri Radha Raman: What is the
strength of trainer aircraft required
by the Indian army?

Shri Satishh Chandra: I cannot give
that figure now. but I will require no-
tice.

Shrimati Renu Chakravartty: The

hon. Minister hag said that the body
of the aircraft’ is produced in India.
Is it a fact that the aluminium sheet-
ing has to be imported from abroad
for making the body?

Shri Satish Chandra: Of Course.
many raw materials have to be im-
ported from abroad, but we also get
aluminium sheets from local manu-
facture.
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Shri Lakshmayya: May I know the
average cost of each aircraft that is
produced here?

Shri Satisa Chandra: It is difficult to
give the cost till a certain number of air-
craft have been produced. Initially,
the cost is more, but gradually it will
become less and less as the pace of
production increases.

Mr. Deputy-Speaker: The hon. Mem-
ber wants to know the average cost.
The total cost of the 20 aircraft divid-
ed by 20 will give him the average
cost.

Shri Meghnad Saha: May I know if
the aluminium manufactured 1In
this country is not absolutely insuffi-
cient for aircraft manufactured here?

Shri Satish Chandra: We have manu-
factured aircraft only in small quan-
tities.

8hri T. K. Chaudhuri;: May I know
how many of these trainer aircraft,
manufactured in India, have been put
in commission?

Shri Batish Chandra: I said in reply
to the main question that there {s
none at present in commission. Probab-
ly in June or July, the aircraft produc-
ed so far will be handed over to the
Indian Air Force for regular use.

PoPULATION STUDY

*1260. Shri S. C. Samanta: Wil the

Minister of Education be pleased to
state:

(a) how far the scheme for the popu-
lation study of the various sections has
progressed; and

(b} the Interim findings of the
survey?

The Parliamentary Secretary to the
Minister of Education (Dr, M. M, Das):
(a) Presumably the reference is to
the scheme for the study of Physical
Growth and Skeletal Maturity. This
scheme s progressing satisfactorily.

(b) It is not possible to give any
findingg till the scheme has been work-
ed for at least five years.
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Dr. M. M, Das: The scheme of study
of physical growth and skeletal maturi-
ty which aims at finding out the res-
pective norms or patterns for Indians,
has been undertaken in a rural area
near Calcutta on a planned and limit-
ed scale. No deflnite findings are
possible unless the scheme has been
worked out at least for five years.

sft geo wro W ¢ T & o
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Dr, M. M. Das: The investigations
that were -carried out in U.P. were
about a different subject altogether,
and that subject hag got no connec-
tion with the investigations that are
being carried on in this village near
Calcutta. The investigations near
Calcutta are about skeletal maturity
and physical growth, whereas the in-
vestigations carried out in UP. were
about life and social pattern of com-
mualt_ies.

Shri B, 8. Murthy: May I know how
far, in thig study of population,
eugenics is being employed?

Dr. M. M. Das: The study is being
carried out by the Anthropalogical
Department of the Central Govern-
ment,

Low-Cost Housme

*1261. Shri K. P. Sinha: Will the
Minister of Natural Resources and
Scientific Research be pleased to refer
to the replies to starred question No.
915 asked on the 1st September, 1953
and starred question No, 1329 asked on
the 16th September, 1953 and state:
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(a) whether the report of the Com-
mittee on Low-Cost Housing has since
been considered by Government;

(b) whether any model house has
peen put up as suggested by the Com~
mittee; and”

(c) the maln steps taken by*Gov-
ernment for the preparation of hous-
ing materials on the lines suggested
by the Committee?

The Deputy Minister of Natural Re-
sources and Scientific Research (Shri
K. D. Malaviya): (a) Yes, Sir.

(b) Yes, Sir. A model ‘Shell Crete’
house has been put up at the Central
Building Research Institute, Roorkee
and four model houses have been put
up by the Council of Scientiic and
Industrial Research &t the Interna-
tional Housing Exhibifion, New Delhi.

(¢) A statement giving the required
information is laid on the Table of
the House [See Appendix IV, annex-
ure No. 66.]

Shri K, P, Sinha; May I know, Sir,
if the Experimental Division to cons-
truct houses, on the lines suggested
by the Committee, has come into be-
ing?

Shri K. D. Malaviya: The Division
has been created by the Ministry of
Works, Housing and Supply and the
entire matter is now in their hands.

SECRETARIATS OF MANIPUR AND TRIPURA

*1263. Shri Rishang Keishing: Will
the Minister of States be pleased to
state:

(a) the minimum requisite quall-
ficationg of the assistanta in the Secre-
tariats of Manipur and Tripura Gov-

ernments;

(b) whether Secretariat Manual and
Executive Manual have been introduc-
ed in both the Secretariats; and

(c) the difference In the scales of
pay of the two Secretariats from that

of other offices in Manipur and Tri-
pura?
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The Minister of Home Affairs and
Btates (Dr. Katju): (a) Matriculation
in Manipur and in Tripura a univer-
sity degree except in case of Scheduled
Castes and Tribes for whom Inter-
mediate is the minimum gqualification.

(b) The Tripura Administration has
its Manual of Office Procedure for
the Secretariat; the Manipur Adminis-
tration follows the Assam Secretariat
Manual.,

(c) No difference in Manipur, A
statement showing the difference In
Tripura is laid on the Table of the
House. [See Appendix IV, annexure
No. 67.]

Shri Rishang Kelshing: Is it not a
fact, Sir, that the Government of India
decided to adopt the Assam scales of
pay for all the depariments of the
Manipur Government, and, if so, whe-
ther the decision has been implement-
ed?

Dr. Katju: I do not quite follow what
the hon. Member is driving at?

Mr. Deputy-Speaker: He .wants to
know whether the Assam scales of
pay have been introduced in Manipur.

Dr. Katiun: In Manipur the Assam
scales of pay have been introduced;
and in Tripura the West Bengal scales:
that is the additional information.

Shri B. 8. Murthy: May I know whe-
ther the educational qualifications
fixed for both the Scheduled Castes
and Scheduled Tribes in these areas
have been good enough to bring more
candidates into the Secretariat?

Dr. Eatju: We have lowered the
qualifications to Intermediate and I
have not heard any complaint that the
qualification is much too high,

Shri B. 8. Morthy: I want to know
the results.

Dr. Katju: What does the hon. Mem-
wer mean by ‘results’? If there is any
:pecific question I would lke to have
aotice.

Shri B. 8. Murthy: My question is
this: Government have been good
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enough to lower the educational quali-
fications for the Scheduled Castes and
Scheduled Tribes. I want to know
whether in the Secretariat of Mani-
pur...

Mr. Deputy-Speaker: There has been
larger number of candidates?

Dr. Katju: I should like to have no-
tice of that.

Shri K. K, Basu; May we know what
proportion of such posts in Tripura
are held by persons coming from that
State itself?

Dr. Katju: I really do not know.

Shrimati Renn Chakravarity:
Considering that Manipur and Tri-
pura are both Part C States, what
is the reason for having different
minimum qualifications, one in the
case of Manipur and the other in the
case of Tripura?

Dr. Katju: I think due to some his-
torical reasons.

Shrimati Renu Chakravarity: May
we know what those historical rea-
sons are?

Dr. Katju: Tripura is more pro-
gressive and Manipur is probably =a
little backward.

Shri Rishang Eeishing: Am I to
understand that all the Government
employees in Manipur are enjoying
the Assam scales of pay?

Dr, Katju: That i3 the information.
But if my hon. friend draws my atten-

tion to any particular case, I shall look
into it.

Shri Rishang Keishing: In view of
the fact that Assam scales of pay
have not been introduced in Manipur
excepting in the Education depart-
ment, will Government enquire into
the matter and take necessary ac-
tion?

Dr. Katjuw: I shall look into the
matter further.
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PsYCHOLOGICAL RESEARCH ORGANISATION

*1264. Shri Krishnacharya Joshi: Will
the Minister of Defence be pleased to
state the progress of work made by
the Psychological Research Organisa-
tion during the year 19537

The Deputy Minister of Defence
(Shri Satish Chandra): I would in-
:kvite attention to the Statement of
jActivities of the Ministry which has

een circulated to the Members of the
House, I lay also a statement on the

able which gives a more detailed
account of the work done. [See Ap-
pendix IV, annexure No. 68.]

Shri Krishnacharys Joshi: May I
know how far this Organisation has
helped the system of selection,
the system of recruitment of officera?

Sirl Satish Chandra: It is rather
difficult to give in concrete terms the
result of a research organisation.
Generally speaking the rate of was-
tage at the Academy has been re-
duced and the percentage of rejection
is gradually going down.

Shri Krishnacharya Joshi: What are
the new tests that have been introduc-
ed?

Mr. Deputy-Speaker: A statement
has been circulated to the hon. Mem-
bers and has also been laid on the
Table.

Shri T, 8. A. Chettiar: From the
astatement circulated. it appears that
there are some tests. May I know
whether the tests are in regional lan-
guages; are they for people who
know English or who do not know
English?

Shri Satish Chandra: Most of the
tests are not in any language at all
Sometimes they are blocks of woods
which are to be arranged; sometimes
these are cross-marks. squares and
triangles or pictures. If the hon, Mem-
ber sees some of them, he will find
that the psychology tests are entire-
ly different,

Shri B. C, Samania: May I know whe-
ther it {s a fact that a documentary
film on this research organisation
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entitled “Searchlight on Leadership”
was produced by the Organisation to
keep the public in touch with the
psychology tests? May I also know
whether Government have any inten-
tion of producing other films of that
kind?

Mr. Deputy-Speaker: The film re-
lates to the progress made by the
Psychology Research Organisation: it
is a film relating to the research it is
not a research itself.

Shri K. K. Basu: May I know whe-
ther any foreigners are engaged in
this Organisation and if so, what Is
their number and nationality?

Shri Satislh Chandra: None. During
the war-time it was purely manned
by officers from United Kingdom but
now it has all been taken over by
our own men.
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The Parliamentary Secretary to the

Minister of Bducation (Dr. M. M. Das):
(a) &

(b) No information is available in
this Ministry.

LANDING GROUND AT HINDUPUR

*1272. Bhri Lakshmayya: Will the
Minister of Defence be pleased to
ttate:

(a) whether an emergency landing
ground was constructed at Hindupur
during war time;

(b) H so, what amount was spent
on its construction;
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(c¢) in whose charge it is now;

(d) whether there is any proposal
to renovate it for commercial use;
and

(e) it not, whether Government are
prepared to give the land for any
other purpose?

The Deputy Minisier of Defence
(Sardar Majithia): (a) Yes, Sir.

(b) Approximately Rs. 1'6 lakhs.

(c) It is no longer held on charge
of the Defence Ministry; the land was

de-requisitioned and handed back to
the owners in 1950.

(d) No.
(e) Does not arise.

Shri Lakshmayya: In view of the
absence of any airport in Rayala-
seema, may I know whether Govern-
ment propose to open an airport at
Hindupur, or renovate the landing
ground?

Sardar Majithia: As I have already
said, Government have no intention
of renovating rthis landing ground
which hgs slready been handed back
to the ownmers; besides, for the in-
formation of the hon. Member, as he
glready knows, I may tell him that
Bangalore is only 60 miles away from
this place.

Shri B. 8, Murthy: Now that Hindu-
pur has been given up, what is the
other place nearabout Hindupur area...

Mr. Deputy-Speaker: He has already
stated, Bangalore.

Shri B. 8. Murthy: I have been read-
ing in the paperg that the Government
are serlously considering to have an
aerodrome at Kurncol. May I know
whether Hindupur has been given up
in view of this?

Sardar Majithia: No, 8ir. The
Defence Ministry have got no such
thing in view; but if the hon. Mem-
ber is thinking about civil aviation,
he better address the question to
she Ministry of Communications.
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COURT LIQUIDATOR

*1273. Shri K. K. Basu: Will the
Minister of Finance be pleased to
state:

(a) whether Court Liquidators have
been appointed in High Courts other
than Calecutta as provided in the
Banking Companieg Act;

(b) it not, what arrangements have
been made for the work; and

(c) what are the conditions of
service and qualifications fixed for
the post of a Court Liquidator?

The Parliamentary Secretary to the
Minister of Finance (Shri B. R.
Bhagat): (a) No Sir.

(b) In terms of sub-section (4) of
section 38A of the Act, all the High
Courts excepting those of Calcutta,
Bombay and Travancore-Cochin have
been exempted from the obligation of
attaching a court liguidator. Court
Liquidators appointed by the High
Courts of Bombay and Travancore-
Cochin prior to the coming into
force of the Banking Companies
(Amendment) Act, 1953, are already
functioning and consultations with
the State Governments are in pro-
gresg for notifying these appoint-
ments in terms of the Act as amended.

(c¢) These are under consideration.

Shri K, K, Basa: May I know whe-
ther in Calcutta there has been an
appointment of Court Liquidator?

Shri B. R. Bhagat: Yes, there has
been one.

Shri K. K. Basu: The Parliamentary
Secretary referred only to Bombay
and Travancore-Cochin in his answer.

Mr. Deputy-Speaker: I think he said
with regard to Calcutta it is working.

Sori K. K. Basu: In Calcutta there
was no such Court Liquldator.

Shri B. R. Bhagat: A Court Liqui-
dator has been appointed in Calcutta.

Mg Depuiy-Spesker: In pursuance
of this Act?

Shri B. B. Bhagat: Yes.
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S8hri K, K. Basu; May I know whe-
ther they are appointed through
advertisement and in consultation
with the Chief Justice of the High
Court concerned or appointed on an
ad hoc basis by the Government?

Shri B. R. Bhagat: I could not say
particularly whether the consulta-
tion with the Chief Justice was
done in this case.

Mr. Deputy-Speaker: The hon. Mem-
ber may put down a question separate-
ly. It is not covered by any of the
clauses here.

Sari K. K. Basu: May 1 know whe-
ther the Court Liquidator appointed
in Calcutta hag been appointed for a
temporary period or it is a permanent
appointment?

Shri B. R. Bhagat: The period has
not been ascertained.

LATHI CHARGE IN TRIPURA

*1274. Shri H. N. Mukerjee: Wil
the Minister of States be pleased to
state:

(a) whether there was any lathi
charge ordered in Tripura during the
third week of February, 1954;

(b) it so, the reasons therefur;

(c) the number injured and the
number arrested: and

(d) whether Government propose
to hold any enquiry into the matter?

The Minister of Home Affairs and
Btates (Dr. Katju): (a) Yes.

(b) A mild lathi charge had to bere-
sorted to on the 20th February 1954
in Agartala because an unruly crowd
had collectad and started throwing
brickbats and stones on the police
ag well as on the girl students of the
Tulashibati Girls School whom they
attempted forcibly to prevent from
attending the school.

(c) 50 members of the public and
41 police officers and men were in-
Jured and 62 persons were arrested.

(d) No.
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Shri H. N. Mukerjee: In regard to
part (d) of the question. is Govern-
ment aware that bodies like the Bar
Association and the Indian Medical
Assoclation, Tripura Branch have pro-
tested agaimst the police excesses and
demanded an impartial non-official
enquiry into this incident?

Dr. Katjm: I am aware of the Bar
Association having passed such a
resolution but not about the Medical
Association.

Shri H N. Mukerjee: May I know,
since telegrams regarding this inci-
dent addressed to Mr. Dasaratha Deb,
a Member of Parliament and to my-
self were stopped by the postal au-
thorities, whether it Is Government's
view that the public should be preclud-
ed, at Government's discretion, from
intimating what they consider im-
portant information to Members of
Parliament?

Dr. Eatju: I do not know about the
stoppage. So far as the other ques-
tion is concerned, that is certainly not
the Government’s intention.

Shri K. K. Basu: What ig the mean-
ing of the expression ‘“mild lathi
charge”? Is it explained in terms of
the injury to the person concerned?
How do we understand “mild” and
“gevere” lathi charge?

Dr. Katju: - That has become a
classical phrase. The lathi charge I
called mild, but if there are numerous
injuries it becomeg a serious lathi
charge.

Shri Dasaratha Deb: May I know
whether it is a fact that due to this
mild lathi charge, as our Home Minis-
ter has called it, the medical officer of
Agartala hospital has been severely
beaten and his two ribs were broken?

Pr. Katpa: T do not know about the
exact extent of injuries, but what hap-
pened was this: many people had
rushed to the tops of private houses
and were throwing brick-bats at the

The police had, therefore, to rush to
the tops of these houses in order to
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prevent these attacks. In the course
of one such incident it is very likely
that the doctor was injured; but I do
not know the extent of his injuries.

Shri G. P. Sinha: May I know
whether the Government have got
any information if any political party
was interested in thig Tripura affair?

Dr. Katju: My information is that
there was an attempt made to force g
strike on the students in Tripura in
sympathy with the teachers' strike in
Calcutta. It is said that members of
‘the Communist party led by a Mem-
ber of Parliament were trying to do
all these things. They were actually
trying to push out girls and prevent
them from entering the schools and
attending their classes.

Shri G. P. Sinha: May I know whe-
ther the force used by Government
in Tripura was less in comparison
with the force used by the Govern-
ment in East Germany?

Dr. KEatju: It is very difficult to
measure, but 50 members of the public
and 41 members of the police were
injured; the extent of the police in-
juries speaks for itself.

Shri Biren Dutt: Is it a fact that
on the day of lathi charge, in the
morning at ten o’clock, the Chief
Commissioner of Tripura called the
Member of Parliament to see and dis-
cuss with him about the strike; he
waited in the office of the Chief Com-
smissioner %ill two o'clock and after
finishing the lathi charge, the Chief
Commissioner let him go out of his

own room?

Dr. Eatju: I have no information
on that.

UNDISPOSED OF MicA

¢1275. Shri Balwant Sinha Mehta:
Will the Minister of Natural Resourc-
-mmmmupleuad

to state:
(a) whether it is a fact that large

stocks of mica acquired during war
are lying undisposed of with British

Arms;
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(b) whether Government are aware
that the uncontrolled disposal of this
stock will adversely affect the mica
mining industry 'in India;

(¢) whether the Central Mica
Advisory Committee which recently
met at Jaipur made any recommenda-
tions or request in this regard; and

(d) whether Government contem-
plate to take any measures with the
co-operation of the United Kingdom
Government or the British firms con-
cerned to safeguard the interests of
the industry in India?

The Deputy Minister of Natural Re-
sources and Scientific Research (Shri
K. D. Malaviya): (a) to (c). Yes, Sir.

(d) Government will take such
measures as may be necessary In
the national interest.

Shri Ramachandra Reddi: May I
know whether the terms of agreement
for the release of this accumulated
stock have been kept up by the British
firms?

Shri K. D, Malaviya: If the terms
are adhered to strictly as they were
agreed to previously, then this mica
will have fo be released.

Shri Ramachandra Reddi: May I
know whether there has been any
meeting with the representatives of
the mica area by the Central Govern-
ment in regard to this affair and if so,
what were the conclusions arrived at?

Shri K. D. Malaviya: We have had
several meetings. Only the other day
there was a meeting with the represen-
tatives of the mica industrialists, The
matter is now recelving active consi-
deration of the Government and it is
hoped that in a few days’ time some
decision will be arrived at.

Shri T. N. Singh: May I know whe-
ther the disposal of the mica during
all thig perlod has peen done with
Government approval and sanction, or
whether the British firms were free
to dispose it of as they pleased?

Shri K. D, Malaviyva: The British
firms were and are expected to dis-
pose of the mica on the recommenda-
tions of the mica disposal panel
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Shri T. N. Singh: Are Government
giving any money to these firms for
storage of this mica?

' Shri K. D. Malaviya: According to
the agreement, the Government have
to share the storage charges in Eng-
land.

REQUISITION OF LAND IN TRIPURA

*1276. Shri Dasaratha Deb: (a)
Will the Minister of States be pleased
to state how many acres of land have
been requisitioned by the Government
of Tripura till mnow in Teliamura
Manja; and how many families have
been affected by the requisitioning in
Uttar Pulinpur Manja of Khowai
Division in Tripura?

(b) Is it g fact that people whose
lands have been requisitioned have
no other means of subsistence?

(c) If so, what steps have been
taken to protect these tribal people?

The Minister of Home Affairs and
States (Dr. Katju): (a) to (c). The
information is being collected and
will be placed on the Table of the
House when received.

Shri Dasaraths Deb: May 1 know
whether it is a fact that a large num-
ber of tribal people have been arrest-
ed at present in connection with this
land by the police with the help of
500 refugees there?

Dr. Katju: When I place the informa-

tion on the \Table of the House, I

_shall endeavour to answer that ques-
tion also.

Shri Biren Dutt: I have received
information yesterday.... .

~ Mr. Deputy-Speaker: Order, order;
the hon, Member has only to elicit
answer.

Shri Biren Dutt: I would like to
inform the...

Mr. Deputy-Speaker: It is not =a
Question of informing. The hon. Mem-
ber hag to elicit information.

Bhri Blren Dutt: This question was
Put to the hon. Minister about g year
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ago. The information has not yet
been given to us. Now, I have re-
ceived information that 500 refugees
and some tribal people have got into
a clash in connection with this land.
Will he take any steps?

Mr. Deputy-Speaker: Early steps to
get information: that is what the hon.
Member wants.

Dr. Eatju: Yes.

- FORBIGN MISSIONS

*1277. Shrimati Maydeo: Will the
Minister of Home Affairs be pleased
to state:

(a) whether any new missions were
started in India by foreign Mission-
arieg after 1847; and

(b) if so, their numbers in each
State?

The Deputy Minister of Heme
Affairs (Shri Datar): (a) and (b). The
information is being collected and will
be laid on the Table of the House.

Shri Joachim Alva: May I know
whather the new missionaries allow-
ed to come into this country after
1947 belong to non-descript Christian
organisations especially from America.
neither belonging to the malor sections
of Christian life, either the Church
of England or the Church of Rome?

Shri Datar: The information has to
be called. I cannot answer the ques-
tion before the Information ig with
me.

Shri 8. N. Das: May I know whether
there has been any change in the rules
governing the entry of these missio-
naries from foreign countries?

Shri Datar: We made the rules In
1051; they stand good till now.

Shrimati Maydeo: May I know if
it is our policy also to start missions
in other countries?

SBhri Datar: No. Sir. This is a
secular State.
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BAPTIST MISSIONARIES

*1278. 8hri K. P. Tripathi: (a)
Wil  the Minister of Home
Affalrs be pleaseq to state whether
the statement made by the Chietf
Minister of Assam in the State
Assembly ag reported in the mnews-
paperg of the 10th March 1054, that
the Baptist Missionaries are abetting
a foreign conspiracy to separate Naga
Hills from India and retain it as an
imperialist foothold, is true?

(b) If so, what steps do Govern-
ment propose to take to counteract
the conspiracy?

The Deputy Minister of Home
Affairs (Shri Datar): (a) and (b).
The matter is under enquiry.

Shri K. P. Tripathi: May 1 know
whether it is a fact that certain pas-
tors of the Baptist Missions have is-
sued circulars to churches in Naga
Hills to celebrate the ‘Naga Indepen-
dence Day’ and such other things?

Shri Datar: We have called for in-
formation. After information is
available, the whole matter will be
considered.
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Mr. Deputy-Speaker: Shri K. P.
Tripathl.
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Mr, Deputy-Speaker: Order, order. L
have called another hon. Member.
Until I call the hon. Member, he
cannot put a Question.

Shri K, P. Tripathi: Is it a fact that
the Headmaster of the Kohima High
School issued a circular to the stu-
dents that they should not take part
in the celebrations of the Indian In-
dependence day?

Dr. Katju: I have heard of that; I
have no precise knowledge.

Shri K. P. Tripathi: Is it a fact that
certain persons have been externed
from this area because of these acti-
vities?

Dr. Katju: That is probable

Shri Debeswar Sarmah: Will the
Government be pleased to clarify the
position whether the Christian mis-
sionaries as a class are to be decried.
or individual offenders are tgo be
punished?

Mr. Deputy-Speaker: These are ques-
tions of policy.

Dr. N. B. Khare.

Bhri Debeswar Sarmah: May I make
a submission, Sir....

Dr. N. B. Khare: Do you regard .....

Mr. Deputy-Speaker: Order, order.
The hon. Member wants to make a
submission. What is it?

Shri Debeswar Sarmah: I am seek-
ing thig clarification because this
general castigation of the missionaries
leads to misunderstanding. That is
why I am seeking this clarification.

Mr. Deputy-Speaker: On any ques-
tion, hon. Members are aware that no
general question about policy can be
asked.

Dr. N B. Khars: Do you regard
American missionaries in Nagaland in
Assam as neutrals?

Dr. Katja: The question does not
arigse about neutrality.
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Shri T. K. Chaudhuri: With refe-
rence to part (a) of the question,
may I know whether the attention of
the Government has been drawn to
a statement made by Shri Bishnu
Ram Mehdi, the Chief Minister of
Assam, about the activities of certain
foreign missionaries in creating
iroubles in these Naga areas?

Dr. Katju: Yes.

Shri Rishang Kelshing: In view of
the fact that there is always a
serious suspicion about the bona fides
of the loyalty and citizenship of the
Indian tribal Christians in that area,
may I know whether Government will
consider the desirability of deputing
some members of Parliament to that
area to enquire into this matter and
remove this suspicion once and for
all time?

Mr. Deputy-Speaker: It is a sugges-
ticn for action.

The Prime Minister (8hri Jawahar-
1al Nehru): If any Members wish to go
there, I have no doubt that their go-
ing there will be welcomed, but the idea
of Members going to enguire into the
loyalty of other people seems to be
rather odd.

8hri Amjad All: In view of the fact
that the Minister in charge has said
“Yes” to Mr. T. Chaudhuri's ques-
tion, what action do the Government
of India propose to take on that?

Dr. Katju: On what Mr. Chaudhuri
said? He asked me whether Mr.
Bishnu Ram Mehdi has made g cer-
tain statement in his Assembly. I said
“Yes",

Shri Amjad All: What action is be-
ing taken on that?
¢ Dr, Katju: I am depending upon the
Assam Government to take proper and
appropriate action, and if there is any
‘necessity, I shall do what I can.

Mr. Deputy-Speaker: Next ques-
tion.

Shri Amjad Ali: May I ask one ques-
‘tion further, Sir?

Mr. Deputy-Speaker: No. I have
allowed a number of supplementaries.
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CHeCK-POsTS ON INDO-BURMA FRONTIERS

*1279. Shri L. Jogeswar Singh: Will
the Minister of Finance be pleased
to state the number of check-posts
on the Indo-Burma frontiers?

The Parliamentary Secretary to the
Minister of Finance (Shri B. R.
Bhagat): There are at present two
Land Customs stations and flve pre-
ventive out-posts on the Indo-Burma
Frontiers.

Shri L. Jogeswar Singh: What s
the amount of money realised in these
check posts in 1953 either in the
form of fines or customs?

Shri B. R. Bhagat: There is very
little trade in this area, and the
amount is very small. 1 cannot give
just now the exact amount.

Sbri L. Jogeswar Singh: Do Gov-

. ernment propose to send high officials

to these check posts to check the
customs officials there who are re-
ported to have accumulated huge
money through unfair means?

Mr. Deputy-Speaker: We are golng
away from the main question. The
hon, Member only wanted informa-
tion regarding the number of check
posts. We are now going into per-
sonalities as to who has accumulated
money etc.

Shri L. Jogeswar Bingh: I want to
know whether the activities of these
customs officials in the check posts
are checked now and then.

Mr. Deputy-Speaker; How does that
arise?

Shri B. R. Bhagat: They are not
officials of the Assam Government.
They are of the Central Government.
The usual check is made.

Mr. Deputy-Speaker: They are all
of the Central Excise Department.

I.A. S. anp L.P. S. OFFICERS IN CBNTRAL
SERVICES

*1280. Shri Elayaperumal: (a) Will

the Minister of Home Affairs be

pleased to state the number of 1.A.S.

and LP.S. officers from Scheduled
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Casteg working in the Central Govern-
ment services?

(b) How many persons belonging to
the Scheduledq Castes have been
selected for ILA.S. and IP.S. since
19517

The Deputy Minister of Home
Affairs (Shri Datar): (a) The infor-
mation is not readily avallable as
L.A.S./1P.S, officers are not selected for
service under the Central Govern-
ment on this basis. The information
is, however, being collected and will
be placed on the Table of the House
as early as possible.

(b) No record is maintained as to
whether an officer promoted from the
State Service to th L.A.S. and the
IP.S. belongs to the Scheduled Caste.
Among those directly recruited since
1851, one L.A.S. and one LP.S. officer
were members of these castes.

Shri Elayaperumal: How many ap-
plications were received by the Cen-
tral Government, and how many
were rejected? )

Shri Datar: That information re-
lates to the competitive examination,
and the information, I believe, has
already been supplied.

Shri Elayaperumal: On what basis
are selections made for I.A.S. and
ILP.S.?

Mr. Deputy-Speaker: It is a general
question.

'Shri Datar: They are
merits.

Shri FElayaperumal: Is there any
reservation for Scheduled Castes and
Scheduled Tribes?

Shri Datar: There is reservation so
far as direct recruitment is concerned.

Shri B, 8. Murthy: In view of the
fact that in all these years sufficlent
number of Scheduled Caste and Sche-
duled Tribe candidates are not forth-
coming to sit for the 1LLAS. and IP.S.
examinations. may I know the mea-
sures to be taken by Government to
give sufficient representation to these
communities?

selected on
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Shri Datar: Government are con-
sidering the whole question asto how
to increase the numbers of the Sche-
duled Castes consistently with effi-
clency.

Shri N. BRachiah: Are Government
aware that efficlent Scheduled Caste
officers who were directly recruited
for civil service in Mysore have not
been taken, while inefficilent non-
Scheduled Caste officers have been
taken into the I.A.S. and 1P.S.?

Mr. Depuiy-Speaker: Who is to
judge whether a person is efficient
or not?

Shri Datar: 1 am not accepting the
insinuation.

Shri N. M. Lingam: Are Govern-
ment aware that so long as they ad-
here to thre present method of re-
cruitment. viz., recruitment by purely
academic qualifications, the number
of Scheduled Caste candidates will
have to be necessarily limited in the
ILA.S. and the IP.S.?

The Minister of Home Affairs and
States (Dr. Katju): May I answer this
question? It is not quite correct to
say that the recruitment is purely by
academic qualifications. ‘There Iis
also a viva voce examination, which
is very carefully done. and which
occupies a lot of time. So far as ihe
Scheduled Tribes and Scheduled Castes
are concerned, there have been many
relaxations made. but we cannot pos-
sibly give up all considerations of
fitness for the Jjob. A candidate,
when appointed. does not look after
merely the Scheduled Castes only,
but the whole population. Therefore

there must_at least be some initial
fitness for the job.
Shri B. 8. Murthy: Are Govern-

ment aware that the British Govern-
ment during their regime here had
resorted to nomination of candidates
from communities which were not
represented in the I1.CS.? May I
know whether Government will adopt
the same attitude to consider the
claims of Scheduled Castes and Sche-
duled Tribes?
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Dr. Eatju: We shall consider that
matter, But personally I do not
think it is a deswrable process to
adopt.

Bhri B, 8. Murthy: The British Gov-
ernment also thought llke that at
first.

Grow More FooD CAMPAIGN BY ARmY

*1281. Sardar Hukam Singh: Will
the Minister of Defence be pleased to
state: )

(a) whether during 1953-5¢4 the
Army could contribute anything to the
Grow More Food Campaign as a
voluntary effort; and

(b) if so, what area was brought
under cultivation of cereals, vegetables
or fodder during that year?

The Deputy Minister of Defence
(Sardar Majithia): (a) Yes.

(b) 8,938 acres.

Sardar Hukam Singh: What was
the amount saved through this cam-
palgn?

Sardar Majithia: I am afraid I have
not got that information with me.
But if the hon. Member wants to know
the amount of wheat, paddy, maize
and other cereals produced, I can give
those figures.

Shri D. C. Sharma: May I know
whether they have been able to de-

velop any gardens or gardening colo-
nies?

Sardar Majithia: We have produc-
ed about 308 tons of fruit, out of this
land.

TERRITORIAL ARMY

*1282. Shri Radha Raman: Will the
Minister of Defence be pleagsed to
state the response received from the
public in Rajasthan to the Territoria)
Army?

The Deputy Minister of Defence
(S8hri SBatish Chandra): Recruitment
to the Territorial Army is made on a
zonal basis. No urban or provincial
unit has been raised in Rajasthan.
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66 persons from Rajasthan 'hwa..
however, joined the provincial units.
located at Delhi and Jullundur.

Shri Radha Raman: May I know
whether the recruitment in Rajasthan.
is from non-martial classes?

Mr. Deputy-Speaker: Is there still
any such difference?

Shri Satish Chandra: There is no
difference between martial and non-
martial classes, so far as recruitment
to the Territorial Army is concern~
ed.

Shri K. K. Basu: The hon. Minister
stated that there is no distinction be-
tween martial and non-martial clas-
ses. May I know whether that res-
triction applies only to the Terri-
torial Army or to all types of the
army?

Shri Satish Chandra: For the
moment, I am referring to the Terri-
torial Army.

Mr. Deputy-Speaker: The question
refers only to the Territorial Army.

RerusLic Day

*1283. Shri Rishang Keishing: Will
the Minister of Defence be pleased to.
state the total amount of money spent
by Government for the celebration of
the Republic Day in 19547

The Deputy Minister of Defence
(Shri Satish Chandra): Excluding the
expenditure on movement of troops.
and equipment which is estimated to
be Rs. 10,000/- (approx.), an expen-
diture of about Rs, 1,40,000 has been.
incurred on the last Republic Day
Celebrations.

Shri Rishang Keishing: What are:
the main items of expenditure?

Mr, Deputy-Speaker: Are we to go-
into all that here? The hon. Member
might ask the Minister to give him:

:ese details, or if he had tabled an.
unstarred question, he would have:
got the answer.

The Prime Minister (Shri Jawahar-
Ial Nehrn): May I give an answer to
this? The principal item is the cost
of travel and boarding and lodging
for 889 tribal folk dancers invited..
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Shri Rishang Keishing: Is it a fact
that the Naga dancers from Manipur
who were taken to the National
Physical Laboratory, Pusa Road, were
.denied of transport {facilities and
they had to walk back for food to
their camp in New Delhi? May I
.also know whether they missed their
lunch on that day?

Mr. Depaty-Speaker: Is this Parlia-
mment to discuss such a small matter
—when they have been brought all
the way and so much money has been
:spent, whether they were denied lunch
or dinner?

Shri Rishang Keishing: It is not a
‘small matter. It fs an insult.

Mr, Deputy-Speaker: Next question.

Shri K, K, Basu: That race is neg-
“lected.

TIBETANS

*1285. Shri S. N, Das: Will the
‘Minister of Home Affairs be pleased
to state:

(a) the total number of Tibetans
who entered India during 1952 and
1953 respectively;

(b) the number of Tibetans who
‘were not allowed to enter the territory
of India in 1953;

{(¢) how many of them have since
‘left India; and

(d) what is the present position
with regard to their entering India?

The Deputy Minister of Home
.Affairs (Shri Datar): (a) The number
was 10404 during the year 1952 and
11012 from the 1st January, 1953, to
the 30th September, 1953.

(b) The information is being col-
lected and will be laid on the Table
-of the House.

(c) 10,405 from the 1st January to
the 30th September, 1853.

(d) They are required to obtain
-permits for entry and stay in India,
‘which also indicate the period for
-which they are authorised to stay.
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Shri S. N. Das: May I know, Sir,
whether any number of Tibertans
have been found coming to India
through Nepal without permits?

Shri Datar: That information is nol
here with me.

Shri 8. N, Das: May I know, Sir,
whether thére has been any relaxa-
tion or stiffening of the rules govern-
ing the entry of Tibetans into India?

Shri Datar: The rules are being
enforced as they are. ’

Shri N. M. Lingam: May I know
the reasons which prompted the in-
flux of Tibetans in such large num-
bers into the country?

Shri Datar: There is no influx. They
come either for trade or on pilgrimage
or as labourers.

The Prime Minister (Shri Jawahar-
lal Nehru): There seems to be some
misunderstanding about ‘influx’. We
are not aware of any extraordinary,
abnormal conditions prevailing on the
frontier.

Mr. Deputy-Speaker: Question No.
1287, Bardar Hukam Singh.

Sardar Hukam Singh: No. 1287.
Shri 8. C. Samanta rose —

Mr, Deputy-Speaker: 1 have called
Sardar Hukam Singh. Both of them
can put the question.

MaNuAL oF OrricE PROCEDURE

*1287. Sardar Hukam BSingh: Wil
the Minister of Home Affairs be
pleased to state:

(a) whether the intended Manual
of Office Procedure has been finalised
by the Manual Committee; and

(b) whether the draft provisions in
the Manual were given sufficient trial
by the Ministries in the first instance
before incorporation in the Manual?

The Depuly Minister of Home Affairs
(Bhri Datar): (a) and 9%b). The
Manual of Office Procedure has no'’
been finalised yet. The draft of the
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Manual has been circulated to Minis-
trles with a request to give the pro-
visions contained therein a trial and
to communicate to the Ministry of
Home Affairs, defects or snags, if any,
noticed therein. Replies have been
received from several Ministries and
are still due from the others. After
some further replies are received,
draft Manual, along with the com-
ments of the Ministries, will before
finalisation, be examined in detail
by the Organisation and Methods
Division, recently set up in the Cabi-
net Secretariat.

Shel 'S. C. Samanta: May I know,
Sir, how many stages in the aggre-
gate this Manual will have to pass
before finalisation?

Shri Datar; Now, there are only
two stages. After the replies are re-
ceived, they will be scrutinised and
then the whole matter will be placed
before the Organisation and Methods
Division.

Shri S. C. Samanta: May I know
whether up till now any change has
been made in the draft provisions?

Shri Datar: Some changes have
been made in the draft itself.

Shri 8. C. Samanta: May I know
whether any non-official has been as-
soriated with the Manual Committee?

Shri Datar: Not to my knowledge.
LI1BRARY MOVEMENT

*1288. Shri 8. N. Das: Wil the
Minister of Education be pleased to
refer to the reply to starred question
No. 1510 asked on the 21st April, 1953
and state the total amount that the
Central Government have so far spent
in 1953-54 for giving encouragement
to the library movement in India?

The Parllamentary Secretary to the
Minister of Education (Dr. M. M.
Das): Rs. 10,36,097/-.

Shri 8. N. Das: May I know whe-
ther any" report is asked for from
.ne varlous State Governments to
whom these grants are made, as to
the nature in which these amounts
are expended by them?

*»2 P.S.D.
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‘pr, M, M. Das; Sir, the Education
Ministry have requested the State
Governments concerned to submit
reports of their activities regarding
these grants. We are expecting those
reports very soon.

Shri 'S. 'N. Das: May I know whe-
ther before giving these grants, the
Central Government consults the All-
India Library Association, and if so,
what are the suggestions that have
been received from them?

Dr.™M. M. Das: I cannot commit
myself, Sir. So far as I know, that
organisation is not consulted before
giving the grants.

8hri 8. N. Das: May I know the
basis on which this amount has been
distributed among the various States?

Dr. M. M, Das: These grants have
been made to the States under the
Education ‘Ministry's first Five Year
Plan for educational -development.
The grants have been given under
two schemes. The first scheme is
regarding ‘the development of an in-
tegrated ‘library service as part of
the scheme for intensive educational
development in a selected area. This
is scheme No. 1(IV). The second
scheme is regarding improvement of
the general library service in the
States. “This -is scheme No. IV(c).

Shri T. K. Chaudhuri: May I know
it these grants are exclusive of the
grants made to the National Library,
Calcutta?

Dr. M. M. Das: Yes, these grants
are given to the States for develop-
ing libraries; the National Library,
Calcutta, is directly under the Central
Government.

Shri T. N. Singh: Is any grant made
for the spread of libraries in the
rural areas?

Dr. M. M. Das: Under scheme No. 1.
the idea is to develop an integrated
library service as part of the scheme
for intensive educational development
in selected areas, and these selected
areas comprise the rural as well as
urban areas.
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Shri K. K. Basu: Is any condition
laid down as to the manner in which
these grants are to be distributed

among the libraries of particular
States?

Dr. M. M. Das: The Central Gov-
ernment call for schemes from the
State Governments within the frame-
work of these two schemes, The schemes
sent by the State Governments sre exa-
mined and the grants are made.

Shri Sinhasan 8ingh: How many
libraries in the rural areas of U. P.
have been given aid under these
grants?

Dr. M. M. Das: That figure is not
with me; I can give the amount of

financial aid given to the U.P. Gov-
ernment.

Shri Lakshmayya: How much aid
has been given to the Andhra State?

Dr. M. M. Das: I have the figure
only for the Madras State.

Shri B. 8. Murthy: May I know
whether there are any libraries to

which direct grant has beea given by
the Centre?

Dr. M. M. Das: I have no such case
within my knowledge.

Mr. Deputy-Speaker: We shall now
go over the ‘absent’ questions.

Shri M. L. Dwivedi: May 1 request
You to call No. 12667

Mr. Deputy-Speaker: I shall go by
an order. No. 1262

INDIAN CoUNCIL OF CHILD Werrars

*1262. Shri Raghavalah: Wil the
Minister 6 Education be pleased tn
state:

(a) whether there is an organisation
rralled the Indian Council of Child Wel-
fare;

(b) if so, whether it has opened any
child welfare centreg anywhere:

{c) whether the Government of In-
dia have contributed any sum to this
Institution; and

(d) it so, how much?
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The Parliamentary Secretary to the
Minister of Education (Dr. M. M.
Das): (a) Yes

(b) Yes.

(c) Yes.

(d) Rs. 10,000/-.

" 1 may add that recently the Central
Social Welfare Board has sanctioned
Rs. 15,000 to this organisation for
creating a Children's Bureau,

Shri Raghavalah: What are the
manifold activities of this organisa-
tion?

Dr, M. M. Das: This organisation
has got its branch councils in sixteen
different States, and these State
councils have child welfare centres
which include children's health centre,
nursery schools and creaches, milk
centres, playgrounds and recreational
facilities through clubs, libraries,
children’s clinics, children's homes,
homes for physically handicapped
children, pre-school teachers training
projects etc.

Shri Raghavaiah: Have Govern-
ment received any reports, annual or
half-yearly, about the progress of the
work done by this organisation?

Dr. M. M. Das: This is a non-offi-
cial organisation and Government are
not expected to know in the minutest
detail the working of this organisa-
tion.

Shrimatli Renu Chakravartty: May
1 know how many welfare centres
have been started, and how long have
these centres been functioning before
the grants were made by the Central
Government?

Dr. M. M. Das: The Lady Member
may kindly note that the Central
Health Ministry has given a grant of
only Rs. 10,000 and this amount was
given for a particular purpose. There
was an International Study Conferen-
ce held in Bombay, organised by this
body. This amount was given to
meet the expenditure in part.

Shrimati Renu Chakravarity: Was
the main object of this International
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Study Conference the propagation of
family planning?

Dr. M. M. Das: As I have said, this
particular organisation is a non-offi-
cial one. We have not got at our
disposal all the information in de-
tail. But so far as I know, this Con-
ference was held not for family
planning but for cohsidering child
welfare.

The Prime Minister (Shrli Jawahar-
lal Nehru): If I remember aright,
there were two Conferences—one for
family planning and the other for
child welfare. They were separate.

WRITTEN ANSWERS TO
TIONS

QUES-

Egu*on'r or OIL

*1255. Shri Nanadas: (a) Will the
Minister of States be pleased to state
whether any complaints or representa-
tions have been received to the effect
that the Government of Rajasthan had
exempted one of the oil mills in that
State from payment of Customs duty
on export of oil and oll cakes and im-
port of oil seeds?

(b) If sb, what action do Govern-
ment propose to take to remove the
discrimination against other oil mill
interests in that State?

The Minister of Home Affairs and
States (Dr. EKatju): (a) Yes.

(b) The Government of Rajasthan
have themselves taken steps to dis-
continue all export duty concessions
to individual concerns with effect from
the 1st January 1854. The concessions
granted in respect of import duties
are still under review by the State
Government,

INDIANS SENT ABROAD

*1258. Sri A, N. Vidyalankar: Will
the Minlster of Education be pleased
to state:

(a) whether it i a fact that some
Indians sent abroad for technical
training at Government expense
found no employment on their return
home;
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(b) whether Government keep any
record of employment in such cases;
and

(e) if not, the reasons for the same?

The Parliamentary Secretary to the
Minister of Education (Dr. M. M.
Das): (a) It took some time for some
scholars to obtain employment but
now only one case of unemployment
is known to Government though an
enquiry was made of the scholars.

(b) Yes.
(c) Does not arise, o

Excise Duty oN COFFEE

*1265. Shri M. 8. Gurupadaswamy:
Will the Minister of Fimance be pleas-
ed to state the total excise duty col-
lected on coffee in 1952-53 and 1853-
547

The Deputy Minister of Finance
(8hri M. C. Shah): The total excise
duty realised on Coffee during the
years 1952-53 and 1953-54 (upto
January 1954) was Rs. 64,41,000/- and
Rs. 61,56,000/- respectively.

HINDUSTAN AIRCRAFT LTD.

*1266. Shri V. P. Nayar: Will the
Minister of Defence be pleased to state:

(a) whether Messrs. IBCON Ltd.,
have been doing any work in the
Hindustan Aircraft Limited, Bangalore;

(b) if so, the nature of their work;
and

(c) whether they Have
recommendations so far?

The Deputy Minister of Defence
(Sardar Majithia): (a) Yes, Sir.

(b) (i) To study the working of
various departments of Hin-
dustan Aircraft Ltd. with a
view to advising the Manage-
ment on the scope for im-
provement in procedure, and
to evolve work standards to
indicate Standard Staff re-
quirements; .

(ii) To train the staff of Hindu-
stan Aircraft Ltd. for under-
taking similar investigations.

made any
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{c) Yes, Sir. They have, so (far,
submitted eight reports which cover
a number of depar‘ments of Hindu-
stan Alrcraft Lid.

SMUGGLING

° '\ Shri H. 8. Prasad:

'Will' ‘the Minister of Finance be
plowsed ‘to tdte:
(a) the articles attempted to Le

smuggled from Pakistan in 1953-54;

(b) the articles attempted to be
smuggled to Pakistan in the sameo
perlod; and

(v) their total value?

e ‘Depuady Minister of Finance
(Shri M. O, ®mbh): (a) to (c). A
statement  giving the required infor-
mation ‘is laid on the Table of the
House. [See Appendix IV, annexure
No. 69.]

KASHMIR

#1268. Shrl Vallatharas: Will the
Minister of ‘States be pleased to state:

(a) the number and names of the
native States within the area of Kash-
mir now under the occupation of
Pakistan; and

(b) whetler any of the Rulers ot
such States wmre paid pensions or
allowances by the Indian Union?
States (Dr. Katju): (a) The

PuES SnsiV OWOH JO INNUIN YL

nwuwepr jo jaed sem yoiym Aoualy
and Kashmir State and is now under
the occupation of Pakistan included
certaln feudatory States_and chief-
taindhips. The more important of
these were Hunza, Nagar, Yasin, Koh
Ghizar, Jshkoman, Punial and Chilas.

Gilgit

(b) No pensions or allowances are
being pald to any such Rulers.

wiwere wree anfa e frere

*RR. Wt vy T W
qgerk st ag ward O T S

(%) war "oeT A FOC W F
Frere wree e firofigT & gt s
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The Deputy Minister of Home
Affairs (Shrli Datar): (a) Yes.

(b) Rs. 70,000/- to be spent on
the schemes indicated in the state-
ment laid on the Table of the House.
[See Appendix IV, annexure No. 70.]

(c) Yes; these schemes are, how-
ever, finally adopted only after they
have been scrutinized by the Com-
missioner :for Scheduled Castes and
Scheduled Tribes and the Ministries
concerned.

N. C. C

*1270. Shrl Sinhasan Singh: Will
the Minister of Defence be pleased tn
state the number of institutions in
U.P. where N.C.C. training has been
started and the number in which
there are proposals for starting such
training in 1954-5567

"Phe ‘Deputy Minister of Defence
(Shri Satish Chandra): A statement
is laid on the Table of the House in
respect of institutions in U.P.. where
the N.C.C. is functioning. [See Ap-
pendix IV, annexure No. 71.] No
ecxpansion has been proposed by the
Government of UP. for the year
1954-55.

HINDUSTAN AIRCRAFT LTD.

*1284. Shri V. P. Nayar: Will the
Minister of Defence be pleased to
state:

(a) whether the canteens run by
the management of the Hindustan Air-
craft Limited, Bangalore, are being
run on profit or loss;

(b) the figures of profit and loss for
the years 1950—1954* and
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(c) whether the employees are
.associated 1n the management of the
.canteen?

The Deputy Minister of Defence
(Shri Satish Chandra): (a) The can-
‘teeng are running at a loss.

(b) The loss incurred. during the
_years 1950—1954 is as follows:—

1950-51 Rs. 24.075/-
1951-52 Rs. 44,734/-
i952-53 . Re, 68,915/-
1953-54 ... Rs. 28,6885/~
(April to September

-estimated).

(c) The Management of the can-
teen is assisted by a Canteen Manag-
ing Committee consisting of 10 mem-
bers., 5 nominated and 5 elected from
amongst workers, in accordance with
‘the rules framed by the Government
of Mysore under the Factories Act.

ForpiGN CAPITAL

252. Dr. N. B. Khare: Will the
Minister of Finance be pleased to
state what is the proportion of Anglo-
-American capital in the Indian Indus-
stries mentioned below:

(i) Petroleum,

(ii) Rubber Manufacture,
(iii) Light Railways,

(lv) Matches,

(v) Jute,

{vi) Tea.

{vii) Mining, other than coal,
(viii) Coal,

(ix)' Rubber plantations,
(x) Financing, and

(xi) Electric?

The Deputy Minister of
«4Shri M. C. Shah): A statement
giving the required informution sc
far as it is avallable is placed on the

*Table of the House. [See Appendix
IV, annexure No, 72.]

Finance

HINDUSTAN AIRCRAFT L7D.

253. Shri V. P. Nayar: (a) Will the
Minister of Defemce be pleased to
state the number of bus bodies built
in the Bus Body building project of

P.S.D.
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the Hindustan Aircraft Limited till
15th January, 1954 and the number
sold?

(b) How many types of bus bodies
have been built and what is the selling
price of each type?

(¢) What are the overhead charges
included . in the sale price of such bus
bodies?

(d) Will Government lay on the
Table of the House a statement show-
ing (i) the amount invested in this
project and (ii) the number of
employees exclusively employed on
this project—category-wise with grades
of pay?

(e) Is it a fact that the Double
Decker bus body built by the factory
has not been approved by the Madras
Government Transport for use in
Madras?

The Deputy Minister of Defcnoe
(Shri Satish Chandra): (a) to (e). A
statement 15 laid on the Table of
the House. [See Appendix IV, an-
nexure No. 73.]

FORBIGN EXPERTS

254. Shri Tushar Chalterjea: Will
the Minister of Finance be pleased to
lay on the Table of the House a state-
ment giving the following details re-
garding each of the Foreign Experts
who visited India during 1953-54:

(i) his nationality,

(if) the azency‘}prough which his
services were made available,

(iii) his qualifications,

(iv) the work undertaken by him
in India, and

(v) the expenditure incurred on
him by Government? i
The Deputy Minister of Filnance

(Shri M. C. Shah): The ipformation

is being collected and will be laid on

the Table of the House.
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GEOLOGICAL SURVEY OF INDIA

255. Shri Bahadur Singh: Will the
Minister of Natural Resources and
Scientific Research be pleased to stale:

(a) whether any officers of the
Geological Survey of India were sent
abroad for higher studies during 1953;
and

(b) if so, their names and the
countries to which they were sent?

The Parliamentary Secreiary to the
Minister of Education (Dr. M. M
Das): (a) and (b). A siatement
giving the information required is
laid on the Table of the House. [See
Appendix IV, annexure No. 74.]

HINDUSTAN AIRCRAFT LTD,

256. Shri Thimmalah: Will the
Minister of Defemce be pleased to
state:

(a) the value of turnover in the
Hindustan Alircraft Ltd., Bangalore,
for the years 1952 and 1953; and

(b) the working cost and the ex-
penditure incurred on establishment
during the years 1952 and 18537

The Deputy Minister of Defence
(Sardar Majithia): (1) and (b). The
information is given below:—

Rs. in lakhs
1951-52 1952-53
Value of sales
B turnover 377-63 355-32
actory cost 37947 333.9
Administrative
charges. 34-36 37.8¢9
Less: Value of
semi-finished work. 44.97 25.86
Net expenditure -
charged to
Revenucs: 368.86 345-99

-meams
257. Shri Hem Raj: Will the Min-
ister of Education be pleased to state:

(a) the amounts sanctioned to the
different States in 19853-54 for the
development of libraries; and

24 MARCH 1954 Written Answers 1372

(b) the names of States which have
availed themselves of the amount?

The Parliamentary Secrctary to ihe
Minister of Education (Dr. M. M.
Das): (a) A statement i¢ Jaid on the
Table of the House. [See Appendix
IV. annexure No. 75.]

(b) The information cannot be
obtained as the financial year has
not closed.

SMUGGLED JEWELLERY

258. Shri Balwant Sinha  Mehta:
Will the Minister of Finance be pleas-
ed to state:

(a) the value of the smuggled
jewellery seized by the anti-smug-
gling parties of the Central Customs
and Excise Department in 1953-54;

(b) the number of persons found
guilty of smuggling; and

(c) wherefrom these jewelleries
were suspected to have been smug-
gled?

The Deputy Minister of Finanee
(Shri M. C. Shah): (a) to (¢). The
information is being collected und
the reply will be placed on the Tuable
of the House in due course.

LITERARY WORKSHOP, MYSORE

259. Shri Elayaperumal: Will the
Minister of Education be pleased to
refer to the reply to starred question
No. 865 asked on the 10th March, 1954
and state how many Scheduled Caste
persons attended the course of train-
ing at the Literary workshop which
was organised at Mysore in January,
19547

The Parliamentary Secrétars to the
Minister of Education (Dr. M. M.
Pas): Full information is not availa-
ble, but it is understood that there
was one candidate,
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PARLIAMENTARY DEBATES

{(Part II—Proceedings other than Questions and Answers)
OFFICIAL REFORT

HOUSE OF THE PEOPLE
Wednesday, 24th March, 1954

‘The House met at Two of the Clock.
[Mgr. DEPUTY-SPEAKER in the Chair]
QUESTIONS AND ANSWERS

(See Part I)

3 p.M.
DEMANDS* FOR GRANTS
Devant No. 22—TRIBLE AREAS.

DeEmAND No. 23—EXTERNAL AFFAIRS,
DeEMAND No. 24 CHANDERNAGORE.
Denvano No. 25—MiIscELLANEOUS Ex-
PENDITURE TNDER THE MINISTRY oF
EXTERNAL AFFAIRS.

Mr. Deputy-Speaker: The House
will now proceed with the considera-
tion of the Grants for the Ministry
©of External Affairs. Mr. Basappa
was in possession of the House yes-
terday; he may now continue.

Shri Basappa (Tumkur): Sir, yes-
terday the House had the privilege of
thearing our Prime Minister on the
critical international situation. He
was pleased to tell the House about
the horrors of war and was making
a powerful plea for world peace. In
that context, I was just considering
wow far the United Nations Organisa-
tion was helpful in bringing about
world peace. I was also telling this
‘House how, unless this international
arganisation has within its fold all

. ternal Services and the

‘*Moved with the previous sanction
of the President.
25 P.SD.
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the different countries of the world,
it will not be able to fulfil its ob-
jects. If we go through the proceed-
ings of this international organisation
we see that many vital issues are
side-tracked or are not fully consider-
ed. . For instance. when we referred
the question of Pakistan's aggres-
sion on Kashmir to this sovereign
body, its verdict or solution has not
yet come. They are still considering
whether there was any aggression at
ail. I would say that in this organisa-
tion all such vital issues have not
been given their proper attention.
I wish to say that if this interna-
tional organisation wants to fulfil its
purpose, it must include within itself
nations of the different parts of the
globe; then only will it be able to do
its duty properly. )

Coming to the question of our Ex-
fi:mbassies,
we have been told that they are doing
very good work and have raised the
status of India in the eyes of the
world. It is true that our Vice-Presi-
dent. Dr. Radhakrishnan, when he
was the Ambassador in Russia, was
gble to interpret India properly to
that great country. though we may
differ from that great country in
several respects, still it is an important
country in the world and it was right
that our Vice-President, who was then
our Ambassador, was able to interpret
India to that great country.

So far as the U. N. Organisation is
comcerned, one of the Members of
this House, Mrs, Vijayalakshmi
Pandit, has enhanced the prestige

-~
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[Shri Basappa]

of this country in the eyes of Ame-
rica. I must think that our Ambas-
sadors and External Services have
done a good many things but yet
more things have to be done, be-
cause, I feel that in most countries
the propaganda that is being carried
on against India should be subdued.
India stands for neutrality and world
peace and these things must be incul-
cated in the minds of those countries
properly. How far the rest of our
Embassies are doing this work is
not completely known. Therefore, 1
would suggest that as we have Com-
merce and Industries attaches in our
Embassies, we should also have
Peace Attaches in all these Embas-
sies so that they may interpret to
the world what India stands for.
In that way, a lot of propaganda
should be carried on through our
Embassies by appointing proper and
capable persons. and not persons who
cannot interpret India properly. Such
persons as know the conditions that
exist in India must be posted to the
Embassies. so that they may fill their
posts well.

Another point that I wish to speak
about is the border security. Our
Prime Minister has told us that the
policy we are pursuing has been
¥ielding very gouod results. because
in these vital matters of security,
we have to be careful, tactful and
wise. and it is better to use the me-
thod of persuasion than of repression.
A number of questions have been
asked in the House as to what
we should do about the missiona-
ries who are doing a lot of propa-
ganda there. I urge upon the Gov-
ernment that they should tske serious
note of the work of the missionaries
there and do something in the
maitter. I am afraid they are creat-
ing anti-Indian feeling, and if some-
times we hear from that quarter a
demand for a separate State or
something like that. it is due in-
directly to the efforts of the mission-
aries. So far as our Kashmir border
is conrerned, we have to be very
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vigilant. Only the otlrer day some
Members of Parliament had the pri-
vilege of going to the cease-fire line
on the Kashmir border, and we know
what an explosive situation exists
there. As America has now come
forward with an enormous military
aid to Pakistan. our Kashmir friends.
should be looked after very well by
us. Agamn, a number of questions
have been asked in this House from
time to time about Indo-Pakistan
border riots and border troubles,
about our cattle being lifted away,
our men being kidnapped etc. How
long are we going to tolerate these?
So far as the border incidents are
concerned. Government should take
stringent measures to see that such
events do not occur in future.

I do nmot want to take more time
of the House because yvesterday L
had spoken fcr a few minutes and
I know that the time of the House
is very valuable. but one important
major issue that has given roome
for some controversy, though not a
full controversy, is that on the mili-
tary aid to Pakistan, a discordant
note was uttered by Shri Jaipal
Singh the other day while speaking
on the General Budget and I heard
it with great pain. I should repu-
diate it and say that after all he is
wrong. What is the meaning of say-
ing that we were wrong in protest-
ing against the military aid Egivem
to Pakistan? We were certainly
right and the whole world was be-
hind us when we said that the mili-
tary aid to Pakistan should be con-
demned. He wanted to argue that
we have received economic aid and,
therefore, we should not find fault
with the military aid given to Pakis-
tan. He has mnot understood what
“military aid" and ‘‘economic aid™
mean.

Mr. Deputy-Speaker: The hon.
Member has exceeded his time and
Ire may therefore finish his speech.

Shri Basappa: There is no object-
tion to Pakistan developing its
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military strength in the normal way.
Our Prime Minister has told us that
military aid in such enormous gquan-
tities given to Pakistan will certzin-
ly bring concern and fears in the
people here and we also see in the
world a commotion on account of
that aid. Ewven if assurances are
forthcoming from the great President
Eisenhower, we know how such
assurances have bsen kept up in the
past and how difficult and impossi-
ble it is to keep them up even with
the best of motives.

There is another point that I wish
to mention...

Mr. Deputy-Speaker: I cannot al-
low even a minute more. The hon.
Member has already exceeded his
time. 1 now call upon Dr. Khare to
speak.

Dr. N. B. Khare (Gwalior): Yes-
terday 1 interrupted the Prime Min-
jster and put the question about
disbanding the army. He perhaps
inferred—and inferred wrongly—that
that was a suggestion made by me.
it was not so. I was simply putting
the gquestion to seek enlightenment
from him on the problem of the
army. 1 remember that once on the
floor of the House when the Prime
Minister was speaking about the uUs.
—Pakistan Pact, he said that he
would welcome the normal growth of
the Pakistan army, but he wWas
against such a growth by ndvenju-
tious means like the American  aid.
1 fail to understand why a person
who is welcoming the normal growth
of the PakKistan army, which is our
enemy country, should not take
sufficient care for the normal growth
of our own army! He ridiculed the
jdea of the army and he said they
are not gecing to be used for digging
trenches for civil defence. He said
that in modern warfare of atom
bombs the present army is useless.

I am sorry to find that my hon.
triend Prof. Hiren Mukerjee also
loined him in this matter.
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The Prime Minister and Minister
of External Affairs and Defence (Shri
Jawaharlal Nehru): If I may inter-
rupt my hon. friend, I did not say the
present army was useless. 1 said we
did not wish to waste them on unne-
cessary activities.

Dr. N. B. Khare: This does mnot
satisfy me at all.

My hon. friend on the right, Mr.
Hiren Mukerjee. also perhaps sang
in tune with the Prime Minister, a
very rare sight to see, by quoting
the Sanskrit sloka—

forae @ifyg a9 ad awfEEras

He ridiculed the idea of Kshatriyae
balam, or military power, and extol-
led Brahma balam or intellectual
power or knowledge. I tell him and
tell both that what I understand by
Brahma balam is not that Ilimited

power. What I understand by Brahma
balam is!

FAT: ALA ATF (DA FIAGAT: |
sz aregfaR®, @Ay Wiy
TURT

Even Manu has said:

zogeq fg AT AW ITEMA  FAQ

(The world takes the right path only
by the fear of the rod).

That sentence of Manu can never
be disputed by anybody.

1 ask our Government: if you stand
for non-violence like this and ridi-
cule the army, why did you take
police action in Hyderabad? Why
did you send your army to Kashmir
to fight the Pakistani menace? Why
should you call out your army io
the Streets of Bombay, Calcutta and
elsewhere to shoot people, anti-social
elements, who gather in the streets
for destruction of property and life,
looting and rioting? Can you rightly
do so? I am mnot against it. 1If
people resort to anti-social activities,

-
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[Dr. N. B. Khare]

they have to be dealt with in this
way. But it is use of violence.

Sir, I may tell you that world lives
on dualism or dvandvam. There is
no single thing in the world; every-
thing is dvandvam; light and dark-
ness, day and night, good and evil,
Pleasure and pain, grief and joy,—I
can give any number of instances,
and also soul force and sole force!
Both go in conjunction; one cannot
function without the other. Know-
ledge without power or force is in-
effective and impotent; power with-
out knowledge is brutal. Therefore,
a real Brahman should possess both
—by Brahman 1 do not mean a limit-
ed caste or community, by Brahman
I mean an enlightened soul, nothing
else. '

I, therefore, plead with our Prime
Minister that he should take good
care at least about the normal growth
of our army, if not by American aid.
The world is poised for a war and
we cannot remain like this. Other-
wise, wWe will be regarded as impo-
tent people in history. There is no
doubt that America and Russia, or
the group led by America and the
group led by Russia. are poised for
a war—a major conflict. Portents
are there in the horizon patent for
anybody who cares to see. There is
no doubt about the fact that both the
Powers are Imperialistic. The
United States of America was in the
first instance established as a repub-
lic of thirteen States on the shores
of the Atlantic. In the course of a
century and a half it has developed
into a nation of 48 States. As a re-
sult of the First World War it took
the German islands in the Pacific;
in thre course of the Second World
War it took the Japanese ones and is
now using some of themm for atom
bomb  experiments. Both these
Powers have got the desire to con-
quer the whole world, or rule over
the whole world. 1 feel certain that
the day is not far off when tihese
Powers will engage themselves into a
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conflict for world supremacy, —God
forbid—I see portents of it. In this
context I absolutely agree with the
policy of neutrality—I thave nothing
against it. I only plead that our neu-
trality should not be of the football
type, fulli of air only, to be kicked
by anybody who wants to kick. It
should be of the steel ball t¥ype which
is used in putting the shot. If that
happens our neutrality will be res-

pected; at present it is not respected
at all

The question was raised about the
Christian missionaries. I asked the
question; it was parried by saying
that it did not arise. It does arise.
If American observers in Kashmir
are not regarded neutral. I certainly
say on the same analogy that the
American missionaries in India could
not be regarded neutral. The con-
versions that take place are not
conscientious; they are only seduc-
tions by temptations. They must be
halted; otherwise it will be a danger
to the State: it undermines the loyal-

ty of the persons concerned to the
State.

There is a paper, the Christian
Science Monitor in New York and
one Bishop Picket was sent by them
to meet our Prime Minister. It was
reported that our Prime Minister
said; ‘So long as T am Prime Minister,
I will not interfere in the activities
of these missionaries" I hope it is not
true; it may be only a Press report
—I1 hope it is not true.

We are neutral. Holland was neu-
tral in the Second World War. Re-
member Holland, remember Pearl
Harbour and look at the fate of that
neutrality and beware. I am saying
this about the last war. In Kashmir
matters. I can say with legitimate
pride that all our forecasts and fore-
bodings have come true. It is time
the Prime Minister revised his policy
and withdrew the question from the
UN.O. and then decide what should
be done for the Kashmir State. 1
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would certainly say in two  words:
attack it and attach it, and nothing
else.

I should say the same thing about
Goag and Pondicherry. He expressed a
devout hope that this question of
foreign possessions in India will be
settled peacefully. 1 entertain no such
illusions. 1 know there is bound to
be a conflict and there is the backing
of the colonial Powers. We see the
war in Indo-China which is also
backed by the colcnial Powers. It
is futile to houpe that it will end peace-
fully. I wish it is solved peacefully
but it will not be solved peacefully.
We should be prepared for Lthe worst.

Something was said about 200
British officers in the army. Some
questions were asked on the floor of
thhe House. Some secret information
was conveyed by a British army
officer to Pakistan. It is wvery re-
grettable. This shows the laxity of
the sysiem and this should be reme-
died.

Then, I want to ask: what is the
use of remaining in the Common-
wealth? Even the British Govern-
ment supports the Pak-United States
pact and wherever we go in the
Commonwealth, we are not at all res-
pected. In Australia our position is
the same; white Australia policy is
continuing; in South Africa it has
become worse. Ceylon, that litile is-
land that sits at the feet of Bharat
Mata—is acting defiantly and trying
to curtail the rights of Indians settled
there. The recent Indo-Ceylon pact
is nothing else but a carte blanche
for that Government to oust Indians
from Ceylon as and when they think
it convenient. We are not at all
happy over it. It is time that our
Prime Minister revises his policy and
takes stock of all these things.

In the end I must say that if any
danger arises and if the country is
invaded from outside, in spite of 211
our differences, we will stand be-
hind our Prime Minister in a solid
phalanx provided he strengthens the
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army and moves in battle array. But
if he does not go to battle and wants
us to be murdered non-violently by
the enemy forces, surely it will be a
most ignoble thing. and we should
oppose it.

ws miferz e (AeSr-SEog—
zfEor) @ SuTErE AElEE, SET a% gHTd
s e *1 = § a8 a5 sy
gfr ¥ vt srow & Tz oWl
99T @l E |

Mo TW AW fag (I@ERER—
ZfEor): @Ey ar "asr &

#s mfasx 7w : fow a9 59

| wiRgaArdr WY g AfT 9% @l FA G

g aa W { TR GHGF 97 | A< 97
FHTY WTFAATEY 479 TTF HE ATS I=9AT
FW@ 9 IT¥ FHT Wr H zEST
L T ) TEFT &1 &
garar dafow A sw dfawar &
Far it € I Afawar wr@aw
Fr Y wieHlas JoaT 7 & &
AT T=feT ag gard oo & 99T
FES § | g9 afE QAT aral w1 S
F A sl FE NN S F o wgrenw
it F o st Y g ' <= v
a7, faT ¥ e =\ 91, ST Tiuy
¥ T 999 FEE dfeq saeeTs Sr
FHY T ATATFI W@ € | 99 Aferwar &1
for <Y gart depfa Ay e & & oy
FTRIE ? IEHT [@HA @TE T
Ha & framr g a8 1 & e
q AT A TRy, ww g e &4
Hifeq 9% a1 99 g9 T a1 w4
g a9 AR AMENE T ATATE A HAF
AT & AT A A9w & s & o
Y ¥ 919 & fF sy g |reaaETh
T W @ Afa &1 e w1 =9
g1 3T 3w Y, T el F o
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[@=z mMfa= z1¥]
FI1E @rgars 3T WY dFe T g
AT IEFT A FIXOT § 1 I§HT  FIC
g & & ¥ = Afa &1 =T
mfed =@ &1 € fF I s F
T HAT W gATa T AWa ¥ o
¥ arod g, W 7 1 gaErdy Al wr
arrs gy € 1 ¥ ar s s
a7 fagaf && *Y a1 = F A &,
aEi % qreal w1 faaa &\ zafed
afz g% T g & o fe< farsay 1
St IJuwT THAT FET Y Tfgd | wEiea
gfy stor wngaEY gaTdy s@ AR w6
FUeT FW@ 8, ar J=T 7 A ey A
T, § S AE ATHATE [ F I
T g 1 g, TaeY ava gwe for s e
WAL FT YST ATHT TG H1 A o AT
STg @Y AE qST AZHT T FEorAT |

OF HHAT @qEg 0 9 A7 a9 7

as Wiy 3w ;. faw g8y W
qUdw 9 I9 ¥Wy WY g wW A
=7 s fear g7 1 s W, &R
09 & qeag W, g9 SEY fifa T F1-
GO FTWRE | W 997 gL TAHA
R ga W Afawar & sroo gl 59
HTAT § 4= 47 | H A @9 g
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R TEE 1 F wgaT Ivgar g e @ |
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w FAER, ¥ faors smarw ITE,
T arg ant § ToAT eI AET
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FAT=T & faors faey W Usg | S
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arfecar 7 S gfew T gh a@
¥ grdy & Suwr ey Frowr g €, AT
F qg FFA T 79T AT HLAT ¢ {6 qrfen-
T gfeew ST A g F wrom
|/ o Freor IATET AT arfewarT &7
Zg "awwET dr €

U, ® ATIH FEAT ATEAT §,
ZfaT 7 9 @ & 9T 99 9% 98 gfee
Tow =7 @ & § & T8FT ® @,
gq % THEE @A A E | 96y
TTo | 9Tga & W Fgd & | dgha
€ g 5 4fF oerd g &, wfsa
T @A IO § 0 g § e #
afcadT &= &far @ & 1 SR #
foes g7 sea §, S99 awr af@aw
g W €| we sfagw s Ew
I AT W s ofmasr g & ar
& | a8 F Sfagfaw I & fv o
fa=7 ST SWS | TEaT 97 W AT
aRfaal FY @ A 91 99 gHg AT
WEHY ¥ SRy afaat w1 '
WY HHAT THAT GO IJAHT T qT
I9 §RT G99 &7 gFIT , WifE
A WA I AT ITAT 4T | IFA I
AT g

wmﬂl{mﬁ:ﬁ.ﬂrwms

& Mifex 71w : TR TS ATE FEA
& for OuT &Y 91 | fEeT oF FEw oW
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wAST BY T ATITT FT 1 3T A
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T ® "OET A F=r g S o
forg g9g ag TSTHT B IAT 47 IF GHT
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SaT 971, FIfE I ITH TaAT ST 5T
W TEAT 4T | Fror g AT AL &
Y 43 FaEAT fE FerE EhwT wed I
# 1o ora oF qodt W E, 9 3| a1 FY
w2l aiFaT | W@ afar=d g &
adl % SeTE 9T #u W& 1 afx
T H1 75 AL gAT & FIXH AT gATH
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=% a9 gadt | fow auw arex R
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T & Ozw AW wu farwies 939
o @Y waw | wEfed d wga g
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faa Z% THF @ X4 |

& arat 7 ¥, AT wEeg, W
T S T, ATAY TH HTEA TS
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[d3 sfarg =]
T@ Fd A IAF1 wa 7 faog
g1

gfrar #Y g feed gak ™ A O
et & 1 OF AT ¥ aWeT §
M gah = A gew ofeeg 7 I
#Y THETE | SBIST 7 AT TS &l &l
&, w12 ag N ¥ &Y @1 EY, TR A7
zferor T W @1 W@ &L qat
shwr  d wmeaw g ST
afAn wHET W gf ¥ & A
oo TR A & I |AIE B E= T
FET AT ATATEY 7 (S T a0F & aqAL
#ff 7 & 1§ qAST T 9v | @
I HTFLY TF $ AT § | I q&AqT
UF oTE § I [AQE ®T ger agl
qT IR FTHE | R BT wAGEN A T
arx &7 waeT fear fE ox etw wrEd
T TAS FI @D, & (A A AT A W
& AT I H Fal ¥ [aen w1 IT
qTI ST FT ATFHAT & O ATGHIL
A3 9T | FHOFT H gl @A TSR/
aH% ¥ IUA S HST I FAFT a@ *
frafaat 1 amfear & stfawe 7
BT #Y gwa qrEwar g 7 AW AL

gran ofeeg & @ fear s € 0
Fo foa ST AR TG §AT T F74,
sk SEm faegs o wan, % 4@
AT fF HICHET AT A9 ¥ ST T
gear gfcag F wfafafoe s a9 €
aEY oa AT & | goaT Ifwg TF a%
qot afceg & 7E T, X TF T FV
gee afxeg @ 7 foar s @ 7
T & AT T GHEATSHI FT g AIfeA-
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qof a 0% & fraemT I’y § ) T ey
X TC@ETE FWN T Fg FEAT 1T
gfag & fis : ‘e WY aT@ 87 afx
gAA 9 Af @Ay 4 e anfege
g ¥ fraed ardr adF &1 St|T W
qg Wt ¥ T[T g T 7 A A FEAT
g g B w5 T oA & fom F
ToILY FY FYE =TT ALY ST AfEA |
faw v w gorifos @@ & g4 ¥ £6
fragoy g srasa g P A 3 oF
T[T TE T FIH FL AY = TH &7
wreT €, ¥w 7 = frater & ww @
3T g g ¥ AT S3few Afa o
& o & g% 99 UF 9T W F g6
g g dew Aifq o= Aifa @
forasw sRt", SoT qrEl, gEETtEay,
gregartaqt, ferg 997, 919 99, T =0
qfeag a= X oo ey a5 &
INFA FY THET &1 HFITH ary fHewL
FW FET AMET | WH TH AT KT
fasarw € fr afe gw o faer s s a@T
F T F4T dY g9 AGR 27 7 3% frwtor
Y T G AN ATA | F GEHIA FT
A AR FgT ;A N

= § 7 OF AT A FE T AT
qTT T FAT ATRATE | @forw AT
S BEY awSaTH| Y sRer Afy TE
el 7 AFHear W€ 79 ar a3 aewt
9T FAW @AT 4§ wrEar #v fanw
arg &1 gurh d3fas Nfe Tar 5wt
TR FTA NS | qH TG AT HF
g fir a3fes Nfa & graew & oo 46
HHTT T AT gL arat F ™ F g
o ST /AT FT ST SET A6l H
S 7 737 S aTer g &9 & Ao I
ar A 7 faw 99 g a@ &
oq T AN F AT GHIT WL
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AT sy fREaer &Y =T wowgHdr
Toud ArEfar e @ 1 AT =™
HFIX T TE $T AT F TF =g T w7
HTT qIHA I@T — ‘FWI' | AG AT
T Afww Hifa w1 g €, F |
9feqd FAEITSTS AGE FT AT AHED
WIE, 37 € Il & AT 374 HIRY
AAAZ AT @Wr g, fg=r % I & aqw
ITHRAAT @I E, M AT HF I H A
AU IT Y Wa¥dX WI § AT AT WY
FE @I A AT IAq qa9 % &, SfeT
Sgr aw AWE Nfa w7 grw &, 7
g I9% §19 g I H gFa ¥ sEwr
AGT FIAT E |

Shri Brajeshwar Prasad (Gaya—
East): 1 rise to suggest that we
should enter into a mutual defence
pact with China and . Russia. The
terms of the pact should be of a
very strictly limited character. We
should give a guarantee that we will
not invade these countries, and we
will go to their help if they are at-
tacked by Japan or America or by
any other country. Similarly, we want
a guarantee from them that they will
not invade us and that they will come
to our help if we are invaded by
Pakistan, America or by any other
country. It is a matter of no concern
to us whether these countries name-
ly, China and Russia, indulge in loot
and plunder in other parts of the
world. At the behest of the TUnited
Nations Organization, on the plea of
maintaining collective security, we
are not going to fight against them.

I suggest this pact because I feel
that by entering into a military al-
liance of this character with these
countries, we can nullify the walue of
American military aid to Pakistan.
Unless Pakistan is confronted with
the certainty of war on two {ronts,
it will not be controlled and it will
not abide by our wishes. India from
one side and China from the other
in East Bengal., India from omne side
and Russia from the other in West
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Pakistan—this should be our stra-
tegy. A nation that has to fight on.
two fronts is always defeated. This
has been the fate of Nazi Germany.

There are people who think that
the American military aid to Pakis-
tan will not lead to a showdown. I
do not think so. I think that within.
a year or two we may have to go to
war with Pakistan. We must be
prepared to meet that contingency.
A policy of non-alignment is not
suitable for that purpose. A policy
of non-alignment starts with the as-
sumption that neither of the two-
blocs is hostile to India. This is an-
assumption which has got no founda-
tion in reality. The basic assump~
tion of our foreign policy is that we.
can. by pursuing a policy of non-
alignment, check both Russia and.
America. however much they may
be opposed to India. I say that this-
assumption is not correct. because a
policy of non-alignment can succeed
only if two conditions are fulfilled;
firstly, that the balanceof power in
Asia is not disturbed, and secondly
that the cold war should con-
tinue till we have set our house

in order. Unfortunately, the
balance of power has been
upset. American military aid-

to Pakistan has adversely affected
our power position in Asia. And
the cold war has ended. The cessa-
tion of the cold war has strengthen-
ed Russian position in Europe, and
American position in Asia. Or else
this Washington-Karachi-Ankara axis
would not have been formed. Rus-
sia has walked out of the scene. and
America has fillled the wacuum. OQur
power position has been jeopardized
in Asia. because the formation of the
Washington-Karachi-Ankara axis con-
atitutes a threat to.our peace and se-
curity.

Probably, there is an assummption
behind our foreign policy that the
basic condition precedent to the

maintenance of world veace is the
permanent division of the world into
three blocs, the American blocs, the
Russian bloc and a third area pledg-
ed to non-involvement with either of
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these two blocs. 1 say this is mereiy
an attempt to maintain the " stalus
quo. History is in motion: the days
of the nation-states are over: the
.aominant tendency of the age is to-
wards political integration of the
+world. This tendency can be check-
ed only by war, but war will lead
10 utter destruction. and not to the
maintenance of the status guo.

I cannot understand the argument
that if we ally with China and Rus-
sia. there will be war. We cannot
.ally with America or Great Britain,
because if we ally with the Western
Powers. there will be war. So. the
argument is that the basic condition
for the maintenance of world peace
is the permanent division of the
world into three blocs. the American
-bloc, the Russian bloc. and a third
area pledged to non-involvement
-with either c¢f these two blocs. This
kind of a picture cannot be main-
tained for long, however much we
-may try to do so by pursuing a policy
of non-alignment or any other policy.

There is a feeling in our heart
-that any collaboration with China and
Russia will lead to Russian expan-
gionism in this country. I wonder
how a declaration by Russia that
she will not invade this country will
jead to Russian expansionism. This
j¢ what I would like to know. 1
wonder how a declaration by Russia
‘that she would come and help us if
‘we are attacked, will lead to Russian
expansionism. I say that if the inner
mechanism of the Delhi-Peking/
‘Moscow axis is carefully studied. it
will be found that by entering into
such an alliance, India will stand 1o
‘gain. I am a student of political
science, and T am not moved by any
ideologies. All ideologies have be-
come obsolete in the atomic age.
“The restoration of the Czardom in
Russia or the Manchu dynasty in
China will in no way alter the wvali-
dity of the proposal that India. China
and Russia should come together
in the domain of extermal affairs.

Tndia and China together will halt
“Russian expansionism. India and
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Russia will balt Chinese expansion-
ism. It is in the interest of Russia
to see that India does not go down
under the "Chinese heels for if we
become slaves of China, the power
position of Russia will be weakened.
It is in the interest of China to
see that we -<do not become
slaves of Russia, for if we become
slaves of Russia, the power position
of China will be weakened. The
coming together of China and Russia
has created difficult problems for us
to solve. It is only from within and
not from without that we can fight
effectively those forces that tend to
weaken our power position India
singly cannot check either China or
Russia. Chinese dependence on Rus-
sia will be considerably weakened if
we join hands with China and Rus-
sia. The continued  existence of
America as a world Power will pre-
vent both the Chinese and the Rus-
sians from doing anything that may
alienate the sympathies of the Indian
people.

Shri Punnoose (Alleppey): Mr.
Deputy-Speaker, Sir, speaking imme-
diately after a speech; in which
treaties ‘have been proposed and
alignments have been suggested, I
find it difficult to follow the points
raised. In this discussion which
has been going on for hours past, 1
found that all sorts of unncces'saxy
matters have been brought in. The
question of India’s defence has been
uvnnecessarily mixed up with com-
munism. anti-communism—every-
thing. Some spoke even of interna-
tional communism and my friend,
Mr. Frank Anthony, raised his wvoice
against us in this House. He said that
communism is invading India. I believe
he will say that communism haz in-
vaded this Parliament. We have
invaded this Parliament because mil-
lions of people wanted us. Mr.
Frank Anthony, or for the matter of
that anybody in India cannot ore-
vent communism coming into India if
the wvast millions of our people want
it. Go and tell the people of India
about capitalism. feudalism or. as
my friend. Mr Das. said. about the
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American way of life and get the
people’s votes on your side. Why
snould - you mix it up with the gques-
‘tion of India's defence? The crucial
guestion is whether the Soviet Union
or China or any other country which
has come under the Red flag is going
against India. If you have got any
-evidence, place it on the Table of the
House and let us discuss.

Everybody agrees that there is a
menace coming today on our border
-and that is the menace of the Ameri~
-can military aid alliance with Pakis-
tan. What are we to do? Dr. Khare
was talking about attack. attack and
.attack. All sorts of talk cannot help
us. We have to depend mainly on
the strength of our people. There I
agree with the Prime Minister. We
have to depend upon the sound sen-
timents, the healthy instincts and pat-
riotism of our people. As the Prime
Minister said. there is no  fun in
‘going about saying ‘war’. ‘war’ and
«creating a war psychosis: that can-
not help us. That is certain. We
have been looking upon Pakistan as
-an ‘enemy’ country. This we have
pointed out many a time in this
House. It may. of course. be made
use of by some Members on the
other side. But what is happening
in Pakistan today? We have all seen
what is happening in East Bengal.
‘"What is the implication of the events
there on us? Sir, looking into the
Economic Weekly from Bombay I found
put down in their “Weekly Notes” the
following passage. About the election
results, it says:

*“They boil down to only one.
namely. a complete change in the
present relations with India. The
visa system will have to go.
Bengali has to be recognised
along with Urdu as a national
Language of Pakistan. The bor-
der trade between the two Ben-
gals has to be completely free
from restrictions and a  better
price has to be obtained for jute
by restoring the parity of the
two rupees. if mnecessary. Al
these mean a complete reversal
of the Muslim League’s. »~licies
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and a revolutionary change in

Pakistan’s Central Government.”
Let us see for a minute how our
foreign friends are looking at the East
Bengal elections. A paper like
Manchester Guardian says: “It is
especially unfortunate for Karachi
that these changes are coming about
at a moment when it is negotiating a
series of international agreements
which were to give Pakistan a new
place in the world.” Mark that.
Therefore, what we have to remem-
ber is that we have to depend, that
we have to count, upon the demo-
cratic forces in Pakistan. It is not a
small matter. It is a wvery serious
question which we should not take
and behave in 3 way that discourages
the democratic forces in Pakistan.

In the same way, we should not
allow foreign agencies, no matter
from which country they come—whe-
ther capitalist or otherwise—to inter-
fere with our people and make
matters muddy here, That is the
whole point. If I do not want
America to intervene in our mnatters,
I do not also like the Soviet TTnion or
China to come down here and make
matters worse for us. I do not want
them to make or unmake thines for
us. If communism is to come to
India, Indians will choose it, and at
the right moment it will come: it has
to come. Our Prime Minister says
that there shall be no war psychosis.
But I ask: should not our people be
allowed to have a correct apprecia-
tion of the situation? Should we
allow in this country all sorts of peo-
ple to go about from one end of
India to the other? Can it be denied
that there are in India the counter-
parts of those wvery gentlemen who
are aiding Pakistan in the form of
advisers or technical experts and all-
sorts of other puises? I can appre-.
ciate the spirit of the Christian
masses when they want missionaries
in this country. I cannot agree with
Dr. Khare and say that every mis-
sionary should be looked upon as an
alien or as our enemy. It is the
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belief of the Christian masses that
every . Christian has the right to
preach the gospel of Christ to people.
They may be allowed to do so, but
it is very necessary, at the same time,
that in the interests of India and also
in the ultimate analysis the interests
of the Christian community ilself,
that missionaries—hboth native and
foreign—should not be allowed to
interfere with the politics of India.
- 'That is what they are exactly doing,
and that is what we object to.

Now. I want to place before the
House a very serious matter that is
coming in the public Press. You
personally know that the Travan-
core-Cochin elections took place Tre-
cently, and we had something to
do with them. In the course of the
election campaign, a statement ap-
peared in the Press from Mr. Mathai
Manjuran, a Member of the Council
of States. He issued a statement to
the Press and in ihat statement he
said—the following is the sum and
substance of the statement:—

“Mr. George Allen invited me
on the 24th September 1953 for a
friendly talk cn September 28. 1
met and talked with him. He ex-
pressed intense interest in T. C.
State affairs. He asked me why
1 was opposing the Congress.”

Mr. Allen had a friendly interest to
do that.

+] explained my position. He
tried to convince me of the un-
desirability of my Jjoining hands
with the Communists now that
the Communist danger is on the
increase in India and especially
so since I am a Catholic.”

Mr. Mathai Manjuran is a Catholic.

«T clarified my position with
regard to this also.
In the course of the conversa-

tion. I was able to understand
many things regarding Brother
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Vadakkan, leader of the anti-
Communist front and its opro-
pagandists in Travancore-Cochin.
Brother Vadakkan is receiving

from American agencies an
amount of Rs. 12,000 a wmmonth.
American agencies supply to

Malayala Manomama......

Malayala Manorama is a big daily-
in Travancore-Cochin—

“ ..newsprint at a cost of twn
annas per .pound.”

I would not have read this state—
ment...... (Interruption).

Prof. Mathew (Kottayam): May I
enqguire whether this has mnot been-
denied outright by the American
Ambassador and also by the leading-
Malayalam paper he referred to, as.
an entirely baseless account?

Shri Punnoose: My hon. friend who
is usually very sober is hasty in this:
matter. I am coming to the state-
ment issued by Mr. George Allen. The
Press report continues:

“Mr. George Allen issued a
statement denying the charges.
He mnaturally stated that the
American Government has not
given or has not promised to
give any sort of fimancial help to
any political organisation or
paper in India. He said:

‘Mr. Mathai Manjuran met me-
and discussed with me the
general political situation at
New Delhi Embassy on the 1st
October 1953

The report cocutinues:

“The general political situation
was discussed by the American-
Ambassador with Mr. Manjuran
and he states categorically that
no observation was ever made in
the course of this interview in-
dicative of American interest in
the national politics of India.”

1 fear, Sir, that at this interview
they did not discuss atomic energy
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questions. Mr. Mathai Manjuran is
ne businessman and the American
Ambassador did not deal with any
business matter with him. Prof.
Mathew will please note that Mr.
"Mathai was invited on the 24th of
September and the T. C. Assembly
~was dissolved on the 23rd of Septem-
ber. It was therefore a very prompt
dnvitation. (Shri Mathew: What of
that?) Nothing, very ordinary. 1
#may say that my hon. friend’s name
was also mentioned in this context.

Dr. Lanka Sundaram (Visakhapat-
mam): Stand up and deny it!

Shri Punnoose: The only thing that
1 want to say is this: the people of
‘India shall be left to themselves; the
people of Pakistan shall be left to
themselves. We have very serious
muestions. very serious differences,
between the two countries; we sghall
settle them among ourselves. We
shall decide the question of com-
munism or no communism and all
those things. Bul my charge against
the Prime Minister is that he still
aliows every dav these gentlemen to
g0 about in this country with all
-sorts of motives.

Now, wherein lies the difficulty? I
:am sure the Prime Minister would
resent it if he were here: the diffi-
culty lies in our membership of the
Commonwealth. You cannot be in
the Commonwealth and at the same
time do away with the U.S.A. That
is the whole point. A long time has
passed since we began to enjoy the
blessings of the membership of the
Commonwealth. What is the balance-

theet of our relations with the Com-

‘manwealth? 1 have noted down
some of the points. They are: en-
couragement of South Africa in their
“‘apartheid” policy; Indians ousted
from Ceylan, and the remarkable
thing about it being that our friends
in the Commorwealth see nothing
wncommeon about it—they support
+his act; growing restrictions on the
entry of Indians in Malaya amount-
ing to prevention: denial of elemen-
* tary rights to Indians in British
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Africa; support of the US.A. in their
policy to arm Pakistan; denial of a
seat for India in the Geneva Confer-
ence; influencing Afghanistan and
other friendly countries to join the
Turkish-Pakistan Pact; promise of
support. to the rlan of Independent
Kashmir; and non-release of Indian
assets for the development of our
country. These are the conseguences,
and therefore, I say that it is time
for us to cry halt and sever our rela-
tions with the Commonwealth and
follow a real, independent policy,
and allow our demoecratic movement
and our people to decide the issues.
Then only our people will become
strong; then only our Army will be-
come strong: then only we will deve-
lop a national Force by which our
borders will be saved.

4 PM.

Shri Joachim Alva (Kanara): Sir.
the German Attache to the Court of
St. James. after the War wrote as
follows: )

“Men like Hitler, Goering and
Goebbels could not speak two
words of the English language.’
They had no intimate knowledze
of Britain and they always claim-
ed to be infallible when Britain
was concerned.”

The same diplcmat mentions two
essentials for a German Ambassador
to behave himself in London. First,
he should know that the British do
not like any one to dictate to them
how they should behave in their owm
country; secondly, they do not yield
to threats.

I am sorry to learn and I am sorry
to say that the two great accredited
representatives of America and
Britain to this country are blissfully
ignorant of the wonders of philosophy
and literature, the Mahabharata and
the Ramayan. Had they known the
spirit of these two great epics ruling
Hindustan, they would never have
made the statements they have made
after they have been accredited to
this country. Sir. Britain did r.ot
seem o know the spirit of India
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until she vanished from the scene by
force of circumstances in the year
19417. Neither does America seem
to recognise the soul of India despite
her great democracy. The American
Ambassador said sometime after the
reception. “We shall carry through
this Pact even if India opposes. We
have not decided anything but we
shall carry on this Pact even if India
opposes.” The British High Commis-
sioner to India and Ceylon said in
Madras, ~“We support the Pact”. The
cat is out of the bag! The British
High Command and the American
High Command and the Pentagon
seem to have been bent on supporting
that Pakistan should be armed
against the whole national will of
India, forgetting that India was
divided on the distinct basis that
India and Pakisian shall live as
brothers, as brothers of the same
flesh and blood and inheriting the
same traditions and that any military
aid to either State would upset the
batance., I think that when we com-
mitted the blunder of the Partition of
India, we committed another greater
blunder. You, Sir, being a great
lawyer, will appreciate my argument.
It seems to me that even a lawyer
with the weakest knowledge was mnot
sttached to either side when the
Indo-Pakistan treaty was signed.
Ordinarily when two brothers separ-
ate, they separate with a great
deal of goodwill and friendship. Sir,
I am quoting from the Soviet-Iran
Treaty of 1921, by which Persia
bound herself that she shall not
entertain any force from outside in
her territories to the detriment of
Russia and that Russia would be
willing to do the same. In case of
wviolation, Russia could invoke
articles 5 and 6 of the Treaty and
could enter Iran if foreigners came
there to the detriment of Russia. In
1941 when the Germans were there
and in 1950 when the American oil
engineers were there and Russia con-

sidered it was against the security of
Jran, Russia threatened to enter Iran
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and actually entered at one time. If
we had a clause in ihe Indo-Pakistan
Treaty that no power shall be per-
mitted to arm Pakistan to our detri-
ment and similarly Pakistan should
have a clause that India shall not be-
armed, this great blunder of U.S. aid
to Pakistan would never have been
achieved. Even if they tore to shreds
that particular clause in the treaty.
we could have fought and we would
be infallible in world opinion in
entering Pakistan saying that this
treaty shall be znnulled. This is a
great loophole by which Pakistan has
beep armed by American aid. I wish
to reiterate that both America and
Britain do not seem to understand
the spirit and the soul of Hindustan.
If in 1947, the British High Command
came to the conclusion that India
shall be divided and the Army shall
be divided. how is it that in the
course of five years, they have come
to the conclusion that Pakistan shall
be armed and that we shall ignore
Indian opinion whatever the ‘lies
with the Commonwealth may have
been?

Now, coming to the point of U.S.
Aid to Pakistan, I think the time has
come in our history when perhaps,
sooner or later, we shall have to
reject U.S. help tous. The Finance Mi-
nister in his Budget statement men-
tioned a loss of Rs. 175 crores in our
export trade, and the quantity of’
export trade has sunk by 50 per cent..
with U.K. and 20 per cent with
U.S.A. We seem to have given themr
a bakshish of Rs. 175 crores of all
in the export trade though the quan-
tity is very much the same as
in 1952. We have been giving assist-
ance indirectly to both America
and Britain in return for the aid we
get. If an appeal is made to the peo-
ple of India—and especially to the-
women of India (and our women
have always stood by us)— they will
be prepared to throw their golden
jewellery in the melting pot of
national economy and we shall have-
a fund of Rs. 100 crores by which we- -
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shall be able to have sur own arma-
ment factories, if necessary, to imple-
rnent our national programmes and
then this foreign aid shall not be
necessary for us.

-

i was surprised at Shri Jaipal
Singh’s speech—he is not here now
—uwhen he said that ‘we should ac-
cept American aid. What is wrong

in Pakistan getting aid when two
brothers are fighting with each
ather’. We knocw what Mr. James

Burnham in his book Coming Fight
Against Communism—a free book,
particularly distributed here. has
said. He has omitted a very im-
portant portion in the book that was
distributed here, the Indian edition.
He says-

“We shall mobilise the Islamic
countries from Turkey to Pakis-
tan to fight communism.”

Buti., unfortunately. the passage re-
garding Pakistan has been omitted
from the book which has come into
India. We want to know why to
mobilise the Islamic countries vou
should put one country against an-
.other on the sub-continent of India.

I would like to come to the point
of Goa now. I represent North
Kanara and Belgaum Districts in the
Indian Parliament. My two Districts
are on the border line of Goa, about
a 100 miles. I put a question to Sir
Stafford Cripps and to Alexander
and Pethick-Lawrence when they
addressed a Press conference in 1946.
“What would be the attitude of Great
Britain in case we demanded Goa?”
I still remember, Sir Stafford Cripps.
the great friend of India. tall and
majestic. remaining silent for two
minutes and saying, “Well., that is a
question for the future Goveérnment
of India.”” When that has been the
attitude of the Labour Government
which handed over power to us. I
think it is high time that Britain
made its policy clear, if Britain
wants to be a friend of India and also
wants to take a hundred crores every
year by means of income. Ir
America. which talks of democracy.
wants to be a friend of India. it is
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also high time that America said
frankly what their attitude towards-
Goa is. We know that we 2an
push out Goa into the sea. e
are afraid of America making any’
attempt as it did in Kashmir. During
the last war, the British Government
had a programme, by which they said

‘ that they had got a fool-proof pro--

gramme by which they could get
Goa. If we start at 6 am. we shall
be in Goa by 6 pm. and all the
resistance would go before us. ) ¢4
there was such a plan in the archives
of the British Government in Indix
to get Goa, we shall certainly be-
right and proper in getting Goa, if,
however a war comes. What do the
Americans say? I will read a most
important passage from what Joseph
Martin said when he was put a ques-
tion. This is what the Ameriean:

Senator said in 1940:

“During the last war, Portugal
aided materially in Allied victory.
Its air baseg in the Azores were
a vital part in our offensive. To
take the territory of Goa from a
loyal ally and give it to a coun-
try with whirh it has no legal
ties for 500 years would be un--
fortunate.” (One might well
ask. unfortunate for whom—for-
the people of Goa and India, wor
for some other interests many
miles away?)” It is difficult *o
believe that India would be-
short-sighted enough to ask it.”

“Mr. Jack McFall. Assistant
Secretary of State, in his reply to
Mr. Martin removed any mis-
givings which the latter might
have held about the official stand
of the U.S. State Department. In
his letter he said: ‘The Depart-
ment is confident that India as a
Charter Member of the U.N. would
not undertake to absorb Goa
contrary to the clear wishes of its
inhabitants.””

We are now grateful to WMr. St-
Laureant, the Canadian Prime Minis--
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‘ter for the statement he made during
iis Press conference in Delhi the
other day. He said that the overseas
territories of Goa were not included
:n the NATO nor in the programme
that the NATO drew up for the de-
fence of those territories.

We have got a statement of Gen.
Montgomery. In 1952, in Lisbon he

‘8aid. as the Deputy Commander of
NATO forces:

“The first is the absolute in-
‘tegrity of Continental and over-
.seas Portugal. Secondly, and
after assuring thig integrity we
‘must know for sure what contribu-
‘tion Portugal can make to NATO.
As a result of the conversations
that I have just had in Lisbon,
all these matterg have been

studied and are now well in
band *

"This is what Montgomery in his
-capacity as Deputy Commander of
NATO Forces said in Lisbon. The
Portuguese territory in Angola is
‘being armed by the Americans. The
‘materials are supplied by the Ameri-
«cans and they are even building
railroads, airfields etc. there. A part
©of these are being shifted to Goa ro
‘that the balance can be upset to our
-detriment and we shall indeed be in
an unhappy position. I want to
stiress the problemm of Goa, because
-a time will come when this problem
will be more dangerous than the
‘problem of Kashmir. The American
-observers, who are over there, have
not been neutral. It is strange that
‘the public of this country have no
right to talk about the neutrality of
-the U.N. observers. Some of the
American employees of the TUnited
Nationg have been fired before the
Senatorial Committee as USsS.A.
«itizens. If the TU.S.A. public have
that right. have we not got the =ame
+ight to say something about the

neutrality of the U.N. observers in
Kashmir?

Another point I should like to urge
4n connection with Kashmir, and that

24 MARCH 1954

Demands for Grants 2906

1

is, across the cease-fire line there, if
one set of American observers 2re on
this side of the line, another <et of
American observers shall not Be on
the other side. We are indeed Egrate-
ful for the offer made by New Zealand
to send neutral observers, but we are
afraid that these observers will be
completely dominated by the Ameri-
cans and we have no chance of
any impartial observers on this noint.
The Portuguese territory of 1524
square miles and the French posses-
sions of 195 square miles are indeed
the black spots in our economy. 1
also want the House to remember the
amount of smuggling that takes
place in Goa border. and I urge Gn
the Government to take steps to re-
move these foreign possessions in
India wmmore in the interests of
humanity.

There are one or two more poanis
I wish to say before I sit down.
About the I.C.S. Ambassadors, I want

to say that they are dominating the
Indian Foreign Service. The I.CS.

men are fine men, gentlemen and
gentlemen in creased trousers and
they are wonderful men. Are they

going to be the representatives of a
new India? Quite 3 lot of them were
under the British raj when the
freedom fight was going on. 1 =ay
that the Indian Foreign Service has
to be cleaned up of these undesirable
elements. I am bold enough to say
that in the conference of our Ambas-
sadors and Ministers which took
place in Berne, the Prime Minister
sat in the middle and there were
about tiwelve Ambassadors, out of
whom ten were men from the I1.C.S.
and only two ~“from public life, like
Shri B. G. Kher and Shri G. L. Mehta,
and probably there Wwas one _ rn.ore
gentleman from the public life. Such
a preponderance is given to the T.C.S.
men. A bureaucrat cannot change
his colour and he cannot think or
appreciate what China and Pussia
have done for the progress of their
countries. My friend. Mr. Anthony,
spoke so much about Russia. I re-
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member the Jectures I heard from
one of mv teachers. in my school
days, about Russia. Those days are
now gone. and China and Russia are
our neighbours and we have to live
in terms of friendship with them.
If Britain relinquished her hold on
India or Netherlands on Indonesia,
1t was due to the emergence cf Russia
as a strong power, with the emerg-
ence of China also—this is a histori-
cal fact

Retired Generals, super-annuated
Generals, and old Generals should
not be appointed to our Embassies.
“There are so many Majors and Lieu-
tenant Colonels ete., that can be ap-
pointed to the higher military posts,
sut when they are retired. why
should they not serve in the land of
their birth? Surely, super-annuated
Generals or old Generals, who should
be sent off on pensicn, should not
&t al] be sent abroad as representa-
tives of our country. Where has
neen the failure of men from public
life in the Embassies? Because thers
is a stray case of failure. that s in
Mr. Masani's case. does it mean that
men from public life will always be
a failure if appointed as Ambassa-
dors? There have been two or three
notable failures of men from the
Civil Service also, but I shall not
name them for fear.

One more word and I shall bhave
done. We have heard of the great
Roosevelt’s human touch. We have
heard sn much about democracy and
vhat have we seen in the history of
Roosevelt's human touch?

“Today we are faced with the
prominent fact that if civilisation
has to survive, we must cultivate
the science of human relation-
<=hips—the ability of all peoples.
af all kinds, to live together, and
work together in the same world
at peace.”

“This golden policy seems tww have
been drowned in the NATO and 1o
the other military pacts that are
being forged. The Prime Minister's
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policy is a wonderful policy, I agree.
but if we cannot trust the words of
our representatives abroad, we sure-
ly cannot trust the words of other
people who are outside Asia.

I welcome the forthcoming wisit of
our Vice-President to Latin American
countries and we should cultivate our
ties with themn.

The Deputy Minister of External
Affairs (Shri Anil K. Chanda): We
are having this debate today, if I
may say so, more or less under the
shadow of the recent military alli-
ance between Pakistan and the United
States, and it is but natural that most
of the Members should have refer-
red to this in their speeches. It is,
of course, a very serious matter, but
there is no reason why we should be
panicky about it. If somebody
builds a petrol dump near my house,
I shall have to be careful, but that
does not mean that I am already ex-
ploded and blown sky-high. I have
to take my bearings and take every
possible precaution, but certainly
shall not be panicky. I have notic-
ed in the speeches of quite a good
number of Members of the House a
spirit of panic. There is absolutely
no reason for panic. We have tc be
alert, careful and watchful, but cer-
tainly not panicky. We have heard
with great respect and attention the
advice given to us by Members from .
various parts of the House. WMore or
less, the advice has been according
to the particular ideology of the
Party the Member belongs to. We
have had as usual a very Dbrilliant
oration from my respected friend
Professor Hiren Mukerjee. His
speeches are always brilliant. He
has his political faith and has his
pet affections for certain countries.
His speech reminded me of the
brilliant though a little vitriolic re-
mark of an Irish speaker that every
man loves his native Iand even if he
is not born there. Mr. Mukerjee hard-
ly ever changes. Again, that reminds
me of a Bengali village story. In
our part of the country, in orthodox
families, marriages are arranged bet-



2909 Demands for Grants

[Shri Anil K. Chandal

ween the parents with the help of
intermediaries. One such interme-
diary appeared in the house of a.
prospective bride and made en-
quiries about the education, beauty,
etc. of the young lady and at last
asked about her age, and he was
told that the girl was sixteen. That
time the proposal fell through.
Somehow or other the particular
voung man and young lady were
not married for three years, and
again in the course of the search,
this intermediary appeared at the
house of the young lady and made
enquiries about the identical girl,
about whom he had made similar en-
quiries three or four years ago. After
all other enquiries were made, he
asked about the age of the girl, and
the father said that she was only
sixteen. The intermediary said that
she could not be really sixteen be-
cause about three years ago he had
asked the same question and got the
reply that she wag sixteen then. The
father of the prospective bride rose
to the height of his gentlemanly dig-
nity and said “We are gentlemen and
we say the same thing always.” My
hon. friend Mr. Hiren Mukerjee also
says the same thing always. But
I can assure him that people who do
not want to be roasted would not go
either into the frying pan or into the
fire. If the people of this country are
not found of any military alliance with
this bloc, obviously they would not be
very much enamoured of a mili-
tary alliance with the other bloc also.

My respected friend Shri N. C.
Chatterjee in his mighty speech has
gone even to the length of advising
that we should scrap the Five Year
Plan and divert all our money to the
building up of our defence forces,
ete.! I could hardly believe my ears.
1 shall only hope that he was not
quite serious when he made that
statement. But. if he was serious, I
am sure he was advising us in this
manner prompted by the interest of
nis  political party. He knows the
Five Wear Plan project is one of the
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greatest things this popular Govern-
ment has done to bring into life the
decaying and dying villages of In-
dia and he knows it is this Five Year
Plan which brings this popular Gov-
ernment into closer touch with the
people of this country. Therefore, he
would like to break that! 1 have tried
to analyse his speech, and the final
conclusion I came to is a bit of a para-
dox. In fact, he has advised us to
commit suicide first, so that he, at
his leisure and pleasure, can come
and murder us. We do not want to
commit suicide, nor do we want him
to murder us.

In the course of his speech in con-
nection with the President’s Address
ne said that America has taken this
step because there has been a failure
in our propaganda machine. The
actual words he used were:

“] feel that our costly embas-
sies have been more than a liabi-
lity. I also feel that our propa-
ganda machine has been serious-
1v defective.”

Now, I want to assure him, Sir, that
we have no propaganda machine.
This Government does not maintain
any propaganda machine. We have
certainly an External Publicity Sec-
tion and it is the work of this Sec-
tion to publicise the views of this
Government in foreign countries, give
objective reports about events and
happenings in this country and also
to report to us about the happenings
and public opinion in the different
countries where these agents are
located. He says:

“] think if the Indian point of
view had been properly presented
to the rulers of America and those
who are in power in the Western
democratic world, this calamity
could have been avoided.”

Now, Sir, I think he is very much
mistaken if he thinks that the publi-
city organisation of any foreign coun-
try can mould and direct the foreign
policy of an independent nation.



2911 Demands for Grants

There are several foreign
embassies here spending lots of money
on publicity. Certainly the policy of
this Government is not moved one
point this side or that side by the
publicity organised and carried only
those organisations. Similarly also, 1
refuse to believe that however effi-
cient our publicity organisation might
have been—in fact it is quite efficient
—even if it were perfectly efficient,
we could have in any way affected
the foreign policy of other countries.

In so far as this matter is concern-
ed, before a final decision was taken,
the views of this Government, of the
Indian people, were very clearly pro-
nounced and proclaimed before the
world., Our Prime Minister on diff-
erent occasions spoke on the floor of
this House as well as from outside
in unequivocal terms and gave ex-
pression to his views on this matter.
Therefore. it cannot be said that the
American rulers came to this decision
because they were not adequately in-
formed about the views of the people
of this country or of our Govern-
ment.

I have noticed a lot of interest dur-
ing the past one or two years with
regard to our foreign publicity. It is
as it should be. Criticisms have been
made that our publicity organisation
is very defective. In fact, I believe
there 'are one or two cut motions
even now before the House with re-
gard to the ineffectiveness of our
publicity machine. I admit that it is
not a perfect machine—possibly no
machine is perfect. I would however
say we are certainly doing increasing-
1y better work with the help of this
organisation, but much more money
is needed. We have to improve the
conditions of service of our employees,
of our staff, as T said in answer to
& question sometime ago, we would
have to spend much more money
than what we are able to spend at
the moment. We have nearly T2
missions scattered all over the world
and for all these 72 missions and for
the central headquarters organisation,
we spend a little over Rs. 50 lakhs
which is grossly inadequate for the
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purpose of external publicity of a
big country like this. We in our
Ministry are discussing various
schemes for making improvements
in this organisation and I hope before
the next Budget we would be in a
position to come before this House
with a new scheme with regard to
our external publicity.

I shall now come to the questien
of Chandernagore. 1 find two or three
cut motions tabled with regard to
Chandernagore. It is one matter in
which I think the Government of In-
dia have fulfilled all their commit-
ments. from A to Z. When Chander-
nagore was transferred to us de jure
we told the people that the final ad-
ministrative arrangements with re-
gard to Chandernagore would be made
after consultations had been made
with the people. With that idea in
view, towards the end of last year
we appointed a Commission consis-
ting of Dr. Amarnath Jha and a Secre-
tary. A general invitation was issued
to the people of Chandernagore and
political organisations to appear be-
fore the Commission. submit memo-
randa and give evidence. etc. Seventy
different organisations—mind vou
Chandernagore is smaller than a sub-
division, the total population is a
little over 50,000—and public bodies
appeared before this Commission and
submitted memoranda. The Report
of the Commission was received by
us towards the end of December
1953. The Prime Minister regretted
yesterday that there has been some
delay in the presentation of the Re-
port before. this Parliament. But
there are very good reasons for this
unavoidable delay. The recommen-
dations of Dr. Amarnath Jha have re-
ference to various Ministries of this
Government as well as the Govern-
ment of West Bengal and it was not
possible for us to place on the Table
of the House or give publicity to a
confidential report submitted by Dr.
Amarnath Jha to the Government be-
fore it had been fully considered. But
as soon as our Ministry had scrutinis-
ed the report and ascertained the
views of the different Ministries and’
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of the Government of West Bengal, -

the report has been laid on the Table
of the House. Though the final de-
cision of Government has not been
made, the Prime Minister has already
given enough indications to the House
vesterday that Government intend in
general terms to accept in toto the
recommmendations of the Jha Com-
mission.

Now I come to the question of iha
North-East Frontier Agency organisa-
tion which is directly under the ad-
ministration of this Government.
There are several cut motions with
regard to this organisation. I know
some members from Assam are
considerably agitated over what they
consider to be dangerous develop-
ments in this area. My esteemed
friend, Shrimati Sucheta Kripalani in
her speech the other day regretted
the fact that enough provision has
not been made or enough has not
been done for the development of
this underdeveloped area. That is
not a fact. The five year develop-
ment plan for the NEFA for 1951—56
is estimated to come to Rs. 3 croces.
The scheme is being steadily imple-
mented. Of these Rs. 3 crores, 1-35
crores are earmarked for roads: that
is, nearly 46 per cent. of the total cost
or the total amount is allotted for
roads and other communications. Hon.
Members of this House are not possi-
bly aware of the geography of this
area. There are areas where it
costs more than Rs. 50 to send a
single maund of rice. Therefore. the
first need in this area is to build
roade and other means of communi-
cations. This is being done under the
supervision of the Roads Wing of
the Ministry of Transport.

Of the remaining 1.65 crores ear-
marked for development, Rs. 10 lakhs
were spent in 1951-52; Rs. 18 lakhs in
1952-53. During the current year the
expenditure on development—that
means, agriculture, medical help,
sanitation, education, etc.—is estimat-
ed to bs Hs. 48 lakhs leaving a sum
of Rs. 89 lakhs to be spent during the
coming two years. Great stress was

24 MARCH 1954

Demands for Grants 29i4

laid on education and in one single
year in the area where there were
hardly any educational facilities, we
have already established one high
school. twelve middle English Schools
and 152 lower primary schools.

Shrimati Sucheta Kripalani (New
Delhi): May I know if the amount
budgeted has been spent? That was my
point.

Shri Anil K. Chanda: I would like
to explain the reason why we have
not been able to spend, every year, the
allotted amount. It was for the sim-
ple reason that you cannot throw the
money. That is an area where there
are no roads. Before you can huild
any schools, before wyou can take
your doctors and put up your dis-
pensaries, the first thing that has to
be done is to build roads and road-
making is something which cannot be
done in one day.

An Hen. Member:

Has the money
been spent on roads?

Shri Anil K. Chanda: I am giving
all the facts if the hon. WMembers
have a little patience.

We have awarded 185 scholarships
in different categories; so far as the
education in the lower stages are
concerned, we believe that the basic
type of education is the most suitable
and we are taking steps for having
all our schools converted into the
basic type. ©Of Rs. 165 lakhs for
development, no less than Rs. 65
lakhs are earmarked for medical and
health departments. We have already
opened 43 hospitals and dispensaries,
three ayurvedic dispensaries; 33
mobile health units and eighteen
anti-rabic centres and three leprosy
clinics. 94 civil assistant surgeons in
Grades I and II have been appointed
and we have awarded stipends to 10
students for medical studies, 23 per-
sons for compounders’ course and six
for the maternity course.

Similarly also considerable work
has already been done in the health
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centres. Modern methods of agricul-
ture have been introduced and im-
proved type of implements and better
varieties of seeds have been supplied
to the tribal people for their use.

We have one community project
centre in this area at Pasighat. In
spite of wvarious local difficulties of a
nature not found in the other parts
of India, a steady progress is being
maintained in this work. The Diree-
tor, Community Projects Administra-
tion, has reported that work at this
block has been substantial and signi-
ficant. At the Pasighat community
centre, we spent Rs. 181 thousands
and odd during 1952-53 and 120 thou-
sands in 1953-54 up till the end of
November. Expenditure on the Com-
munity Projects in the area has been
23 per cent. of the total which com-
pares very favourably with the over-
all figure of five per cent. for the
whole of India and even more g0
with the figures of many Part A
States including Assam. 145 miles of
new roads have already been cons-
tructed and 90 miles of existing roads
have been improved.

Since last year we have a new ad-
ministrative set-up for the North
East Frontier Area. This new
organisation is comprised of the Ad-
viser to the Governor of Assam: a
new post we have created—that of the
Financial Adviser of the rank of
senior Deputy Secretary to the Gov-
ernment of India—this will enable
the Governor to take immediate
decisions involving Financial commit-
‘ments in consultation with the princi-
pal advisers instead of waiting for
a final reply from Delhi. Then
there is a Deputy Adviser to the
Governor: six Political Officers in the
senior scale of pay of the IA.S.;
seventeen Assistant Political Officers
in Grade I in the junior scale of pay
of the I.LA.S. and ten Assistant Poli-
tical Officers in Grade II of the
Assam scale of pay.

There has been some criticism that
there was a systematic campaign on
. the part of the North East Frontier
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Agency to drive away the Assarn
people from service in this organi-
sation. 1 would like to say that near-
ly 66 per cent. of the Political and
Assistant Political Officers are from
Assam. Below Assistant Politica®
Officers. we have officers called Base
Superintendents who are also execu-
tive officers holding charge of small
or large parts of districts in areas
where Assistant Political Officers have
not been posted...

An Hon. Member: We cannot follow
the percentage of Political Officers.

Shri An:1 K. Chanda: Nearlv 66
per cent. I will give all the details.
Nearly 66 per cent. of the Political
and Assistant Political Officers sire
from Assam. We have Transport
Superintendents of the same rank.
The total number of Base Superin-
tendents and Transport Superinten-
dents is thirty-one and all of them
are from Assam. Of these thirtv-one
ten are tribals. Under these Trans-
port and Base Superintendents we
have the Area Superintendents. six-
teen in number and they are all from
Assam. Of these five are tribals.

I should mention that contact with
the public at large is usually by the
officers at the lower level and there-
fore, through all these predominant-
1y Assamese officers the necessary
contacts between the plain’s people
and the hills’ people inside the Area
is being maintained apart from con-
tact on various occasions outside the
North East Frontier Area.

There was a special recruitment
board for political officers consisting
of the Foreign  Secretary, Defence
Secretary and the Home Secretary
and a tribal expert, the Director
General of Anthropology in India,
Shri B. S. Guha and for the recruit-
ment of Assistant Political Officers,
the Board consisted of various re-
presentatives of the Ministries but
at the level of Joint Secretaries.

Applications were invited from
serving officers in the North East
Frontier Agency; in Assam and in the
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All India Services such as IAS,
1.F.S., 1.P.S, Indian Foreign Service
and Defence Services. Altogether 825
applications were received. Of this
107 candidates for the post of Politi-
cal Officers and 205 for that of Assis-
tant Political Officers were interview-
ed. Special experience in border
areas was given special weight. These
officers are on probation for a year
and will be treated as being on depu-
tation for three years. It is proposed
within that period to take a final
decision about forming a separate
cadre to include all the administra-
tive posts in this Agency ~and also
perhaps a few posts in Manipur and
Tripura.

Of a total strength of 31 Political
Officers and Assistant Political Officers,
Grade I and II, twenty are
from Assam, twelve being tribals and
eight being non-tribals of Assam
whereas eleven are from the other
parts of India.

With regard to the Political Officers’
posts, I may mention here something
rather interesting. Assam has got five
autonomous hill districts, under its
own administration.

Shri Joachim Alva: I want one point
of information from the hon. Minis-
ter as to how over hundred officers
from the different parts were called
te Delhi spending such enormous
sums of money when Government did
not seem to have a dossier whether
they were able officers who could be

picked up and sent away to the Fron-
tier.

Shrl Anil K. Chanda: The total
number of applications were nearly
2,000 and if we do not choose officers
after interview then the hon. Mem-
ber himself would have come and

3aid that there has been jobbery and
nepotism.

It is interesting to compare the
figures of the Assam Government
with regard to the five autonomous
hill districts under their charge. The
Deputy Commissioner of TUnited
Khasi and Jaintia Hills is a ¥Xhasi
tri‘bal, The Deputy Commissioner of
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Naga Hills comes from South Imdia.
The Deputy Commissioner of Lushai
Hills is also from South India. The
Deputy Commissioner of Garo Hills
comes from Punjab. They are all
from the I.AS. And the Deputy
Commissioner of United Mikir and

.North Kachar Hills is an Assamese.

So out of these five autonomous hill
districts of Assam under the direct
control of the Government of Assam.
the Deputy Commissioners of only
two are from Assam (one is an
Assamese tribal and the other an
Assamese plains-man),. and the other
three are from outside Assam. You
can see the proportion of the officers
from outside Assam taken by the
Assam Government and by us in the
N.EF.A. and that it does not show
what Mr. R. K. Chaudhuri hinted at
the other day. namely a ‘“systematic
driving away of the Assamese from
the Services”.

Then my friend, a respected Mem-
ber of this House, Shrimati Khong-
men said that it was unfortunate that
in the selection of these officers and
others the tribal people themselves
were not consulted. I do not know
how they could have been consulted.
After all we had to put up a sort of
Public Service Commission for the
recruitment of these officers.

She aldo regretted that though
there are Tribal Members in the House
their co-operation is not sought in
the affairs of NNEF.A. But I think
she clean forgot the fact that a Tri-
bal Member, Shri J. N. Hazarika, is
a Parliamentary Secretary of this
Ministry. And during every parlia-
mentary recess Mr. Hazarika has been
deputed by the Ministry to go te
these areas and contact the people.
He has always given us very valu-
able suggestions and his reports have
been very useful in the work of this
organisation.

Complaints were made with regard
to the appointment of Dr. WVerrier
Elwin. It has besn said that he has
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a particular theory with regard to
the Tribal people and that it is dan-
gerous for us to have given him em-
ployment. 1, in my own way, have
been a student. an amateur student,
of social anthropology, and I do not
know of many men in India who
have done a more intensive and sym-
pathetic study of the Tribal people
than Dr. Elwin. After all we have
employed him not in any executive
capacity.

Shri B. S. Murthy (Eluru): Nobody
has any objection against Dr. Elwin’s
work. It is considerable and laud-
able. But the objection is to the
opinions he holds about Tribal peo-
ple being brought nearer to the plains
people,

Shri Anil K. Chanda: We have not
employed him in any executive
capacity. We have employed him to
give us technical advice with regard
to the problems affecting the Tribal
people. It is for us, as Government,
to take decisions. We may accept
his advice or throw it into the waste
paper basket. Moreover, 1 personally
feel—I am fairly familiar with his
books—that he does not advocate a
theory of the nature that the Tribal
people have got to be kept as a sort
of museum and not brought into
contact with the plains people. On
the other hand, we do not want to
apply the bulldozer of standardisa-
tion over all these people.

I will end up by
lines . . .

quoting a few

Sardar A. 8. Sailgal (Bilaspur): Has
the hon. Minister enquired into the
antecedents of Dr. Elwin in Mandla
where he was working?

Shri Anil K. Chanda: I am not quite
sure if my friend has read the life
history of the gentleman.

So far ag our attitude towards the
Tribal people ig concsrned, I shall
read a few lines from a secret note
which the Prime Minister prepared
for the guidance of officers of the
Ministry. Even though jt is secret, 1
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am su:"e he would not mind my quot-
ing certain lines from it:

“The effort should be in retain-
ing their inrdividual culture,
much of which is certainly worth
retaining. They have ar innate
sense of art and are a strong and
wvirile people. It would be a great
pity if in this respect they were
brought down to a lower level,
even though they might advance
in some other ways.”

Then he says:

“I would say that all this
North-East border area deserves
our special attention, not osnly of
the Governments, but of the peo-
ple of India. Our contacts with
them.will do us good and will do
them good also. They add to the
strength, wvariety and cultural
richness of India. As one (ravels
there. a new and vaster picture
of India come: before the eyes
and the narrowness of outlook
which sometimes obsesses us,
begins to fade away. One feels
that India is not just one oarti-
cular part which we might know
intimately, but something infinite-
ly more—a meeting place of ol
manner of races. languages and
cultures. Rabindranath Tagore
wrote in one of his famous poems
about India:

‘Wo one krocws at whose call w0
many streams of men flowed in
resistless tides from places, nun-
known and were lost in one sea:
here Aryan and non-Aryan, Dravi-
dian, Chinese, the bands of Sakas
and the Hunag and Pathan and
Mogul. have become combined in
one body.'”

Shri S. S. More (Sholapur): Will it
be laid on the Table of the House?

Shri Anil K. Chanda: These few
lines I am prepared to lay on the
Table of the House.

Shri Debeswar Sarmah (Golaghat-
Jorhat): 1 was sitting with the pati-
ence of g monument, but I did not
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heartheshorUansinhmml;mﬁ'
budgets for road-making.

Sirrimati Sucheta Kripalanmi: We
want the figures. .

Mr. Deputy-Speaker: The hon.
Minister will circulate the figures. I
am not giving him any more time
now. Dr. Sinha. There are a num-
ber of speakers. He will therefore
finish early.

Dr. S. N. Sinha (Saran East): I
consider that the Foreign Affairs de-
bate brings us one occasion when we
should speak without any undue
emotion or excitement. This is an
cccasion when we should consider the
broad aspects of our foreign policy
calmly and with a cool mind. From
that point of view I find tirat under
the present growing tension of the
cold war one feels like crossing a
choppy sea. The world-wide tensgion
which had shown a downward ten-
dency since 1951. has changed its
course. Now it seems to have gain-
ed a fresh momentum and begun to
show an upward tendency again
since the beginning of this year. In
this changed stmosphere our Asiatic
arenas are beccming, for the time
being at least. more and more vital
focal points of ccnflict. One Dower
bleck speaks about a war of liberation,
liberation not only from the imperia-
1ist or colonialist yoke but - also from
all institutions which are known as

democratic institutions. Another
Power bloc speaks about liberating
Asia from its would-be liberators.

They speak as if the Asiatic countries
were something like a pawn in their
handg which they have a right to
harter. share or dispose of in any
way they like, or even to grab it at
their free will. This is one thing.

Shri Debeswar Sarmala: Mr.
Deputy-Speaker, Sir, perhaps you are
Yesving the Chair. Before doing —~s0
could you kindly give me an idea if
1 would be given a chance of having
my say on this? I have been trying
40 speak from yesterday. And in

respect the North-East Frontier,
except the Deputy Minister, nobody
has spoken till now. Perhaps few
people know anything about it. So I
beg of you to give me a chance.

Mr. Deputy-Speaker: All applica-
tions will be considered.

Shri Debeswar Sarmah: That is «n
area from which nobody has spoken

and few people lI'now anything about
it.

Mr. Deputy-Speaker: These two
minute; are taken away now. Hon.
Members will try to give opportunity
to others also.

Dr. §. N. Sinha: I won’t take much
time. 1 will speak only about some
broad aspects of our foreign policy.

1 was saying that the two blocs
speak about Asiatic countries as if
these countries and the people there
were something like pawns in their
hands and tﬂey could dispose of them
at their free will. as they chose.

So far as we are concerned. due to
our geographical position and several
other considerations, we are forced
to play a leading role in the Asiatic
countries. and we have to give a
correct lead to the ccuntries so far
ag the preservation of security, free-
dom and peace is concerned. In
this case. without elaborating this
point further, I cannot do better than
read a portion of what Mr. Malenkov
said a couple of weeks ago. 1t was
the headline in our newspapers, and
every one of us would have read and
appreciated his statement. He said:

“A great contribution to the
cause of strengthening peace has
been made by the great nation of
India. We welcome the vigilance
displaced by Indian leaders in
connection with attempts of
forces of aggression in Asia.”

This is guite correct. Sir, but I do
not agree with the latter portion of
his speech—and I think it is factual-
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ly incorrect—where Mr. Malenkov
said:

“The peoples of Asia under the
banner of peace are full of deter-
mination to convert Asia from a
hotbed of war into a bastion of
peace. In this struggle they are
led by the people of the Chinese
People’s Republic.

With great joy the Soviet peo-
ple stand side by side the Chinese
Feup.é il tac front ranks of those
who fight for peace and interna-
tional security.”

[SHRT PATASKAR in the Chair]

If you go to Middle-East, Far East
or day country outside China you will
find that everybody in Asia looks to-
wards India and its leader Pandit
Jawaharlal Nehru who has the
currect leadership. Nobody looks to
China, perhaps at least in the Middle-
East and neighbouring countries.

Our Prime Minister has made it
clear when he said that the countries
of Asia. and certainly India, do mnot
propose to be dominated by any
country for whatever purpose it may
be. This is the keystone of our pre-
sent foreign policy. Of course, our
Prime Llinister has fully realised the
dangers which confront us today, and
he is acting just like an expert
skipper. What does a skipper do?
Whenever there are signg of out-
bursts of storms, an expert skipper
clutches more closely his rudder. The
same applies today to the correct
handling of our foreign policy by our
Prime Minister under the present
turbulent international situation.
Secondly, experience has proved that
ithe best course to adopt in a choppy
sea is to direct- one’s ship straight
ahead facing the storm. Our Prime
Minister is handling our foreign
pelicy in the same correct manner.

Well. Sir. one thing which is dis-
turbing the minds of our people and
also of our neighbours. is the
Pentagon-Pakistan Pact. According
to some reliable information the
United States of America will grant
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Pakistan about 200 million dollars to
purchase American arms to re-
organise the Pakistan army which
will be increased to 900,000 men. The
United States of America will send
Pakistan. 400 tanks and 700 aircrafts
including 150 jet planes. Some of
our friends have seen this morning
one such tank and they can calculate-
what it means by 400 tanks. Each
tank costs Rs. 4'5 lakhs and then
there are aircrafts and so many other
things. Naturally, this change which
is going to come in Pakistan, is going:
to change mnot only the economic
structure. but also the military struc-
ture, the structure of security and so-
many other things in the whole of
Asia. This change will come not only
in India. but the whole of Asia, not
to speak of the degradation of politi--
cal morale to the country which
accepts the aid. This is the reason,
we are supposed to observe very
closely and to calculate its exact im-

plications.

Mr. Chairman: The hon. Member-
has already taken about ten minutes.

Dr. 'S. N. Simha: I was disturbed,
Sir, and I have actuallky taken only-
seven minutes.

Mr. Chairman: The hon. Member
will realise that there are many more
speakers. As a matter of fact. the
hon. Member must have heard that
there are people from North-East
Frontier, Kashmir and everywhere-
who want to say something. I think
it would be better if the hon. Mem-
ber can exactly finish in ten minutes.

Dr. S. N. Sinha: Well. we have no-
thing to be afraid of this Pact so far
as the military aspect is concerned.
The same thing happened in China a
few wyears back. If the armament of-
Chiang-Kai-Shek can fall into the
hands of Chu Teh’s muerrillas, ther;.'
is no guarantee that the armamen
that Pakistan is getting today will
not fall into the hands of Pakhtoon
guerrillas or somebody else and that
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will mean the disintegration of
Pakistan, as in China it meant the
disintegration of Chiang-Kai-Shek
from the main land. Some signs of
this weakening of Pakistan are quite
obvious. We have seen the results of
East Pakistan elections. Before that
election, in order that the Muslim
League should win, the Prime Minis-
ter of Pakistan had said that this Pact
was going to strengthen the Muslim
world. But. in fact, it has proved
something which is anti-Muslim and
this is also going to still further dis-
integrate Pakistan itself. It hbas
created greater insecurity, in the
words of our Prime Minister, and
greater tension. We may add with
full justification that the Pact means
aggression towards India. and we
have to get prepared from every
point of view. So far as diplomatic
«hannels are concerned, of course,
our Prime Minister has taken great
courage, but realistically looking we
have also to prepare ourselves from
several other points of view. One of
them is, what is called today—not
piling up of armaments; that is mnot
the remedy today—"“new look
strategy” which has come out after
great care and which the most modern
countiries have evolved.

- So, our foreign policy is very clear
an this point that we are not going to
play a second, third or fourth fiddle
of any bloc politics. We will remain
separate. On the other hand, we shall
see to it that our wvoice, which is the
real voice of Asia, prevails. At least
so far as the affairs of this Continent
are concerned we have an obligation
to see that no country in Asia falls a
vielim of bloc politics. We have gain-
ed national independence after hard
fight, and must maintain it at all
cost. 'This leadership and policy of
neutrality will lead us and the whole
world towards security, peace,
liberty, and a bright future.

Shri Nambiar (Mayuram): I am
wmuch disappointed with the speech of
fon. Dr. Sinha.
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Sardar Hukam Singh (Xapurthala-
Bhatinda): 1 do not want to deprive
my hon. friend Mr. Chatterjee of his
time and I would only touch upon
only two or three points. My idea is
that our foreign policy should not be
measurad or judged by seeing how
many missions we have opened, how
many delegates we have sent. how
many dignitaries we have received
and what reception we have given to
them. My measure is of seeing whe=
ther there have arisen any disputes
or conflicts with different countries
and whether at that time we have
heen able to solve them in the ULest
interests of our country; and whether
we have been able to canvass and
rreate public opinion in our favour at
that moment. So far as that
standard is concerned and that
measure is applied. I think our
foreign policy has completely failed,
our diplomacy has collapsed and we
have not succeeded even in one event
that arose when there was conflict
with other countries,

5 pML

1 might mention that the mMmain
iesueg that have arisen during these
years were regarding evacuee pro-
perty. recovery of persons, repatria-
tion of Hindus and Sikhs, the Indus
basin water dispute, the KXKashmir
issue, foreign possessions in India, and
the racial policy of apartheid in
South Africa. These were the gques-
tions that have arisen during this
period and if we look-into them and
find out whether we have succeeded
in resolving them or creating any
public opinion in the UNO or else-
where in our favour, then only we
can say that our foreign wpolicy has
succeeded and we can thank our-
selves. In my opinion that is a
failure.

I got time simply to mention one of
my grievances and therefore, I come
straight to that question. This is
about the publicity about which I
gave a cut motion gs well. I got =a
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letter which I will read just now..

One man in Teheran writes:

“Attached is the title page of
No. 51 of Hind Naveen a weekly
magazine issued by the Indian
Embassy, Teheran (Iran). No. 51
wag issued on 1Bth August 1953.

Just near the photo of Gandhi
Ji you will see red pencil marks
on few lines which mean that
Sikhs joined the Britishers and
brought the end to Muslim rule
etc...... " this editorial note is by
Mr. Nazir who is the Press
Attache to the Indian Ambassador
here.

“Though Sikhs are in a
majority among the Indians in
Iran, yet they are not able to
raise their effective wvoice here.
I request you to see Panditji or
any other dignitary there and
place this before them..... This
article has ruined the whole
business of the Indian community
here because the Pakistan
Ambassador is carrying on pre-
paganda and quotes this as docu-
mentary evidence.”

When 1 got this, I sent it to the
External Affairs Ministry with my
letter on 4th November. 1853. What
to say of any action on that. I did not
even get this much of reply that my
letter has been received. I have been
waiting from that date. I bhave
received another letter also asking
whether I had done anything. I could
not convey to them that I had receiv-
ed no reply. My grievance is this. I
wrote in my letter that if any action
is taken, or if the Ministry decides
to move in the matter. at least I
should be informed so that there
might be some consolation for these
people that our Government is doing
something in the matter. So far no
reply has been received, not even an
acknowledgment of the receipt of my
letter. 1 place this before the hon.
Prime Minister to see whether there
is any justification for such a pro-
‘paganda against Indian nationals in
such countries where the Muslims
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are in g majority, and if such pro-
paganda is carried on, what would
be the fate of those Indian Nationals
that are residing there? This is not
the sole instance which I am gquoting
here. There are other instances
which have come to our notice at
other places also. Therefore. this
external publicity is to be taken care
of and those men who feel interested
in certain things should be pulled up
so that our Indian interests in
foreign lands may be protected. This
has not been done so far. I would
not proceed further because you gave
me only five minutes.

Shri N. C. Chatterjee (Hooghly): 1t
i rather interesting to see our
Deputy Minister who is versatile and
who is an understudy not merely of
the Prime Minister. but of practicaily
all other Ministers. He has indulged
in a language of declamation and
invective and it wag mmore intense
when the Prime Minister entered this
Hall, Anyhow, I want to tell him
this. If your Five Year Plan was
such a wonderful thing, why did you
come to Parliament last August and
demand Parliamentary sanction for
Rs. 38 lakhs for propaganda purposes
to enthuse the ccuntry? That shows
to a large extent that the Plan was
looked upon as a Party propaganda
Plan. The damp squib failed to
rouse public enthusiasm. There is a
good deal of waste in the Plan. The
only thing that I appea! to the
Treasury Benches is this. There is
no use of the Prime Minister coming
to this House and telling the country
in solemn words. be united. India
is facing a “grave situation” after the
Pak-American Pact. There should be
tangible evidence of Yyour doing
something to prepare the country for
meeting the danger. I said: there is
room for economising in that Plan,
don’t waste public money; divert
money for the purpose of building up
India’s defence. specially expanding
our armaments militarising the youth
of the country, and mobilising the
morale of the nation. That has been
misunderstood. But, I think the hon.
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House realised the sanity of my
appeal and I maintain that it was a
proper and patriotic stand that we
took, not actuated by_ party motives
at all.

It is some comfort to find that at
last, after some years, Government
has decided to do something about
the old French possession of
Chandernagore. 1 hope and I sincere-
ly expect the hon. Prime Minister
will have time to pay some attention
to Chandernagere and that the peo-
ple there will be given the right
to elect a Member to Parliament and
also to elect a Member to the West
Bengal Legislative Assembly. I re-
present here the District of Hooghly.
The Hooghly District surrounds
Chandernagore on three sides and on
the other side there is the river
Hooghly. 1 had occasion to discuss
the problem of Chandernagore with
leading citizens last month when 1
happened to be there and it was a
tragedy to find that there was a
rather intense feeling among the
citizens of Chandernagore that they
were not being dealt with fairly. 1
had a discussion with ex-Mayors and
also with the leading Members of the
old Administrative Council which
had been constituted under the Free
City Constitution of Chandernagore.
There was a feeling that they had not
been dealt with fairly and that the
Members of the old Council had been
punished because the Members had
been returned giving a crushing de-
feat to the Congress candidates who
stood there for election. A big
anomaly which was created has to be
removed. The anomaly is this. 1 was
shown by the citizens of Chander-
nagore documents or conveyances for
which double registration fees and
stamo fees had to be paid. one under
the French law inflicting notarial fees
and the other under the Indian law
levying registration and stamp fees.
Therefore, they were under a double
penalty. When we took over
Chandernagore. we said that the
Indian law will be promulgated there
and will be enforced there. At the

same time, there was no order or
notification repealing the old French
law. Therefore. it has beenn  a
iawyers’ paradise; I am saying this
much against the interesis of my pro-
fession. At the same time, the poor
people there were harassed by the
double system of the laws and they
want relief from that. I hope that
that city will be given special consi-
deration and that Dr. Amarnath Jha's
recommendation for an autonomous
corporation will be accepted. For
vears together, the city of Chander-
nagore under the French regime had
enjoyed special privileges and special
consideration and it was governed
more or less like a city state. They
want a certain amount of autonomy
which ordinary District Boards and
ordinary City Councils do not possess.
That has been the recommendation.
1 hope the hon. Prime Minister will
be good enough to see that the people
of Chandernagore +will get admini-
strative, financial and cultural
sutonomy to develop themselves. I
hope that a special subvention will
be made for the purpose of putting
that City Corporation on its legs and
that the people would be able o
develop their city in a proper manner.

With regard to Indo-China, I was
rather surprised to note in the Prime
Minister’'s speech really a cry of
despair. I thought that the people
and the Government of China would
react favourably to his appeal for
cease-fire. 1 thought that the French
Government will react favourably.
and 1 expected that the people there
would react more favourably. But I
do not know what is going to happen.
I would like to know something more
about it. But I think that the French
hesitation is due to the peculiar
insecurity of all French Cabinets.
You know, Sir, the French Cabinets
last barely g week, sometimes less
than that. and the rontinuous changes
of Cabinet bring a sense of insecurity
and they cannot take a forward step.

We also want to know what |is
happening with regard to Tibet. We
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undersiand (hat some negotiations
are afoot and something is being
done, but we want to know exactly
how things stand. 1f there are diffi-
culties, it should mnot be left to
smaller peoplie. It should be tackled
at a higher level. " And it may be
high-ranking non-officials wmay be
consulted, or may be engaged in that
task which will be fruitful, and that
may lead to better understanding too.

Honestly, dark clouds are hanging
on the horizon. IChe atmosphere is
tense due to this unfortunate
Pak.-15.S. pact, and especially the
Prime Minister's repeated caution—
timely caution—that the situation is
grave. 1 repeat that President Eisen-
hewer and the American Govern-
ment have completely failed to
appreciate the psychology of the
Indian people. The hon. Deputy
Alinister was saying that everything
has been done to convey to them our
point of view. T doubt that. I doubt
whether everything that could be
done to convey to the American peo-
ple and the American Government
the Indian poimt of view, our national
altitude, has been done. I think they
have not been told, they have not yet
avpreciated, that if there is any
nation in the world which will resant
10 be a stooge or a slave of a totali-
tarian power. that is India. We are
not going to accept that position in
any way or form. There are some
speeches. as Mr. Anthony was saying,
celivered by our Prime Minister and
by some of our Ministers, and some
American people think that some of
our leaders, some of our big men, are
fellow-travellers, but they do not
appreciate the real Indian mind. And
1 want to know whether at the
diplomatic ° level everything that

should have been done has been done

as to impress upon the American Gov-
ernment and the American people
+he real attitude. the real mind and
the real psychology of the Indian
people.

The whole country—there is one
silver lining in the dark cloud—has
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said in one voice that if there is really
any crisis, we shall sink all our
differences and staud shoulder 1o
shoulder and support the Prime
Minister and our National Govern-
ment, That is the stand which we
are going to take. It is not a question,
of party. When I said “militarise
the youth’. when I said “be realistic”.
when I seid “make ar objective
approach”, when I said “divert some-
thing of your funds from your Five
Year Plan and do something for
building up the defences’”, 1 was
doing so oecause I wanted this coun-
try nmot to dissipate its enmergies, but
be thoroughly prepared for all =on-
tingencies. This is the time for this
Parliament with united voice to tell
Pakistan—and if I may say in the
context of things that happened
recently, in Western Pakistan—that
whatever be their policy, if there is
any menace, if there is any danger,
if there is any threat, India will meet
it. counter it and defeat it. and India
will be prepared for any emergency
to safeguard her frontiers and her
independence

I hope that after the new elections
in East Pakistan. the victory of the
United Front will lead to better under-
standing and better collaboration. I
know. if anybody knows, the leaders
who have won the electicns. I do mnot
want to rake up cld memories. They
are still fresh in our minds. But we
hope as that election has been fought
not merely on a linguistic issue but
on grave constitutional issues and on
economic issues, demanding that all
barriers between East Benzal and
West Bengal,—economic barriers,.
barriers which impede free flow of
trade—should be checked and put
down, we hope in the new set-up that
will be made possible. The average
mass on both sides who are suffering
from common distress still feel that
in spite of political differences. there
is not merely the great cementing
force of culture, the great cementing
force of language. but also other
factors. social as well ag econamic,
which bind them together. I hope in
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the new set-up the barriers will be
put down and it will be possible for
the statesmen on either side of the
frontier to come together and devise
means so that the passports and visas
may go and all ‘economic restrictions
on “the free flow of trade and com-
merce may be completely liquidated
in the near future.

I hope something will be done also
to deal with the evacuee problem
which, to a large extent., makes bitter
the lives of so many millions of peo-
ple. I hope something will be done
about it in the new. set-up. I hope, I
wish, and I pray that this victory,
which ig really a victory of demo-
cracy. will lead to a better under-
standing and a better atmosphere. 1
want to say on behalf of the people
of West Bengal—it is my duty to say
that—that the propaganda which is
going on in the Pakistan Presg that
this election in East Bengal was in
any way helped by the people of
Calcutta or by the people of West

Bengal, is absoclutely false. That is
a complete misstatement. This
iriumph is an oi1ganic evolution of

the popular mind in that part of the
country. It has nothing to do with
any other party or any organisation
outside East Bengal. It is an indi-
genous. spontaneous growth of the
popular mind. and that is why there
has been a rout of a very big en-
trenched party which thought that it
was invincible. There has been a
complete rout and that should
administer a good lesson to all power-
intoxicated politicians, whec think
ihey have got a permanent settle-
ment, whereve;___the;r aTe.

There are one or two other thinga
I want to say. With regard to
Kashmir, T want to know: is anything
going tc be done in the near future?
We are very much heartened that the
Constituent Assembly of Kashmir has
passed a Resolution practically in
terms for which Dr. Mookerjee and
myself struggled fought and agitated.
We wanted the Constituent Assembly
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to declare in clear and unequivocal
terms that the accession of Kashmir
to India was “final and irrevocable”.
Even today 1 find that Bakshi Ghulam
Mohammed in clear language ‘Bays:
“I am not going to tolerate any inter-
ference from =any aquarter. Let this
be clearly understood by all people
all around, that this accession is final
and is not going to be Tevoked.”
Now. Pakistan should be told at this
juncture that they cannot have both
the American Pact and raise the
question of plebiscite. The plebiscite
should be forgotten completely. It
is not open to them when they take
American military aid to throw
Kashmir again into insecurity. chaos.
confusion and uncertainty and at the
same time think of a plebiscite. I
hope! that that position will he made
clearn Otherwise, it will be paving
scant courtesy to the deliberate
decision of the Constituent Assembly.
which. I take it. is the unequivocal
declaration of the popular mind of
the people of Kashmir, and on that
basis. our stand shomld be made
clear.

Mr. Chairman: Shri Debeswar
Sarmah. 1 hope the hon. Member
will try to put forth only his parti-
cular point regarding NEF.A.

Shri Debeswar Sarmah: I hope and
trust 1 may be given a little time to
deal with the subject, as the subject
has not been dealt with by any Mem~
ber till now.

Pandit Fotedar (Jammu and Kash-
mir): On a point of order, Sir.

Mr. Chairman: The cnly point I
suggested to the hon. Member was
that as he wag so very anxious to put
forth the grievance of that particular
area he represents, viz., Assam, should
try to imitate what Sardar Hukam
Singh cid. because in that way I can
accommodate more people who want
to speak,
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Shri Deheswar Sarmah: I can
appreciate it. I will bow to the wish-
es of the Chair. I am coming
straight to the point.

Pandit Fotedar: I want to make a
submission. I hope You have not
forgotten Kashmir.

Mr. Chairman: Certainly not. Let
the hon. Member Sarmah proceed.

Shri Debeswar Sarmah: Before 1
come to the North-East Frontier
Agency question, I shall be failing in
my duty if I do not join my voice
with those of the millions of Indians
disapproving the United States-Pakis-
tan Arms-aid Pact. I have to do
justice to those whom 1 répresent in
condemning it in no uncertain terms.
It is said that the United States of
America, with a view to collective
securily, are giving arms aid to Pakis-
tan. We are wot prepared to swallow
this explanation. Some of us believe
—a large number of Indians believe—
that the United States of America,
with iits capitalist economy, cannot
carry on with the present tempo of
employment if there is no trouble
- somewhere. If there is no war some-
where, the American capitalist econo-
my cannot be sustained, and their
employment cannot be maintained.
That is the real and genuine policy
behind this. Anyway, I submit that
we feel that India, under the able
leadership of our Prime Minister, is
following the correct policy. However
much 1 tried to follow Dr. N. B. Khare,
I could not follow his argument. I
suppose that India has a right to call
upon him not to encourage fissiparous
tendencies. Let us stand solidly be-
hind the Prime Minister, and there
is no fear for India. We of this
generation know it well. ’

Coming to the NEFA question,. I
feel that the hon. Deputy Minister
of External Affairs unnecessarily
generated heat into this subject. The
WEFA is an important pivotal area.
1 want to disarm the House of any
suspicion that we from that side of
the country are interested in a few
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extra jubs of a view Political Officers,.
or a few Assistant Political Officers.
That is not the case. What Assam is
interested with is the policy to be
pursued in respect of NEFA. The
hon. Deputy Minister, towards the
latter part of his speech said that in
4 out of 5 autonomous areas, the dis-
trict officers are non-Assamese, and
that cuts the argument which he ad-
vanced in the earlier portion, namely
we are trying to have a few more
jobs. That is not at all the case.
Assam has placed the right man in
the places named whether he is
Assamese or not.

The NEFA has been treated as a
unit of area for administrative pur-
poses. But for a well thought out
long-range policy whether in peace or
war—or for the purposes of the
development of the region or other
internal purposes, one has to take an
over-all perspective of the adjoining
territories, I mean the adjoining hills
and the plains. In these hills and
plains including the NEFA, there in-
habit many tribes, the Akas, the
Daflas, the Miris, the Mismis, the
Abors. the Singfos, the Nagas, the
Mikirs. the Garos etc., whose total
population is estimated to be some-
thing like 27 lakhs.

In this pivotal area, three great
countries, China, Burma and India
meet, and it is in respect of this
pivotal area that India has been call-
ed upon to formulate her policies. We
are to take the lesson of the last
great war. In this area, India as =a
whole is confronted with most com-
plex and important problems. One
is that of bringing these primitive
people in touch with the benefits of
civilisation without at the same time
destroying what is good in them, I do
not want to use the word ‘uplift’, be-
cause it has been poohpoohed by Mr.
Verrier Elwin. who is appointed our
Adviser for this area, in his book
Aboriginals, Of course, he has got
his own theory on such matters. As
regards defence, the lesson of the last
war was that the invasion of India
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was being conducted from that cor-
rer, and the relation of those living in
these areas with the advancing and
retreating INA and the Japanese
.should be fresh in mind.

Dr. Suresh Chandra (Aurangabad):
‘It was liberation.

Shri Debeswar Sarmah: Let us call
it liberation then. Now can it be
-said that this area is getting the atten-
tion it deserves? I submit it is not.
It is not that sufficient amounts have
not been allotted for this area. In
fact., our Prime Minister is very keen

on the speedy development of this
.area . ...

An Hon. Member: Carry on.

Mr. Chairman: Not carry on. but
please hurry up.

Shri Debeswar Sarmah: Quite size-
able sums were budgeted for NEFA
during last few years. A sum of Rs.
65 lakhs has been allotted for the
economic uplift of this area, in addi-
‘tion to a sum of Rs. 8,26,000 for com-
munity projects for the coming year.
But if you look closely into the work-
ing in NEFA areas, you will find that
a big chunk of these amounts is
either not used, or misused or wasted.
I do not mind the representative of
the Government of India, who is al-
so the Governor of Assam, and his
Adviser staying in Shillong. But if
the other officers. like the superinten-
-ding engineer, the medical officers
and others are to live in the salubrious
hill station of Shillong, at a distance
of about 350 miles from NEFA, as
they do, how can they properly look
-after the work in these areas? That
is one of the reasons why proper ad-
ministration has not been carried on
in this area.

We were very happy to hear from
“the hon. Prime Minister yesterday
that the tragic episode of killing and
-capturing of so many people by the
“Tagins has now ended happily. We
-are all happy to learn it, but certain
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important gquestions present them-
selves in this context. Did the Gov-
ernment of India have knowledge or
suspicion of the hostile attitude of
these Tagins? If they had, did they
brief the Major who was command-
ing the Assam Rifles platoon? If he
had been briefed, presumably we
would not have had this tragic incident
at all. We have not heard anything
on this, from the statement of the
hon. Prime Minister, or the press
statements on the matter. It is quite
probable that if he had been briefed,
this tragedy would not have occurred.

Shri Anil K. Chanda: On a point of
information, We have detailed ins-
tructions about officers going into the
tribal areas. -

Shri Debeswar Sarmah: We have no
means of knowing what these detail-
ed instructions are. But it is quite
probable that this episode would not
have occurred, if he had been proper-
1y briefed.

An Assistant Political Officer had
been to this area some months back,
and he found certain symptoms of
trouble. But after this, were any
patrol parties posted in these areas?
Was the murdered Assam Rifles
Platoon Commander briefed about it?
We have not been told. Did
the Political Officer go with
the Assam Rifles patrol platoon
and if not why not? 1If the platoon
commander was not briefed, then
it must be said that our intelli-
gence system is inadequate and faulty.
This incident and so. many other
things should set us rethinking.

Money has not been spent on the
construction of roads, and other mea-
sures of economic development, and
every year, the sums allotted are
lapsihg, because of the fact that the
administration is inefficient and the
senior officers do not stay there. I
am not talking about the Represen-
tative and the Adviser who stay at
Shillong, but 1 am talking of the
others.

Now I come to the new cadre creat-
ed for the NEF.A. I must say that
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the Government of India will not be
acting wisely if they ignore the his-
tory and geography of this area. The
gecgraphy is that the N.E.F.A. hills
border on the plains of Assam and in
past centuries there were good rela-
tions and trade between the hills and
plains people. Broken Assamese is
the common language in most parts
of the hills even now. The history
is that independent sovereign kings of
Assam for nearly six hundred years,
prior to the British occupation, were
having the best of relations with these
people, in politics, trade as well as
commerce and placed the hills tribes
in their proper place. We have got
recorded history of this, and I wish
I could read it out, but I do not have
the time for it. This has been record-
ed by foreigners, as well as by the
Assamese historians. During all these
vears of recorded history, never has
a tragic occurrence on such scale taken
place. But now this setting up of a
separate cadre for N.E.F.A. virtually
means segregation of these people
from the plains people. Grant all
necessary protection by all means to
the primitive people in the hills, but
segregation is to be carefully avoided.
I do not know what stand the Assam
Government took about it. But the
public of Assam are unequivocally
clear on this matter. and the Assam
Pradesh Congress Committee has also
made it clear that this question aof
creating a separate cadre, and segre-
gating these areas will not be to the
best advantage of India. They all

strongly resent it and protest against.

this policy of a separate cadre for
N.EF.A. The Britishers had their
own reasons for doing so, but we
should not ignore the past history of
this area and commit a grievous error
by preventing Assam from play-
ing her rightful and proper part in
the development in this region. Assam
never had nor has any tendency for
exploitation. Government of India
will be well advised to take note of
this.

Mr. Chairman: I think the hon.
Member Pandit Fotedar will finish in
about five or six minutes.

25 P.S.D.
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Pandit Fotedar: No, you told me
ten minutes.

Mr. Chairman: I would advise hon.
Members to mention only the special
points, without going over the same
general ground.

Pandit Fotedar: We have assembl-
ed to discuss the foreign policy of
India and the affairs connected with
it at a time when the world ten-
sion is mounting, when a stage has
been reached in the history of the
world when events with a bewilder-
ing rapidity and of great consequences
are fashioning themselves suggesting
a course of action on our part as
well.

We cannot afford to toy with
small things and things of a miscel-
laneous nature at a moment which,
I feel, is a moment of national emer-
gency for our country. No doubt, our
foreign policy is one of non-align-
ment. No doubt, I have not lost faith
in the foreign policy of India which
has, in fact, made India emerge on
the world stage as a power and a
nation to be reckoned with, It is be-
cause of that foreign policy that to-
day the war-weary world and the-
fear-scared humanity, millions of
people, multi-millions of people in all
climes and countries of the world,
look up to India as the only hright
star of hope in the otherwise dismal
horizon where you find ominous
clouds of war.

So 1 do not agree with my friend,
Mr. Chatterjee, or with another col-
league, Sardar Hukam Singh, that our
foreign policy has failed. Our foreign
policy has not failed, but our foreign
policy has so energetically demons-
trated itself in the counsels of the
world. They feel that here is a nation
intransigent, here is a nation growing
up in the big sub-continent of India;
somehow, they feel that if this nation
also grows up and asserts itself, it
will become a power to be reckoned
with and then it may become a
menace to the West. Somehow, I feel
that at the present moment they are
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seized with this fear. It is not so
much the failure of our foreign policy
as their own fear which has mani-
fested itself in their course of action,
in a way, of giving military aid to
Pakistan. 1 am very very sorry that a
democracy like America should be in-
dulging in a sort of policy which
eventually will not yield that result
or achieve that end which it is
proclaiming; rather the result may
be the reverse. Perhaps the idea is
to force India into submission. Per-
haps the idea is to have a sort of
greater military power, a rival to In-
dia, in the north and to compel India
to toe the line of a certain particular
nation in the world. India is not go-
ing to be cowed down. India has a
policy and that policy must be follow-
ed. 1 feel that there has never been
such a cynical, insistent inconsistency
in professions as there have been in
the case of America. For the last
seven years, I find that America would
net give arms either to Pakistan or
to India even on the basis of trade,
always suggesting that since these two
countries are on a war path they
are not going to give any aid, any
military equipment, ammunition, arms
etc. either to Pakistan or to India.
I do not say that it is correct or in-
correct. But today what has hap-
pened? All of a sudden, after seven
years, they have broken the Indian
neutrality. This is something un-
ethical, something unmoral—all at
cnce to have a somersault and give
aid to Pakistan. Since the time we
took up a very bold and courageous
stand against this sort of thing—the
American aid to Pakistan—both the
American friends and the Pakistan
friends have been at pains to explain
it to us as purely a sort of mathema-
tical problem. ‘It is a book adjust-
ment. You get economic aid; they
get military aid’ ! Then Mr. Robert-
son, the Assistant Secretary of State
says before the House Appropriations
Sub-Committee of the Congress that
they want to dominate. But all the
same, the Pakistan Prime Minister
says that there is no question of domi-
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nation. The latter says: ‘Ours is &
free country; there are no strings
attached to the aid’. 1 will also read
out here what Mr. Allen has said the
other day that if economic aid thad
been given to Pakistan and Pakistan
had released funds for the purchase
of arms, then America could not
have any sort of control over the
activities of Pakistan in the case of
aggression, but that today they are
giving direct military aid and there-
fore they could control it. So where
is the argument of Mr. Mohammed
Ali, the Prime Minister of Pakistan,
saying that there is no question of
domination or there is no question of
strings? Also Mr. Eisenhower
while sending that letter to our hon.
Prime Minister says that in case this
aid is diverted in any manner in the
form of aggression against India,
then the President of America with
all the might that he commands both
inside America and outside would
see that such action is thwarted. Un-
less yvou have reduced a certain
country to the position of servitude,
how are vou going to do it? That
has been our greatest fear, that this
aid would increase tension, that this
aid would mean the reversal of his-
tory, this aid would mean the revi-
val of colonialism against which we
stand today.

Since the time at my disposal is
very short, I would like to refer to
Kashmir for a little while. Excuse
me for that. I would like to utilise
this opportunity by referring to the
decision of the Constituent Assembly
of Kashmir which is a decision of
final accession adopted and taken un-
animously by the representatives of
the Kashmir Constituent Assembly,
for which here on the floor of this
House 1 offer them my congratula-
tions—for the most determined and
the most factual sort of decision that
they have taken. In this connection,
I would like to submit now that the
representatives of the people form-
ing the sovereign legislature of Kash-
mir have adopted a certain stand and
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any action, any sort of attempt in
any direction to by-pass that decision
would be tantamount to a violation of
the sanctity and the sovereignty of
that democratic institution. I can
assure you on behalf of my country-
men, the Kashmiris, that we will re-
aist that sort of attempt with all our
life and with our blood. We, Kash-
miris, have just as the entire Indian
nation, applauded the declaration and
announcement of our hon. Prime
Minister on March 1st in which a
certain definite attitude—and a
courageous one—has been adopted by
the Government of India 2vis-a-vis
American aid to Pakistan, with parti-
cular reference to the American Ob-
servers in Kashmir. In fact. subse-
quent events have showed that before
the constitutional crisis in Kashmir,
the American Observers were not
above-board. Therefore, it is impera-
tive that such a decision must be taken
and if it is not taken. I am afraid
that there will be fissiparous ten-
dencies and certain mischievous and
insincere elements will be allowed to
have a sort of play in corroding and
mutilating the entire political system
in Kashmir and then we will rue the
day when we did not take a firm
stand.

Once again, Sir, I support the
demands for grants and also the
foreign policy of India.

Dr. Lanka Sundaram: I am glad
I have come on this debate imme-
diately after my hon. friend, Pandit
¥otedar, who, I am convinced—and
I am sure the House is convinced,
too—has raised the tone and added
urgency to this debate on foreign
affairs.

During the course of these two
days, several hon. Members have
touched upon a variety of subjects
into which it is not possible for any-
one, with the limited time given, to go
with any sense of competence or
exhaustiveness. I have heard a num-
ber of times, almost every day, many
speeches, but I must confess that 1
was never more sorry than when I
heard the day before yesterday the
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speech delivered in this House by
my hon. friend, Mr. Jaipal Singh, and
also vesterday by my hon. friend, Mr.
Frank Anthony. I felt very much
pained to hear these two hon. gentle-
men make statements which only do
credit to the enemies of this coun-
try. I have got here the record. My
hon. friend Shri Jaipal Singh used
the words, “I weleome it (the mili-
tary aid to Pakistan by the U.S.A.)
advisedly.” Here is the record of
yvesterday’s proceedings, and my hom
friend Mr. Anthony said, according
to the record, “the Government of
India represents the greatest propa-
gandist of communism in India.” I
regret that my hon. friends are not
here. I regret to say that my hon.
friend Mr. Anthony, whom 1 know
for a number of years, should have
allowed himself to make statements
of this character. 1f these statements
came from, shall we say, the
American lobbyists who have been
prominent in this Parliament House
during the last fortnight or the Demo-
cratic Research Service, I would not
have any quarrel. Apparently, my
hon. friends—unfortunately for me,
they come from my side of the house
and belong to the Opposition Benches
—apparently they seem to suggest
that we are inviting the Soviet Armies

- or the Chinese Army across Ladakh

to attack the security of Pakistan or
something like that. I consider that
this House should put beyond any
shadow of doubt, beyond every
shadow of doubt, that these state-
ments of my hon. friends will not be
endorsed by any hon. Member in
this House, because they are dan-
gerous, mischievods and completely
disruptive of the national unity of
the country. This is the reason why,
you would recall, Mr. Chairman, that
when the hon. the Leader of the
House made his historic sfatement on
the 1st March, I stated promptly that
he should put down a motion on the
Order Paper and ask for a complete
and unanimous endorsement of it. I
am afraid my hon. friends have said
things in a moment of wunthinki

confusion really, with the result that
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[Dr. Lanka Sunda.ram]

even now it will not be too late for
them to recent. I am glad that the
hon. the Leader of the House has
stated yesterday that he would agree
to a foreign affairs debate at a later
stage, _.and I hope KRe will ask for
a vote of confidence, although I
believe that such a vote of confidence
is not necessary because there is such
a complete unanimity between the
Prime Minister and the House in re-
gard to the U.S-Pakistan Pact.

There is a plethora of statements
from acrosé the Atlantic as to the in-
tentions of the United States of
America in regard to this military
aid to Pakistan and also in relation
to the proposed Pact between Pakis-
tan and Turkey. 7You would recall
that President Eisenhower has
assured India that the u.s.
would wuse all its might to pre-
vent Pakistan from utilisting such of
the armed assistance as is now pro-
fferred t¢ be given, against India.
Similar assurances were given before
President Eisenhower with reference
to the assistance given to General
Chiang-Kai-Shek in China and also to
Dr. Syngman Rhee. It has happened
that the wverdict of history for the
past ten years have been that these
two estimable gentlemen in the Far
East have not only received military
aid from the United States worth
several billion dollars, but they have
also dictated their policies to the
Pentagon in Washington.

Yesterday’s papers carried a story
about a statement made by the
American Ambassador in India, Mr.
Allen, in Bombay, in which he said
that America ha® put Pakistan on
oath nol to use this profferred mili-
tary assistance or aid against India.
I would like to know whether really
this is a proposition worth - taking
notice of seriously in this country.
Does it mean that every Pakistani,
our neighbour, would swear on the
Koran that this aid would not be
used against India? Does it mean
that the American Government today
pins its faith in Mr. Mohammed Ali,
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the Prime Minister of Pakistan, to
carry out this assurance on oath that
such profferred assistance to Pakistan
would not be utilised in any even-
tuality against India? I consider these
to be statements which are not only
fatuous, but also statements which
will Jead us to fantastic conclusions.
Finally, I would like to ask the U.S.A.
from this House, in the name of this
country as a citizen of India, whether
that country has seen the writing on
the wall—the recent revolution  in
East Pakistan? Has that country
read the meaning of the developments
in the North-West Frontier Province,
or the statements of Badshah Khan
and the statements of tho accredited
spokesmen of Sind and Baluchistan?
Has the U.S.A. considered all these
and then seen who are going to carry
out the assurance given on oath or
sought to be given on oath by Pakis-
tan in the event of certain develop-
ments taking place in this sub-conti-
nent? These are the real issues in-
volved and I wish this debate had
focussed attention on them.

In order to test or to put the pro-
fessions of the U.S.A. to the touch-
stone, I would like to mention to this
hon. House two or three propositions.
Why should American publicmen and
the Press always blackguard Indians
by saying that we belong to or that
we have been satellites of the Soviet
bloc? Why should they consistently
try to besmear the fair name of the
Prime Minister by saying that he is -
a fellow-traveller, if not an actual
communist? I am a fairly keen
student of international documents
and the hon. House will give me
some credit for that. Only today,
Pravda, the paper from Moscow, for
the ﬁrst time in seven years has
supported India in her protest against
the activities of the U.S. observers in
Kashmir! Where is this partisanship,
where is this fellow-travellership,
about which Mr.- Anthony said so
many things yesterday in debate?

Shri Frank Anthony (Nominated—
Anglo-Indians): I never said that.
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Dr. Lanka Sundaram: There may
be no difficulty at all about unity in
the Cabinet. I am prepared to accept
the statement of our Prime Minister
yesterday. But, 1 must warn him that
there is an attempt at high quarters
in other countries to build up peo-
ple from this country as potential
Generals Zahedi let there be no mis-
take about it—in order that, in cerx-
tain given contingencies, even during
the life-time of the Prime Minister,
they would make these potential
Generals Zahedi to succeed to power
in this country. I would like to warn
the foreign powers concerned that
India is not such a country that we
shall see what we saw in Iran, Irag
or even Pakistan for the matter of
that, where people get built up into
seats of power. We have seen recent-
ly what happened in Pakistan, and
how people were made overnight the
rulers of the country. It is time that
the world understands this point that
there can be no Trojan Horse buiit
up in this country to play the game
of their power polities.

Finally, I would tell the U.S.A. from
this rostrum that for 7 years they
have done what they wanted to do
with reference to Kashmir. I am
glad to take part in the debate imme-
diately after Pandit Fotedar. It is
the Americans who have succumbed
to the wiles of the British in their
game regarding Kashmir. I am here
to declare it with no qualms of con-
science, without any reservation at
all, that it is -the Shawcrosses,
Gladwyn Jebbs that shaped the
policy of America towards India in
Kashmir. If America really wants to
establish friendly relations with India,
if she has friendly intentions to-
wards us, peaceful intentions to-
wards us, in the light of the propos-
ed military aid to Pakistan, why can’t
she settle this gquestion? She can
hold over aid for some time. She
can da it without any difficulty at all.
Why can't she solve the Qquestions
relating to Pondicherri and Goa?
Why can’'t she use her good offices in
solving this? These are the acid tests
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to which the United Staies of America
should be put. All the protestations
of President Eisenhower, Allen and
others will be of no consequence to
us unless thesg*ssues are solved.

=T WAEISOTS AEE : THATT S,
o ¥ gardr 3w Aife o3 g 7Y
T FENFBIHT I AT AT
Y WH AET TAT |
[Mgr. Depury-SPEAKER in the Chair]

I /7 |rav fr =@ I WO 9w
o gardr Fene i aEET ¥ 9<% §
A Fgl % ITH THL INL TF S
YT JFGL AT Far T3 ¥ fw I=
gawaws & ... ...

Shri Punnoose: Will he give a sum-
mary of his speech in Hindi? Other-
wise there is no use of our being bare.

Shri Jawaharial Nehrm: The hon.
Member will remember that I spoke in
English yesterday. If there is anything
if I may say so, new, certainly I shall
see to it that the hon. Member gets it.
Apart from any attempt of mine, pre-
sumably, our friends of the Press will
help him in getting it.

# feet < srowT woal g fF @Y
S aEl F7T TFFEF o0 F IR
T feemaT ar g € F7 A6 I
feomar | TwAT A8 @ fF 9 ¥ W
I gd, &w W =W g & ad
gt ® ux fEaersr & WO
IAF TES g awrwEEl ® o9, q=T
X FHR FoAT T A F, T AT
I | = W T | &, TfeT @
e o &% & TAT & Wifw W qT
fad=x F & I AT 17 & A AT Fwr
aefy gHTE @9 ¥ WA § FATT AEw &
#YT TAL TR & | HIT AT AX §
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[=fr sEaTET® AeE]

i St QT & Fir g & sefte ®ae-
TF T N @ E | wew T B s
AT FAT FY AR AW WT Y 1 A
FT A AY *gr A g oo
TR A | TF 937 % §, g A9
qow g e g | fEwT sfat 7 gl
Tra F wrE ghrar ¥ feera &1 hEeT
FET T8 & AT T TN AHAAT fF g
ITH IS HE FL AT & AT HT qr&v
T E 1 & wwar & fr g =
A FT THC AT IAT HHT T AT IqX
W T T {H T g1 o w7 fF q
# ST aTH a7 T &Y ) T
w% 2 AT 7 &Y, TF & 57 aver A wyEw
For § 5 2w o W § ¥l IR
L ed

g orar € f ord aafas Aifw
aefedy #r ar frdfear & & 01 @@
wex aga F=eT awAT AE § , sWied
i3 ST wex wg fed | 98 FAE §
grqrfmafedt s1 oY fr ow gEdr i
g e diog s arad
afd ) ag T o W F e
¢ o= fr & gow v o7 W& A
T W IO HOTE | T AR ¥
s & &Y werw g & e St F femwr
# faama weTs ¥ S FIE v AT W
& mmroAfadva gz e e gw
Forer g Sfaa od Sgst w1 ot
TEY & T H AT F gL A A FLN
agAfa g s T fredfaar sfed
o7 o ot #fgd « F @ SEW FFW
uw T A AR Afa AT T AN
Tai a8 & avar g fe w0 feer
s w g T AR W e
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AT ¥ A=FT AT, FTAT AT T T
T FEAT | HT HUAT ALK T FgAF av
aga Iw § | e ey T w1 =™
FTRIFmIsFT T agarar gftar &
Fror feamon #Y S o9 dor gor &
gg W we HFad g gfrar & s
9 ¥ §£F g a1 gAT =Tfed, A
HMFATT B @ KX HS J9AT AT HY
M g fed A A 3w o Fard
NI &1 o T gEET 7 AwEr
arr @z g f i 7 < agT areaET
AR TF 2 § Foaar o S § AT
I F UF O ¥ qg T fa forwar ady
g, T WS Wex §, oW uF §
FTHAT FY AU F O AL FT ITH @A
&, T O ¥ T E AT L & faere
d@rr & 1 ¥ w@H & ST =mear
qroifs Tad agd & awdt § fo war
FTTN EARFE AT TBAL | TE
TgEgEd &1 ST S T gF gHwAr
€ ag a8 & fr 9 a1 7o I TET AT
U UL & faers & SR gw gL ¥ T
& s o gat & faors s Y dardy
FA §, A I g O
WosFenmgregndarsx R ¥
ZaX ¥ TAS T A9A FY A=A F fod )
AN IO AT FT AT g8 v
g v g guwar & 5 a2 gvoT &
¥ foq fara T @ &, AR T aH
T g ARSI B 1 TWHFEAE
fir XY 77 79X A, T FOAL,
wo qfear wgal & afd ¥ T3
g, wews dar w7 ¥ fol 1 gER wEY
& fr wwT 2@ Y, gH 9T aCH ¥ /T
forgr &, TR AT TTH TEH T TG
Fwa ¥ four sy w0 fed @, o1 @
TR EF AT KT 7 ™
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£ fr T @At § & AT FEA BOw g
e FIA AT AT FC @I § AT TH
T ¥ ag U 1 a<F dgar Jw|r
& 1 T oy &yar & i s & a7
O F09 IO 2T §, a7 T IO
GYIT AT FHINT &7 AN T ged AT
ERXETTETRAE! NI
SETE FT AW qGAT § | ATAHS AT
s o aenarrQw Srw & st
werfaer a8 g FHAT @ AR X@T
gy fir === far ga@ e AT 21y 9%
Uew T AT gIEEISA 49 BIET A4 97
YT FIEFT FHAL FWT X Yoo Hiw &
FTES 9T 2T, BrEA A8 afew =< 77
X FFI TET A Yoo W F HES
9 %9 &R AR T AT FB W
a1 A grew a8 € v X wew s
& WY g1} Y TH ALG § AATE FT HFA
g1

TATL ST IMo Y ST ATA F
& #re ot weoft wga € fF o a3 &7
AETEE TAT FIH JA AIA L6 HF (ghI-
s &Y fos 0 | wEY AT T W
fgwrorT aY 9@ dw & 1 L g
Y fgwoa 7 W @y ag i
T ®T  AET wEl  @Er | e
g #1 fgwom ¥ & [ =
B e wEw 9w &1 @9 §, ar
TIAX EW AL AT Hq a9 FFA & | BH
figey O WEw q AET A9 THEA | AR
mmﬁmwg“ra‘:@sﬁm
&t T TN | W IEY FEL R FWR
w7 g &, St gw gz 7l 9 g |
g, =% W ag wE § fF W s
fepraa T F | ﬂa‘#ﬁzmmgﬁ:
ag wox A fgwrora 1 gfoomr +30
wfae @F W 93 g fewo &
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AR TS EFTE | THFAN AR
fir qew *1 faw T &1, qoF H gwar
g, gE¥ 2@ ave ¥ fw ew & qiaw
¥ ATq Wl sfew a7 awdr § 1 &
T o afra Agi qedr g1 &5 T I
SR & T AR A fedr gEy T
gars g | 3 §, A= fr g
g1 zmy o fm & fod g 9w
gars e g % § 1 few FEel
wfir @) @ @gdT & - fF g §% 930
X 1| g% sAr sfaw wfR S99,
T SO WA FY G T&T FH WY
ofer T3 IO ¥ [ w JhAarEr
T Tgar € |

§ P. M

g 3t w9 f& gE MY OF A=A
& fr o XA B W S, sEA ¥ oA
FEHT Ar aTET FEA | 9§ ATHS TEGL
& 1 o gEd 9 Be fear @Y Tg A T
AN TG @ | TG A ST HFETHA
ot TE 1 T AT gL O &
g9 ® WS w1 T T/ T T
ghaardl aitg & foi St wdmT W%,
St i anft 3T WAL FIS T FAT
qEET & , a8 Wl TO ATWIGT HI FH F
T &1 €%, 98 O §, eI e
T FS FOW qEAT B | Sfps srfaT ®
Tew A e ae & fod afr ale
& fr Tw wew ¥ anfas wf, TRraTE
i o I St ara fresdr g, faad
e ST 0§, T ¥iE 8l
g o= a1 SEY &3 | TG 0% T4
€1 wwiwaiw a§ F TR T, A=Al
#1, 95, U IUCFE TG, T ¥ T
St gfardy w98t §, 9w ® are
qITH ¥ fod S F F T T TN
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[ ST dew]

UF 419 T9 faofas § § a9 5%
T TR G T UF IOF T4l | T8
wiferw i 7 F@ & agy e
] T L1 SfeT s T I
Gt #gf T ¥ W TgT qeE ga,
*TT=d AT, ITET AT B F e
wgr e T e AwAT wYsr & fraeAT
wARY & AT ITHT TR FF AGT FE |
g THFFNTIAE | A AT AT
T F ArSATT &, IT AT gATE TSI
H T $IQ §, THAT FEMAT T FT7 F
%, 7 ¥ wgw faaF =1 @1F7 @@ @
#1T A IAFT @gd T &, A€ qgI
w3 , T g " e & A E,
afer Ar wure & 5 foarsa A off a8
fordT 31 O SYSAT TRt £T AT JaT
T gFfaeT T A FT AT | A7
ara £, ofr arwaT g § fr gara o
gady arat & faoer gar &, ssfway &
&Y, afes AarQ &, ghaard #, =
#, g% acg *T aral 7 oy gar &
FG T AR A FF IS oI T HHTIAST
AT FT GFAT | BA THA 9X  ATA
$ SMIg, ofFTag THedw ¥ TE
IFAT | THH FHB THTT @Er RN
ghfeg ggSraare Iq & v ew 9ex
STRT TASAE & g7 AT AV 9X Fra
¥ fod g9 39 95F TSAC TIE@ ¥
sredy @2 ¥ &, @ ATTFS F oHAA H
g WA WEF FT agA FL AGT & AT 1

TERT @Y T T AAEST AT
afgar a7 ==t #1 | o= 7 TAw AL
* AT € 7 SfET 7 A9 F qg
wer g § fr 3w e § fr
TR M AIT TR T o & fod QX
WYY T et AY ZH HIE G AL FHAT

gt & ¥ A waST AR GEF A 0
atfaT & 1 xdae ar $1% qifearde
HET TF T a1 w2 v Faegme
e F & FOs) aHEat & faw 7
fawrr ®1 & axS GFAT | gA WY
HHT FET § IUH g AT ATIHY Fay
et wiforer ax 7dY ag= s &, afes
FOel swrrefwaY 1 arq Fwg 741 @
&9 9 9 eHaH< e | e § faaa
ATEHT § I W AfgmT F TR X HoF
#Y foar area § I99T & 99 T
&1 FETHT @A A @ AT E WY
ferrea & qgre X ST ¥ dT FT AT
FF ¥y dF groT AT E

H@fed g ot @ & 1 Sfe=
P @Y g4 AT TF FIST BT G AT
T& L, A qrat X W T §
AT ATAT FT FFTH FT A FQE |
gara st fager guET @i @i a9
®T o & 8T gW a7 9= foamar €
YT o ATFET A SATSr T STHTAT AT 747
fir w1 @ srfrarr= sreAY, T8 sfgaT
FY AH AT A WA, g @ qfAmms
FATTHY, AL ATIHY, @ qFar §
g fr o oo § WA 1€ IR arva
TS TN FAF T SIEXF o
g W faws a1d at gagdr ¥, 1%
=T AT 7 =18, FfwT gl § # w==r
qzar € 5 B 39 9w 71 s e
A" |

Ty |Tgal A, ¥ dv I T9r ALY
ur, 3fea & F gar, fr =t g arga 7
YT T ATH AT AT 7 TH AT By
M ysgrfrgragr vear & e o
N A E, SfrT arran ag & T ew ow
aww, Ay arErlr gt w7 oass,
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TEF A _FA ¢ AV ITHT NI FW F |
dv, ag at forg 0 ¥ I *a1, T ar
s aga foredardt ¥t ara wEF 49 o
SfpT & wrgar g fF a9 T |9 1
Y AT P I FFGRE, A
FIXH T FaT | A =rEaT g o ama g@wy
A/ AR A o 7w 7T T E AT A
faarr #r & foad sw e &Y Iw@
fawedt € 1 T A ATIET  TF SATAT
oY ara 2 fe g agw ®2 & w1 fagrr
€ ATt #T AT A AL AT E IR
T AFT ATH JAY THHT AYHT A& !
fFrEgmrdTa FTE 7 seAs ar g
wm g f5 df, TOF! BIT FI AF A0
g fr forg U= 9% gw <oA1 W18, 47
AT W ISAT ATR, TieqHeE AoAT
MR, IT TEY I A AYAT T ¥ 99,
7 frgaX ¥ FgT F AT TAT ¥ 1 qEH
FErATAEE | I EH AR F TR
qT q@AT ATRA & Y g =, fedr &
Qe T AT &Y w4, ar fedT F1 gy
¥ = @ | R A ST STEd
& &t A& =99, et & awsy & oav
AT G 1 B |E TEHHT ST F4T |
% ¥® asa wias Il & foF w8 @
g | sias Afa S gl § SEaT g
1 T avg ¥ Y A i dw g
areat 7 foely g A &, fSawr v
st feaT A FT wwan, W gaw
AFATOAY 7L FI FHAT, T IA AR
qT qEET KT FHIC AT FI AT |
S g Wew ¥ g & S gl
wrfeer &, et gar<dr s arrelt &, Sw
TEX § A AT | I TR W AT §H
ATET TGS AT T

YT FRY Y T ATAT BT T IR E,
AZETET q A vQ@, Afw wITH
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F@ & fr @ aTer T AET AT FEL
qTET FT AT | A A ATEA AT AA-
T FT 21 T &F FT &1, IF QA1 a6
F =rew I &, HIT Fei AF K /AT
F ot ag wrex AT &, AV gW XA AT ArEAv
FT AT JTEAT ¥ FAST g FI IFS, TH
7% @19 7 IHT, a7 qg GEY AT AW
arew Ad gt | ar qg a1 g 1 A
# & adY w1 wfex § v forw Aife
9T gW 99 @ § £ 9N fa% AR
forarr & fora , oo A A g Q-
#<f ¥ w7 A qifeamie F FTRA AT
& 1 s aifedrde ST Y 9EET
TS, EF a7 X SR 1B G577
@ aE | SITEATHF TR ¥
g% T Tomfaw AR 9T FH ST
FTfas I § IAF ATTHT TF &Y FHdr
g f& g uF aw A dgar Jfed
T F g7 A1fgd | H W awH 7 &Y
TIAT, T IAFT AIFTAST & | THL #AH
&t o &1 Sfew & = =
Fm ¢ frogw feas smd

AT AT TL F THF ITT ATIHRT AT
Wt w8 § 1| afex # ag snfaw A
fege § & =Y, afew gfvan & <&M,
faay fr gt sy onr AT €+ FEY
IAFT T IFRTT & 1 JT TgH AR
faat w< difod, aread fraar @
wrfed, Sfe faa® swar w1 =™ e
arfE< & TEr ST 1 ST ALY X Ay
AT IEHT BISAT FHA W OHAT 1
Ty ara & 1 aY A€ a7 sfes I g

SfeeT agi T AT A FI9 & AT
2 fix ot gy @aTe Ioar € fF armardr
FwAR AT IEd FAOw A 2w E, W™
e gar™ Isar g ar e ag snfaw
adl TEaT &, I8 gATe qSrAfaw Y araw
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[=Y s AgE]

gamea fraraTFTEr ST & 1 =W
T gfar § ) TgT SaIwE /S
WeF ST I &1 AT H TEH AG TEAT
Trgar fr A8 s T &Y AT ATIwr W\
T @ fF g & T T@H qI FE AT
IEHT W FE AT THHT A=BT Fg AT
IEFT 1 @A am g e o
Taq @ 1 T ¥ HIT 74T FJa@w
arFd @A ¥ Forar difa &, A
#Y Y a1 ST GOt ), e|rta &
FS W A & T E 1 IR TF L
T ghwar & A3 7 LHEST ST 14T § |
o 9T amwdl FT FEST § At a8
el & ST AT T AT FT ATAT FAIAT
area FT FILAT | O TR IART TG
AT TOT AT AL & | HT I§ AT
< HIAT qrea a1 A BT @
A AT § AT AE T@ B A AT
WMEETE 1 S FIIE A oroT Wl
Y ¢ R g% T FT @ HAY &, ITAT
o, gETT A AT ST W T AR
¥ T HHT FT AT SAIH S ®IA AV
wifaw e € |

AT W ATHS W AT T A a8
e WY ¥ A Y, TW a7 e qew A
qF2 YA AT TATH W, AGS H wE A_qEH
A ST FAFTES A arpa & fogra
¥ af & foarsa & fgaw § fiady
Y, ofew arwa & feaa & =t
g? AT I W g v IR
T AT HY N T @ EIF THF g
a3 a7 9u< faasy sy &1 1 T@H
F1E FgT SAET FTEATE T =47 g
g, waF A& ™ &1 §raATE wv
T q¥a I AGF € | gfmar | wa " r
T I Y X QAT €, Y A8 YR T
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THTEST AT § AY qE Frow Iy
g | TE=Y Iy AfEd

v fasfa® & os @l T AT
ey fr o€ §F TOF sr F= HWT
& T g g Oy geifaw =
T | FEET T g8 e 2
fw w17 ag fasfasT STom@T 14T av 91—
a7 et gfear ar ow fagrd gfar =t
fasss qEm® @ T AR FEETER
FE & FEE ST S 0 AR
wer o & f& = ar g€
gfar 9x @< 9397, 97 g S WY
TH 98" W 9 fF w7 sreer Al &4
T, & 9F FFA &, SfeT WY HAAT
HFaT I F1E @ AGL L AT L
FrE IH ¥ fFet w0F 7 WY 98 97 7°¢
foar € i g #Y facws | $T A
& ol I\ T, T 4T At AT TH ar
S EFCFA AT AL FA & 1 gIAET
IFT F & 7rAT g € fF g wax
=T & fr Fr Tear 7Y & faar a8 ook
F 1 T AT TH AL WO 7@, A
T HAT FAAT § Fe T4 =€ A wrE
AYST §S AEY 2T afew 1 7Y S
T HYT AT g@AT 92T § 37 A fAawea
T, R gprafT s A AT &
for | mgaroamard feeos gk
FT AT AR Ow g@-wr fawrga
FT XA G v @, wwlod S Afy
guA T g, 98 Ut Wt £ 7Y 7y,
afer for DY #Y g7 wwd & v ag
FITE F TF F AT g, 3T faere
HAY AT IS A, X T FrE W
g1, &R Y NF sArorwe AT AT w5y
FH HET § IARI TCF HIAT qIAT
TTemAT, 9 A o€ 7 T ®Y gniT,
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s Ty faows 7 o ¥B A I F
SUH, ST RETISAY | g TH {A-
T g & & e FY T e Al
g |

o I1d A< fF SR qgewt 7 S
%O ZXaT §, aga ard ard ey & o
R G ALY &, a0 THR W &, 9T 9
Tt g g Ikt a8 [ wqitE
Aqfere ag &Y 7€ ¢ fr ag I I &%
AR ITAF AT A FICTET H & T%
g yfrag o agmwr g & o
a1 A & AN FMT AT ITRY AAHH,
T IARY LU WS FF F< THAM,
Y w9 Tt AT faed & 1 sl
gifaw T €ar 1 arfex g% aden
HTEX & AT AYA &S T 3T FAT TTEA
&, & FraTS w1 | qAfe § feoww
¥ fxe 3= @, fe s g Ao
=g & AT ag ey ¥ fF gw g 9%
s TS A dga< A & g A
T 7 ¥ A wrfer & a0 § @< ST
« s &< xafed aga a1d ad
gfrat & &, &% 7 9X U9 ag W E
T F9T T T A & Sfew samr A&
e v fowma A € B @
wSfafosy 9 § ag =gt drw T
21 =ga oW ¥ gy 7E § f #re-
frafoon 7o W9 § 1| W FIAT I
A AT g A® ¥ WG, W w0
EIREEIT AT FHFHT ANTHT €
yAr T s@d SfFuw oF §a©
Y ¥ FT Tx T ARIST IIE, T
g TE v | g, Tew 9Id A}
gfa gaf 1w ? g B AT
gifes FT & AT "Ew ATRIST IIT
FT geIE ISHTE 7 T ATXT T ATRT-
I IS qHAT §, AT fardlr T[T BT FH IL
T AT TEAT § AY gW ;W A

WA | S I aveT H EY, ar oA
FfFrirgaifer 7, AT gw T WX
g, Sfra o 27 & 59 e e frar s
€, 9 Tegal ® afEd ¥ ar J9Ar
qifeariic & If@ ¥ 1 3feT sTaT
T FAT & AT SI&T F &Y TFAT § WrHv
FraTe ¥ W g, g # A T A
afew g™ ST A A1 e TR
forelY ST FT g9 I €T MY gEar
2, @ wifex At & fr gardr R
EXT § |B 7 HS F 4 | gHiod AT
T waS I3 &, AUST AHAFT FT ALH
¥ arfee 1 w5 77 & o, ar
ag gk fod % gx Y s ad g%,
qg TF 9 & 5 s sw gw 9%
qgaT &, AT §TQ Hife 9% 9zar g,
wfraT 9% g2ar &, 99T Il 9 gEar
&, Forger fas ama® I Y IFT )
zqfod o8 aU0T FT gHA SGTET AT &
SIS AETE ¥ FEl MiF I ATHS H
&9 qeawT &Y 4, EH THTAST TG & |
Y a<g ¥ TN §, qIS B
F w7 fF g7 IX 9T FTEF AL T AE
FEX A AT g AT | FTA WET
g, fFT &% IgEY SRT TS ;L /AT
FT we aY THN F@t FrE A BT aT
& A& SrranT, ST Y FF AE AT 0
g ¥ Ty ¥l afew R ¥, wEw
FT, IR OF gog & fF I A9F 9=
T FECE AT A1Ed | g TWH A I8
AT grige FEAT AR AT A WS
T =ew &, SfEw S= X swEr &
AT &, 9T T A ¥ TF TF qEL F
faeTe @E &1, aF FIE AqT FE TSN
FTC F& BT JaTC A& Evar, e T
Y T TF AW F L AT THY FH
2 AT 8, 98 9NN FT g9 S
farar, fe o g AT F, F AIFT
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[t sagwers aws]

THTAT L ST aw =3 fod o srr-
o I 5 TR § @ wm7
&), T AT A 1 g wwi WE A
7T W@ & v g7 <oy sord gt
AT FOST FTHRTET | 59 &7 F 7T
FATST HY G AT gfrat F ware T, A<
TE ATT BRI H1% FEd v grovr ag @y
% & 5 I F27 O o IoTar & sy
fewrsra F o &y gua e wwwar 2
Fugen® ¥ o &, sfcsragaa sy
fewrora & fod w2 Sorar & @ wEew
T EfF e F ot &1 @
o 9T T & |

T A ¥ A 72 ATATT FT qH
?rmﬁvﬁn#aﬁm%frwwsm
€ T FW A GATAIT AT, . ...
FEN AT, AR ATt TR ¥ wwr
T, B B #Y e § oaw adiwa,
& g7 Y fewo & fod wx @ &,
" Hifed fis famardy ¥ war o,
ST TEET S gE AT, AT AT A
a1, % I8 uF T waw & ewS ¥ fodp,
TIT FIH § AT qew1 B gAX T Troq
F fod | gy fraa 9 @ &), T
AT T FAT | GHIX A T AT
¥ R o T gam g e
gfarar & N q=%F F W 1 gafed
a8 F39 3frat ¥ sww a3 ¥ fod
T gar afer AR WA AR ¥ fom,
=37 & fod Y T« wmfod ag afw-
Y A ¥ W §, W TaEw
Faa gAR ferr @ ar T g
Ffed oY ¥wmar § 5 zwawr
T T WA T AN T WY AT 7
s g o g sy ew
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FHT fewrorT &< gva &1 frw w27
YT T 92T &9 F, AN 77 77 Ferrorar
gt 2, a7 farsraa a7 o€ st ar fgar
T F el s e arfeer
FY Bt 7w & 7€ AR gHA wwAET F
ST FT T WAR, 1B gATE @ wAR
IR %6 W frew F71 gmer o |
g wifaa A 4 7= frey 7 Rreraa
T aT BT A Ty 5 AT
T A1, Fomar ww fr oY wD EwA
forar sa=Y da7 ¥ w7 forar sk S g
OO T @02 7, d97 @2 ) w0
"o H{ T I3T 9T AT THF WrE -
"I FY AT T 4, S wnEr wax
wIET oY, 77 foram, A WY arer @
&l, T8 a1 WEY &, =T wwwst X, stwrdrwT
T HVE FTT & A Fardificdt o,
THHT 9T AT T TTT G &, AT fewwr
# ag aff v, 3feT sror ST F A
feomar 1 @ sra a7 #1E gfrare a0
& Y 7Y ey & ford v 3 Totrorar
S aeard | ¥4 92 <ar 8, iR
afod fe gaer 1€ ghra e =5t
TWETETAAAIE ITF g § 7 w01
A Y A WA awE @), e 9w
wﬁ‘zmw%w%ﬁ%&q
mm@&,?ﬁmmﬁﬁ'ﬁﬁ
oo & R gh, g faw ooy § g
T | TE wE ara g v 9F agi ag
FAA &, IFA TARIT A s Ty
TS #Y TFraTz 9 g ArTTT W T,
AL ATAT | ST [FITH FCT TG
frer A oYy w2z ¥ 9 o @y
& 5t Y 8, wg ArpTfee & o Ty
oI Ao Ay &1 HTTEHH QT ATE=T
Frelr <frr & &=y F o=t we o 1
et &Y, | g E v fodt g€ ot gy Afr
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#F g7 gATE HTATEY A oS ST & aF,
ATTY TS AT T 7 HT & A F BT
ot wgar § e g & Y @ I w®Y
wrFTT A& w4, T IW AT w0
& WY 7 sfas gwT '\ 3% €,
R onfex & fr gw wmey € f ey
BT & T FOS AT g, W qATgA
& fr g 9@l o« & o% g% a9, A
FE AT FFA AT AT I S AT AT
ge@m Y, e s ghaar & sarar
& AR, ¥ THANT §, AT Tow BT
qATHT BT AT TEATE 1 HAL TF ITHI
T FHTTT @T &1 4T fF gW guL g
¥ SUTET AYAT qATHT TS § AT &/ AT
ST AT T ar T T FHeI g
g F1g WO 9 e ot gfawre e
S |

T ST FTA Sl ¥ T S fE
et o wE & fod &, ag wen fw
7 gaT A fewr 799 AT E 1 FEL
9T WETET FAT g AT Aves o o AT
gl

&, & F ow ¥ ATH AT T4, TS
AT vl w1 RrE g A [T IR
Wt s w7 =gaT g 1 e w1 fw
gmaﬁtrﬁmtﬁaﬁ%ﬁwwazﬁ
wm%@wtﬁ#ﬁww
&, Fga T &, 3 Tg AT FT AN IR
ATHT &, FEHT VAT I T AL TEAT
g1 TuF a1 | O o ware § ot
S grx ot BYT ALt § & TF W IRA
aga woTE ¥ war & fe gay AT ¥ T8
aeTw T4 & It 7 & gR=aT § fF 39
o Ty T gERAT ®1 e
¥ Y€ aeeF § | MAT FT AT JAN
facge X1 | FETETT I % T

aTeerR &, gAY TR FT ST A
a1 EfeaT F7T, TW T A T THA @O
FTAEY S AR T 1 AR gEEAR A
ATeSEF & | WSAT *T AT UF drET qRw
AT &, AT ATIH a8 Fad F1  F&d
T8 & fr fegmamT & tuo aw F e
& aTg Ol ¥ SAdT gRAT g2y, A fag-
T ¥ UF BT T KT T F18 TF QgL
e o Tt ¥ AT g @, qE
a<g & fre & ¥ v few forr &
¥ a7 a8 aman e osw A wY
FE WHHAT AT Tl & | a’g@ﬁqmi"r
T & 37 ag argatea aw & & feg-
U dF gAY AR fegETT #7 [
T T F foq awmT G5 F@, TEL
g fr el gEt aEd ToF &1 g0
gt =T IAT @AT fFE¥ gL T wa
TT @ fF 7 o T T SEA OF
T FIAST EATX Toh ¥ faors  Iar
forar ST | TR HASTET EHILT TAHRHU
7 fewpd & &1, T fa3s afeai &
FTaw @ ¥ TaEi faewd gER oA
daT ST 8, WA EAteT g § Wi
fpaeY & gEd qxEiHar @ T &0
e ¥ frega o= ¥ g4 F9 ® 8w
T TS FT avf ¥ T FIHT alE
¥ g frar =18d & AT ST TN FEAN
W %9 Sr ATET W ga fF g w -
I framy &, fee o 89 S/ 9X F1awH
T AT W AT A I§ THEH AT
ey &, waite st e gfvar & a8
TP %Y 3G, g€ WATS IAST AL &Y
ATEAT &, & T T FATST A Few A
T gH ®VE gF GET FT Jor fowd
W U qOaS W O A4 a1 g Fga HIFS-
wEY Y ar AT W v ar wifssdr
gad o7 ¥yl AFA g, T4 gAE @A
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[=r sEaTgeTe dgE]
¥ 33 w3 fggar ¥ agx 9T 96
& S, %@aﬁwaaﬁtw@dw

HIH IST 9, Afaag a5 F1 519-
I g4, 98 IRaod a1 g S g awq
AR T &, gufea & fr w3 o aw
FEH B AT FHT FIA  FTIHT X |
FAT A Ty fF qiferd F sar garr ?
TF HSIT ToA70 A &< 87 =
T A, F1 9T 5w 9w ¥ frar
7 fradt afr s gmrr Mfa ar g 7
=9 AT ag &Y fF 72 Sirar gaa s,
g A St ST A o, e Tmd T
g § & gy wifgwdy Hify & e
8% I ST #Y 1L B ¥ oA uw
T "teT faear, Thew o Sfafae
T AAT AT AT, I T AF AL T
T @1 a8 99 9 9T ATaTEET O
23, SfFT ag a1 A8t g%, Mife widET
95T 7 T agl sasrw fear qr I9w
TE T THET 9T a1 ¥ ALY &7 |wwar
q1, IgH g 9 491, SESarr o7
ABITAT oY, TE S T TEY afew o,
AR F ABHL a1 I AR T F FHA
FE 1 AT AT RS FT W1 AT,
o gt & foaw w9 g8 ST §, AW ST
‘8 WGl A T AT FT T ATATT A F@T 1
TS F F@AT | q97 g 5 ®a maqHwe
A IW AT H TN F1E TF A1 AT &, IqF
AR F F e wrga § fF ait aw 7w
A gATY 919 FEY AT &, FAL JAEAT
Y 99 9T M Far @m0 e
e & o o aw or & S oW
AR Y 0 GH@aT g 5 3w A w5y
T F ¥ fear FY ST § &7
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ITR A IE § gAY W Er & 0
mfoq oY T gwd 9w = @
o 77 fF Tt a ¥ sawr sfe-
R TaHe A6 sfear w1 T feay o,
FIHT AR 9 A A I 9 |1 fa=1<
B W@ AR BT @@ FT AT
@, TR wE™T ¥ a2 |

Fo% TW & foF A & 9, ¥ oF T
are feemT SRar § 5 oamree few
AR werlar 1 wreT & 7 anfy =
Y g4 UF A@aA § U rsiiay 0T
T BT A1, AR FrovET ¥ fAedr
9T, a1 Fei & fAwet oY, fr G wegfre
e @19 7 &9 Ter & famd
TR I qEAfes T ¥ qow Ta
g 1T IUH =t JSIITSTITE w1 AT
97 1 F1E AdY sEHT ST AT q@ar
O T war 41 5 ag fradr faesr
1T § AT T F1E TF ATEH T G@H
ATEH [T °GT7

Shri Lakshmayya (Anantapur):
Will the Prime Minister kindly give
the gist of it in English, so that we
could also understand the humour?

Shri Jawaharlal Nehru: I was re-
ferring to a news item that appeared
in the press a short while ago from
Colombo, which stated—I have not _got
that news item with me just now—
more or less that an anti-communist
conference was going to be held in
Ceylon in December 1954, which
would be attended inter alia by
Senator McCarthy, Mr. Chiang-kai-
shek, Dr. Syngman Rhee...and a num-
ber of others, and finally Shri
Rajagopalachari. On the face of it
this was so fantastic that it was not
necessary for anyone to place the
slightest reliance or credence on this
story. Nevertheless, I enquired about
the matter as to whether anyone had
heard about anyone else. Shri
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Rajagopalachari replied to me as
follows:

*I have absolutely no know-
ledge of it, nor have I received
any such invitation. I entirely
agree with you that it Ts an out-
rageously foolish conception
which can only be traced to the
genius of some journalist.”

AT FF AR [LY AT A gL
wge &7 s e 91, |9 T 39 9%
g2 &7 9t fF fasaa # a6 § s«
f& dwwieT oTET FEowr § | WH
Tew A fF e e g &
=T 42T AT A7 FAMfEw a7 AFAGT IEA
a1 TF qES A §, FE gArs o T2
£ o< =@ 39 fggen 91 §@% &,
forg a< fF 29T FTHY I% 9T T9E@
FAT &, X Jgi  aE FTHTU TTeow
& ag gz & R @ wvd feey
e ¥ TEH AT AT T &, T FH IEH
TR A FN yagmFE A= ar
fexgg o el & T F S F F1E
A A & 1 T "R & foefes 7
I S AT ST 7 £ gaae far e
gl ard fw= wifeaT oeEt 7 St oF
TOT FEW ISAT £ AT AR FT 0F
WS FTEL FATHT g qE IR TR
A& sraT | Tw awaw § fF 9w
& amar 1 T gEA TwEY Jga W
Tww ¥ fEogT § s A0 9= W9 §
fr v & 9T g/ 9997 § AT S
 IoAT § AN AT IETT gE AV A
ToT & | gy s T & 7S
st wmaa § ag Wk Aw & &
W  EHET HTEITH H AT FEAT
SEAT 1 1 H T =ear F gw mwy
A ¥ AT HFL | F =ATgaT g fF gE
war fegedy o gae & sgmar fae 53 @
T oreas aTa @A FT g8 § 6 Tgi
F Shr R ¥ AW A )
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7g S I¥ aTh ¥ fggwT F g
& feex & ag fogem & fedt F<<
FF A & AT qga A&7 ST ¥ A& A@
&1 o waew g7 & fF ARt awA
Fareraafi g g ITHFFILAET
AT aT wYE WL ALY gAT | FAIL AGE
ST SraTEr Y JEdw g I9eT 97 9
FIE @ 7L gAT | TW ITH A ALY
ST T F, TT U AT F | FA G
IAFY HIAET & | Al FH § TLST HATH
£ ST IO %1, % Tg TEGT FL
fir ag v & WX g9 SA% @, AR
IAET Wiasw, ITHT qEAOHAS, W@ OA
& fr g5 o9 W &g foer &3¢ o a8 |
I WEqS AT & AT qg  A1X IA®
feamr § s W@ ay s o foar
T NE | FRgEA Ty e d
ﬁm@méﬁs@mﬁﬁm
aaT @ E ar wrE fFogar @ T@r @
afer IUFT IeST AL E@AT & |

% gaT fir 3% ard fed fafrex
HIET 7 TF FOT I 475 ST 98 F<
gATE | ¥F A AT A AT TF o0
foar a1 | e ® HWT AT/ TET AT
I auyg fomr a1 | g worE AR A
seadl Tig ¥ fog foar ar A ag
s |iear ao GEwT @Y 47 | HEWS
# 9u% ¥ afear 7 § 1 vwd A9
ST agi 2ET S9F I § A T FT
swEc g | ofeT gfe e w9 fer
qar 4T & TEfed d@F e & § AW
a@ fee At afes ag QT Tt A9 4T
= faar s arfs S arfga= @AT
aqUE T qH | IR TIGATHE T T -
&4 7 v 3y s T @gi 9% AW 9%
g fagr o | SwE ag Aifa S g
F@E ¥ IO qRY § A€ qHEA AT
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[ JEEETE dgs]
W@ 1 Tw Afy o e ad & 5
Te fewar sram ¥ arewr &Y ST W
a1 JTed § fir o frs s oy wrw =99
Sty ag #itfa ag & fs 3 Swi Fra= iy
I T AT T 7w H g =< A
I fr ST TS Yo =wE
FIE I I ST | T FIET woT
AT & 1| gg FT Sreat & a7 fpgr o
wwar afer w9 T8 AT 99 =997 aa
T T AGGT FY ATAT TTF =T R )

FFAL AT FT AT JSAT € | I
T wwE Tga faedt gf &, #1E aga
ANE €1 B T 19 Tia & 1% UF
T wET & | fRT o g 39 T
s frEr s A T2 @ &
THF FSTIT I AT W e e
g1 feT aa fea o 9= wfeard
T E 1 AT 9 UF QTET AT AT
®egT T % ATaw ST g gEVw FaT
W 9T wmaT | farmr s % g€ @t
AFE, THIHRI &1 TEY TAT gg WY
Frags ¢ fF g9 smamir Wt @,
srary fofa %1 =5 3w 3@ S s
AT W@y € 97 O 99 ¥, faer-
Hﬁ!ﬁ%mﬁ' T fofa 7 foult
Tt 2 1 I F I #F qEe &, fraa
Tk s Fag @y 2 S uw qET
fofy § ag et wrar srad 31 sram
ATAT I FraTHY fofe §F e &
S Far f gare fod fg=dr oY dra=T
sraswE E, awrdr fofa |, ik s
e i g Sas ofr siEsT ey &
Tt ST wer v oS W e @i
fofat gy et aedr &1 39 o®
¥ S AT T FTHT AT qFAT & | TG
IFES BT § I O U W oIqAET
g a9 Fe-T aga Ifaa frav IF
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Far v ¥ ¥ $9 o OmT O ¥ FT
afsa 1 T WreT S g9 dreEr
IRy & Iq A fofa & v afsa
ar Tay uw foft @t w7 &1 S
nF A Tg FThaa ave wrew g of
T Y & FF o Tl 7 BF BF §<
ST TifEd AE a7 SR 9 SEET UH
I=T HYL W1 |

A9 g fr g U 9y F e
T X Ao fear fv gy e,
THHET g I IO ATSo o UHo
* ST W &, 3T uF € FTAwIE gh
ﬁa’&"mﬁﬁ iﬁﬂ'a'ri'qsrré'oxﬁ'.
THo 4 IR s A AT S g =g
TSN g T I EF Ry %o
TR @A F eI FTgar A 7€ 2
Fg FHT IHT AgHES 7 & formwy ewA
FE A 77 ga & w7 faar av
T uT ifeaw wriw mfaw ars &,
ww sfems wriw axfaw # g e
TG H FIET ¥ e sEwl owy
¥ & wex frama S5 &,
R AR A IR ]IA I FH &
TE ¥ F Tg> franr & 3w 3 @,
THIATARGAIITIF | FaT A=
wTarq faarr &) THF AT 9 UF IS
W FLQX E 1 AU AT HrEa &
T goa ag diga &1 dfow ware
IH T I 1 Fg T It wr i
T 9 & AT TG ST %7 F IS FLF
& fr ==l #y g=ty #qr &, svgar sar
gaR g AT T &\ =W A
aE T 9 T 7 A9 ¥ A4 FE@
g1 fog fod ? wufed f& faas
STTRT @ AT EF IaAN &Y Farar foredr-
T F e Ay S | age srar
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ghrat & | I ST T FT7 aga AT
it & T ag W T W €
o7 Fgr AT & fir ag St av srfo Ho
qao ¥ ¥ 1 g ¥T FTEo Hro THo ALY
& g, goer w<faw ¥ go o @
Fx gl agryMrgw fea & A
sy wifer gdaw A §ITA T £
FrEo WMo uwoe fot §, 79 HN ¥
gargma s a o &1 %
wrr e ¥ s &, et ot fir a2 Tad-
#e gfaw § 7d €, FE NHA 4, AT
&Y dfwx 4, st |, g fomr
21 =g g7 faw 5 ox wifer adfag
FAT & 1

o I9H e freewr F AT E 1 T
faew, & fg< & aver & 1 & &Y adf s&AT
FRwITATIGEHEITNTI S
uE & 1 feT A0 ' & e Iawr
LTE FTE FAT g, FTHT ASST § AT
i @ § JaFT AT FH XV |
A R ¥ fedt 7o & B G
F A H IAEI AY FAE | TE HEA
TR g amali &1 = =%
fedt gdfas &1, TR FT oAt aFFqQT
g1 sy e € e gwe ag ' 9w
| Tq F fegr) T o g xu s o
!I'i fw == ﬁihr’tqv !mfaiﬂ'o
qEwo ¥ HEY & , gatow dw ¥ iy,
M wfFr Ax AT fogd &1 ST
O M FA FT a1 & s wgr qafow
A wgw €T & U ATEw A @
qaferdT AT g1y oY 9w a9 @,
v Moaforda @ & e o
w1gw 98 R & ) 79 9% qafew §
forar 7 & Fommerar o et & @1
g, 78 forimr F N FswH T & A

qafee 47 @ 2, WR ATAY AR
25 P.S.D.
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A grafarcad AEIFE, TWAR
¥ FHIL IFT & ATHST § AR S FT
¥ @ | Sfew ST AaEr WL
RS FT FTH FET g SgH foq Hy
T AT qafeow G & w7 T | T
g ¥ a1 F AT T AT FaA F
FET ARE wY w@ oA s o,

s srTferT § OF ST X AOH WF
fr wg NRfow AHfy v age I
o GwET e @ SR gw W F @
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[sfr seEETS ATE]

fr 1w &R ¥ WA 9T ] AL TEF
g WA Torga A forar 9, st A
&Y ar§ &Y TF ¥ q9 &, fF uw TEaeY
T %19 & fir 9197 7o T TTH § TH
FEX WeF H B ASAT | TE IEA
FaTaT a1 fn oA FTAE AN E N EY,
STET o g WEY & a1 T §, F A )
Sfira ez WT ag awaAT ST § 5 =
Ffas A §, Fdaey €t ¥
FTH GAT § | TF dga gUaA, Tga
g w4, TEAY ¥ Fga wWEL HEHT
faemm=, siTq &Fr 9 F A ¥ arfEw
g, frgiv aga 9k fammar &% o=
Wk & fod 9ga X 29 A 99TE A
Fag gifas T | g8 ¥9HT Srar v fw
T TET FY I H BIEIHT 1 A
I7 ¥ frdr A gor fF amaeT snraTEr
Ty [T ST &1 g Wy fe ame
7z & f5 2 ux e ghE gHEdr 8
fFr A S wfed &, §3fars Afa
%, gC uF FEHY g3 AVST FL@T § |
T[T S £B A FEAT & 9T 9T wE
wFhars@r Adr | AT g e & #
TATT ST FIA 9197 97 9 99 Fg7 |
St 7 qfF g7 9T w3mT & FE frar
rafod ¥ TeaeT @ | Fg ouA fF &
SET T W@E 1 AT B AT FIT AE /A
w21 a1, 3fsT ag = § 12 ™, wifs
g wwwy 4 fr F avem 2 w@r g

o Ay, AT, T I 7 Ay 7w Ay o
Sraa St Tt a8 & fFogurdr
%t $o RAfgs Nfa a7 fGoge
T ST A AT AL ) &N, A€
TEr w1 & B 29 't ST Iy o=t
8 T wFy, Foifew w7 iy Jw -
Mroa=ea g | e wF v fodfr amm
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7Et & fr aw ot e & Faors 1%
[rEATT FT @ & ar el o gew Wy
g ¥} 1 d@rey & gETdy afesr
2 frosY g9 THT g9 g0AT & |
fire sramT & g §, ag O T e
1 oraT 7 &), S At d I=-
ar<y #1 § ggar § Ot gr=ar g e oaw
T foaa &1 a8 wed & fr ag o feg-
= #r A &, g9 O wgr ara 20
ey arer & ST I 9T g wqET A
w4t, sfer gaad 5 79 § 08 =8
F<r g A & ST F FT0 wE
Fg et Fr ®Y NG AR ¥ ad) |
T zufed a8 @x TIFST ST € |
SETETA HTIHY TH LA 9T JI 1
IEW B N =Tga TROEA A,
Sfpe sfasae 7 3@ gary Afa #v
Hox fFar 1 T @i ]S gETd
HNfr =Y wo fear a1 =7 a7 & o &F
gIIT %7 agd ATHL § | THH orEr
agT S A T FE TE TR A7
FA AT AT GFATE, A B ARA AW
wE, ST AT FL F&, a1 IT AT I
frarc s awa & 1| e N gardy JEr
M g, sexgias mrows fao &
FTAH TEAT ATEd |

Mr. Deputy-Speaker: Shall I put
all the cut motions together to the
vote of the House, or is there any
cut motion which any hon. Member
desires that I should put separately?

1 shall put all the cut motions to-
gether .

The cut motions wene negatived.

Mr. Deputy-Speaker: I will now
put the demands to the vote of the
House.

The question is:

“That a sum mnot exceeding

Rs. 4,00,54,000 be granted to the
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President to complete the sum President to complete the sum
necessary to defray the charges necessary to defray the charges
which will come in course of which will come in course af
payment during the year ending payment during the year ending
the 31st day of March, 1855, in the 31st day of March, 1955, in
respect of ‘Tribal Areas’” respect of Chandernagore’.”

The motion was adopted.

Mr. Deputy-Speaker: The question
is:

The motion was adopted.

Mr. Deputy-Speaker: The question

is
“That a sum not exceeding “That a sum not exceedin
Rs. 5,36,84,000 be granted to the Rs. 2,51,000 be granted to thﬁ
President to complete the sum President to complete the sum
nec:essar)tuto de:!raymthe c.hargg necessary to defray the charges
:am::nherxldurf:ﬁhe ye::ur;f which will come in course of
¥
the 31st day of March, 1955, in Ty 31t day Of Marce 1008, in
respect of ‘External Affairs’.” respect of ‘Miscellaneous Expen-
T%a rbtion Soas & ted. diture under the Ministry of Ex-

termal Affairs’.”

Mr. Deputy-Speaker: The question The motion was adopted.
is:

The House then adjourned till Two

“That a sum not exceeding of the Clock on Thursday, the 25th

Rs. 20,17,000 be granted to the March, 1954.



